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 LOK  SABHA

 Monday,  June  12,  967/Jyaistha  22,
 7880  (Sake)

 —

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock,

 (Mr.  Srzanre  in  the  Chair)

 ORAL  ANSWERS  TO  QUESTIONS

 Mr,  Speaker:  The  House  will  take
 up  Questions—Shri  Indrajit  Gupta—
 Shri  C.  K.  Bhattacharyya—Shri  Atam
 Das—all  are  absent.  Next  Question—
 Shri  Yashpal  Singh—

 Shri  Yashpal  Singh:  Question  No.
 422.

 Shri  Swell;  Sir,  there  376  as  Many
 ag  four  questions  relating  to  the  same
 subject.  They  are:  Questions  Nos.
 422,  423,  439,  and  445.  I  suggest  that
 they  may  al]  be  taken  up  together.

 Mr,  Speaker:  Yes,  I  agree.  They
 may  be  answered

 Hostile  Activities  of  Nagas

 i

 |

 i!

 May,  1067,  is  p’aced  on  the  Table  of
 the  House.  [Placed  in  Library.  See
 No,  LT-60i/67}.

 (c)  The  State  Government  has  taken
 suitable  action  whenever  necessary.
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 has  also  been  sought  to  prevent  viola-
 Hons  of  the  Agreement  on  the  Sus-
 pention  of  Operations.

 Escape  of  Nagas  to  China
 +423,  Shrimati  Tarkeshwari  Sinha:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  the  large-scale  escape
 of  Naga  hostiles  into  China  through
 Kachinarg  in  Burma  has  indicated  any
 coalition  between  the  hostiles  and  the
 Kachinara  rebelg  of  northern  Burma;

 (b)  whether  it  is  a  fact  that  Kachi-
 Narag  actually  guided  the  Naga  rebels
 through  the  difficult  terrain  upto  China
 border;

 (९)  whether  Government  are  aware
 that  the  Tripura  border  in  India  is
 200  miles  from  the  Chinese  border,
 and  without  a  proper  guidance  the
 Naga  groups  either  would  have  run
 into  Burmese  territories  or  lost  in  the
 terrain  of  Burma;  and

 (d)  if  so,  the  steps  taken  by  Govern-
 ment  to  meet  the  situation?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  and  (०).
 According  to  information  available  to
 the.  Government  the  Underground
 Nagas  received  some  assistance  of
 some  Tangsa  Nagas  and  others  resid-
 ing  in  Burma,  There  is  no  informa-
 tion  of  any  formal  collusion  with  the
 Kachins.  It  is  quite  likely  that  some
 groups  amongst  the  Kaching  might
 have  helped  them  in  their  passage
 across  Burma.

 (९)  The  distance  from  the  border  of
 TIRAP  (we  presume  TIRAP  and  NOT
 TRIPURA  is  meant)  to  the  nearest
 point  in  China  would  be  approximately
 200  miles  through  Burmese  territory.

 (dy  All  possible  measures  within  the
 limit  of  the  resources  in  men  and
 funds  are  being  taken.  However,  due
 to  difficult  terrain  and  yastnesg  of  the
 afea  sone  Uunderground  Nagag  do
 manage  to  sneak  in  and  out  of  India.
 The  Burmese  authorities  have  given
 all  possible  cooperation  to  us  in  this
 matter,
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 Chinese  in  Nagaland

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state;

 (a)  whether  Government  have  in-
 vestigated  into  the  report  that  some
 Chinese  clandestinely  visited  Naga-
 land  recently;

 (hy  whether  there  is  any  truth  In
 thie  report;  and

 fc)  whether  Government  will  -re-
 model  their  policy  towards  the  Naga
 situation  in  view  of  this  new  dimen-
 sion?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir.

 (b)  There  is  no  truth  in  the  report.
 fe)  Does  not  arise.

 Cease-Fire  in  Nagaland
 *445,  Shri  p,  C.  Sharma:

 Shri  Vishwa  Nath  Pandey:
 Will  the  Minister  of  External  Affairs

 be  pleased  to  state:
 (a)  whether  the  cease-fire  in  Nage-

 land  has  again  been  extended;
 (9)  how  long  Government  propose

 to  go  on  extending  it;  and
 (c)  the  steps  taken  to  resolve  the

 issue?
 The  Minister  of  External  Affairs

 (Shri  M.  0.  Chagia):  (a)  The  Sus-
 pension  of  Operations  Agreement,  and
 not  cease-fire,  has  been  extended  upto
 Slst  August,  ‘Te87.
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 (b)  and  (९),  The  Government

 ची  बडापाल  पतिह  :  क्या  सरकार  को

 महू  पता  हे  कि  नागा  होस्टाइल्स  ने  मिजो

 बिद्रोहियों  को  इमदाद  देनी  शुरू  की  है  भौर
 तागा  होसस्‍्टाइल्स  को  पूरी  ट्रेनिंग  इस  वक्‍त
 पाकिस्तान  से  और  चाइना  से  मिल  रही
 है?

 collaboration  between  the  Naga
 tiles  ang  the  MizoOs  and  that  they  are
 being  assisted  by  Pakistan.

 aft  यशपाल  सिह  :  क्या  सरकार  ने

 यह  पता  लगाया  है  कि  जिन  हथियारों  का
 इस्तेमाल  किया  जा  रहा  है  वह  हथियार
 किस  कन्ट्रो  के  बने  हुए  हैं?  नागा  विद्रोही
 जिन  झआाम्से  का  इस्तेमाल  कर  रहे  हैं  वह  किस

 कंट्री के  बने  हुए  हैं  ?

 Shri  का,  0.  Chagia:  I  have  no  infor-
 mation  on  that.

 eft  भोकार  लाल  बेरवा :  श्रीमन,
 मैं यह  जानना  चाहता  हूं  कि  नागा  विद्रोही
 भी  फिन्नहाल  करीबन  i5  सौ  की  संख्या
 में  पाकिस्तान  से  ट्रेनिंग  लेकर  के  प्राये  है,
 क्या  सरकार  को  इस  की  सूचना  है  भौर  ऐसी
 द्रेलिंग  लेने  बालों  के  ऊपर  कोई  रोकथाम  करने
 के  लिए  सरकार  कोई  कार्यवाही  कर  रही  है?

 Shri  M.  0.  Chagla:  We  have  no
 information  that  1,500  Nagas  went  to
 Pekistan.  I  do  not  know  where  the
 hon,  Member  gets  the  figure  from,  But

 ‘  we-bhave  information  that  a  small
 number  haa  gone  to  Pakistan  and  has
 been  trained  there.
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 att  सिद्धेश्वर  प्रसाध  :  सभा  पटल
 पर  जो  विवरण  रखा  गया  हैं  उस  से  यह्
 बिल्कुल  स्पष्ट  हो  जाता  है  कि  नवम्बर  से
 मई  तक  नागा  विद्रोह्तियों  ने  जो  कार्यवाही  की
 उन  में  से  केवल  एक  नागा  लैंड  सीमा  के
 भीतर  हुई  और  बाकी  सभी  नागालैंड
 सीमा  के  बाहर  हुई  तो  क्‍या  इस  से  यह  स्पष्ट
 नहीं  होता  है  कि  क्‍योंकि  नागालैंड  में
 तागाओ्नों  को  बहुत  अधिक  प्रधिकार  दे  दिए
 गए  हैं  भौर  दूसरी  जगह  यह  प्रधिकार  नहीं
 मिले  हैं  इसलिए  उसी  की  प्राप्ति  के  लिए
 भणिपुर  शौर  दूसरी  जगहों  में  यह  विद्रोहात्मक
 कार्यवाहियां बहुत  तेजी  से  कर  रहे  हैं  ?

 Shri  M.  0.  Chagia:  I  do  not  think
 my  hon.  friend’s  inference  is  justified.
 Security  measures  are  taken  all  over
 the  borders.  I  do  not  know  whether
 it  is  a  coincidence  or  what  the  reason
 is,  but  my  hon.  friend  is  right  that
 the  figure  does  show  that  ‘here  js  no
 incident  except  one  in  Nagaland.  But,
 as  I  said,  I  do  not  think  the  inference
 is  justified,

 att  सिद्धेघनर  श्साव :  क्‍या  इस  की
 जांच  करेंगे  ?

 Shri  M.  C.  Chagla:  I  wi'l  certainly
 make  inquiries.

 Shri  Swell:  It  is  heartening  to  hvar
 the  Minister  of  External  Affairs  say



 visage  run  into  the  borders  of  China.
 Has  he  considered  a  possibility  of
 China  recognising  the  Federal  Gov-

 been  formed  and  therefore,  the  ques-
 tion  of  China  recognising  it  and  affec-
 ting  our  borders  also  does  not  arise.

 Shri  EB.  Barua:  May  I  know  how  far

 Shri  M.  C.  Chagia:  I  believe,  my
 d  is  referring  to  the  Naga-

 Government.  The  Naga-
 Government  is  doing  its
 that  the  hostile  Nagas  do
 the  terms  of  the  Suspen-

 tions  Agreement  and,  as
 emselves  show  in  Naga-

 was  only  one  incident  in
 sct  out
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 was  reported  by  the  P.TI.  and  the
 P.T.I  got  information  from  the  Intelli-
 gence  sources  as  reported  by  them.
 Whatever  that  might  be,  I  want  to
 know  whether  Government  are  aware
 of  the  fact  that  before  the  Chinese

 aggressed  on  us  in 1  a  batch  of
 Chinese  entered  into  Nagaland  on  १
 probing  mission—when  that  matter
 ‘was  raised  here,  it  was  said  that  it
 was  not  a  fact  but,  ultimately,  it  was
 proved  to  be  a  fact  and  the  Minister

 eu
 Nagaland  Government  made  a  state-

 "  to  that  effect—and  in  thi,  partl-
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 cular  case  it  has  been  reported  that

 a  very  good  agency
 that  it  puts  out  is  not  necessarily
 correct,  My  hon.  friend  is  not  right
 that  i:  got  its  information  from  the
 Intelligence  sources.  The  Intelligence
 Bureau  is  not  supposed  to  give  that
 information  to  press  agencies...
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 confirmed  the  report  that  the  Chinese
 came  as  far  as  Kohima  before  the
 3962  attack  by  China.  Thig  time  also,
 there  is  a  report  that  the  Chinese  have
 already  infiltrated  into  Nagaland.  Now,
 the  Minister  says  that  the  Nagaland
 Government  denies  it  as  also  the
 Governor  of  Assam  and  Nagaland.  In
 view  of  our  past  experience,  I  wanted
 the  Minister  to  make  an  independent
 enquiry  into  it.  I  want
 whether  he  is  prepared  to  make  an
 independent  enquiry  because  Naga-
 land  ig  in  the  overall  control  of  Mr.
 Chagla.

 I  do  not  know  why  my  hon.
 friend  presumes.  .

 Shri  Hem  Barua:  We  have  learnt  in

 ne
 days  that  histury  repeats

 itself,

 se  eg moral  or  politica!  justification
 holding  negotiations  with  these
 Nagas  who  derive  inspiration  from
 gentleman  who  hag  becume  a

 ‘hos
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 ete whether  it  is  not  a  fact  that

 negotiations  with  these  Nagas—  I  can

 a  मयु  लिगये  :  Friendly  hostile
 Nagas!

 Shri  M.  0.  Chagia:  I  do  not  accept.
 अं  मधु  लिसये  :  उन्होंने  कहा

 था|  प्रधान  मी  ने  !
 Shri  M.  0.  Chegia:  If  the  Prime

 Minister  has  said  it,  I  accept.
 They  are  friendly  Nagas  who  are

 prepared  to  sit  at  the  table  with  the
 Prime  Minister  and  discuss  the  vatious



 a
 sire  परिभाषा  बना  रहे  हैं  ।  नया  शब्द

 कोष  बना  रह  हैं।

 Shri  M.  C.  Chagla;  Mr.
 asked  why  should  we  not  break  off
 wich  them  and  bring  about  stabilisa-
 tion,  In  my  opinion,  the  talks  tha
 we  have  been  having  led  10  a
 extent  to  stabilisation.  The  figures
 which  were  put  before  the  House
 show  that  there  have  beet  less  inci-
 dents,  less  trouble  in  Nagaland....

 Shri  Hem  Barua:  They  believe  tte
 actual  situation  there.

 Shri  M.  C.  Chagla:  The  figures  speak
 for  themselves.

 Shri  Hem  Barua:  No;  you  have  not
 taken  into  account  the  hoStile  activi-
 ties  of  Nagas  in  Assam.  (Interrup-
 tions)

 Mr,  Speaker:  Order,  order.  There
 should  be  no  cross-talking.

 Shri  M.  c  Chagla:  Our  assessment
 is  that  the  situation  ig  much  petter

 ee  than  it  was
 before  the  friendly  talks  began.  That
 is  why  we  have  gone  oa  extending.
 As  regatds  my  hon.  friend's  state-

 Nagaland,  namely  the  Nagaland  State
 Government  the  hostile  Nagas  who

 our  traing  but  whom  the  hon.
 call,  friendly  pecause  they

 block  our  traing  and  kill  our  people,
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 and  then  the  postile  Nagas  who  are in
 league  with  Communist  China.  In
 view  of  the  fact  that  Communist
 China  has  developed  the  new  strategsy
 of  carrying  war  into  its  neighbours
 through  proxy  and  through  agents
 who  fight  for  her  but  without  the
 Chinese  troops  coming  in  themselves,
 may  I  know  whether  it  is  not  a  fact
 that  China  is  trying  to  carry  on  fle
 same  tactics  which  she  has  tried  with
 effect  in  Vietnam  and  Cumbodia  and
 other  places,  in  our  part  of  the  country
 also  through  these  Naga  hostilez  and
 Mizos?  The  hon,  Minister  hag  said
 that  history  does  not  repeat  itself,  but
 historiang  repeat  ves;  I  am  a
 historian  ang  I  must  tell  you  that
 history  does  repeat;  when  any  people
 in  authority  refuse  to  learn  and  con-
 tinue  to  perpetuate  q  situation  and
 continue  to  behave  in  a  particular  way,
 the  same  results  follow.  So,  I  want  to
 know  what  guarantee  the  hon.  Minis-
 ter  can  give.  Here  is  a  warting  that
 I  am  giving  that  there  is  a  danger
 of  a  war  by  proxy  by  China  through
 Nagaland.  So,  I-may  know  what
 guarantee  he  has  to  give  us  that  this
 will  not  happen?

 Shri  M.  0,  Chagia:  We  are  fully
 conscious  of  the  Chinese  strategy,  and
 I  agree  with  my  hon.  friend  that  China
 believes  in  fighting  by  proxy.  She
 wants  other  countries  to  fight  without
 involving  herself  in  the  struggie.  But
 at  present,  the  danger  js  not  so  great
 as  my  hon.  friend  thinks.  I  agree
 that  some  Nagas  have  gone  to  China;
 they  have  been  trained  by  China  and
 they  have  come  back  to  qu-  country.
 I  also  know  that  China  is  trying  to
 fish  in  troubled  waters  amongst  the
 hostile  Nagas  and  among  the  Mizos,
 but  on  the  whole  these  people  have
 been  loyal  to  India.  As  regards  the
 steps  that  we  take,  we  are  fully  vigi-
 lant  and  as  I  said,  we  know  the
 Chinese  strategy  and  I  hope  we  are
 prepared  to  meet  it.

 Shri  Piioo  Mody:  A  little  better
 than  Mr,  Nasser  was,  I  hope.

 Shri  K.  N.  Pandey:  May  I  know  bow
 far  the  prospects  have  bncresseg  ee:  a



 wants  to  know  the  result  of  those  talks.
 we  have  no  information  as  yet  about
 it,

 ह  मनु  लिमये  :  प्रध्यक्ष  महोदय ,
 उतर  पूर्वी  इलाके  में  क्या  नागा  प्रौर  क्या
 मीजो  करोब  करीब  सभी  पहाड़ी  लोग

 हथियारी  विद्रोह  कर  रहे  हैं।  यह  विद्रोह
 पूरे  हथियार  झौर  पैसा  प्राप्त  किये  बगैर
 सम्भव  नहीं  है  तो  मैं  मंत्री  महोदय  से
 जानना  चाहता हूं  कि  किन  देशों  से  उन  को
 यह  पैसा  बौर  हथियार  मिल  रहे  हैं  ”  कुछ
 दिन  पहले  फ्रेंच  माकें  के  'राकैट की बात की  बात

 बली थी शौर हम थी  झौर  हम  लोगों  ने  पूछा  था  कि  क्या
 फ्रांस  के  साथ  उस  के  बारे  में  आप  ने  बातचीत
 चलाई थी  उस  वक्‍त  सुरक्षा  मंत्री  ने  कहा  कि

 हम  बातचीत  कर  रहे  हैं  तो  मैं  जानना

 चाहता  हूं  कि उस  का  भो  क्‍या  नतीजा  हुमा ?
 यह  फ्रेंच  मार्का  राकेट  नागा  लोगों  को  कहां

 से  मिला भौर  इस  वक्‍त  जो  विद्रोह की  स्थिति

 है  तो  उतमें  कहां  से  हथियार  और  पैसा  प्राप्त

 होता  है  क्या  उसका  ब्यौरा  वह  सदन  को  देने
 की  कृपा  करेंगे?

 Mr.  M.  C.  Chagla:  My  hon.  friend
 knows’  it  as  well  as  I  do  where  they
 gat  arms  and  money  from.  There  are
 two  countries  which  are  interested
 in  stirring  up  trouble  in  our  country;
 one  is  China  and  the  other  is  Pakistan.

 थी भु  लिमये :  भौर  कोई  दूसरा
 नहीं  है  ?

 किले  M.  0.  Chagia:  There  is  no
 other.

 ली  चु  लिचये :  यह  फंच  मार्का  राकैट

 कटा  है चाया ?
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 Shri  M,  C.  Chagla:  Rockets  may
 have  come  from  China.  If  they  have

 श्री मु  लिमये :  देखिम  प्रध्यक्ष
 महोदय, मैं  दो  साल से  यह  सवाल उठा रहा उठा  रहा
 हैं।  यहां  पाश्वासन  दिया  गया  था  कि
 हम  फ्रांस  से  बात  चीत  करके  पता  लगायेंगे

 तो  मैं  चाहता  हूं  कि  बह  फेंच  मार्का  राकंट
 और  यह  लांचिग पैड  या  लांचर  के  बारे  में  बहू
 खबर  दें  ?

 Shri  M.  C.  Chagia:  If  my  hon,  friend
 will  put  down  a  separate  question,  I
 shall  answer  it.  That  does  not  arise
 out  of  the  questions  that  we  are  consi-
 dering  now.

 भी  |  शिसये  :  यह  तीन,  चार

 फे  प्रलग  से  भी  पूछा  गया  है  इस  के  बारें  में
 श्राप  को  क्‍या  जानकारी  है  ?

 Shri  M.  C.  Chagla:  Today,  I  have
 not  got  the  answer  to  that  question
 with  me  here.  ...If  my  hon.  friend  will
 write  to  me  or  put  down  a  separate
 question,  I  shall  certainly  answer  it.

 ओ  मधु  लिभये  :  घलग  पूछने  का  क्‍या
 सवाल  है  यह  सारा  प्रस्न  उत्ती  से  सम्बन्धित
 हैं  1

 Shri  H.  N.  Mukerjee:  In  view  of  the
 fact  that  Government  is  having  dis-
 cussions  with  spokesmen  of  the  Fede-
 Yal  government  of  Nagaland  which  has
 declared  openly  that  it  wishes  to  get
 together  Nagas  who  live  not  only  in
 Nagaland  but  in  Assam,  Manipur,
 NEFA  and  Burma,  2  fact  of  which  the
 Minister  seems  to  be  unaware  when  he
 answered  Dr.  Swell,  may  I  know  if
 Government,  in  the  course  of  its  dis-

 deal  of  trouble  for  us?  Has  Govern-
 ment  any  answer  to  what  China  is
 likely  to  do  more  than  merely  saying
 that  China  is  always  willing  to  fish  in
 troubled  waters?  What  ls  OUr  answer
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 and  what  is  the  impression  20
 far  from  the  discussions  2४०  the
 Federal  government  of  Nagaland?

 Shri  M.  c  Chagia:  It  has  been  made
 clear  more  than  once  of  the  floor  of
 thia  House  that  in  our  discussions
 with  the  Nagas  we  have  made  it  per-
 fectly  clear  that  any  settlement  must
 be  within  the  context  of  the  Indian
 Union,  that  Nagaland  must  be  an
 integral  part  of  India.  Subject  to
 that,  the  discussion  ranges  on  the
 question  how  much  autonomy  we  can
 give  to  Nagaland,  how  we  can  satisfy
 their  cultural  aspirations,  their  desire
 to  have  their  own  life,  to  preserve
 their  local  customs  and  80  on.

 Shri  Hem  Barua:  But  they  have
 thair  own  government  now.

 Shri  M.  C.  Chagla:  True.  We  want
 to  bring  in  those  who  do  not  coope-
 rate  with  that  Government,  who  are
 not  satisfied  with  it  which,  according
 to  them,  is  not  sufficient  for  them.
 Therefore,  we  are  trying  to  persuade
 them  that  statehood  means  a  great
 deal  of  autonomy  in  India,  but  if  some-
 thing  more  is  possible  within  the
 framework  of  the  Indian  Union,  we
 would  like  to  know  what  suggestions
 they  have  got  to  make.

 eft  firs  नारायण  :  मैं  यह  जानना  चाहता
 हैं  कि  सरकार  का  गुप्तचर  विभाग  क्‍या
 करता  है?  आप  ने  तससीम  किया  कि
 यह  नागा  लोग  जीन  में  और  पाकिस्तान  में

 द्रेविंग  पाते  हैं  तो  शाप  की  चैकिंग  नया  है  भौर

 ल्िपुरा  के  बौरहर  पर  जो  200  मील  चीन
 से  दूर  है  स  का  इंतजाम  श्राप  ने  क्या  किया
 नौए  कपा  भारत  सरकार  ने  बर्मा  गषनेंमेंट
 के  भी  कुछ  सहायता  मांगी  है  दौर  क्‍या  उस
 को  लि  है  कि  श््ग  तागाओं  को  चैक  करे  ?

 Shri  Hem  Barua:  That  is  not  Tri-
 pura;  that  is  wrong.  That  is  the
 Tirap  Frontier.

 Shri  MC.  ह!  Yes,  I  must  say—
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 and  in  fact  she  has  given  it.

 थ्घी  neterdre  ere  :  aft  जवाहरलाल
 नेहरू  जिस  समय  भारत के  प्रधान  मंत्री  थे  हो
 नागालैंड  में  सेना  के  कुछ  उच्च  प्रधिकारियं:,

 ने  भारत  के  प्रधात  मंत्री  को  एक  पत्र  लिखा
 कि  नागालैंड  की  समस्या  का  समाधान  का
 एफ  ही  प्रकार  है  कि  6  महीने  के  लिए  ईताई
 पादरियों  को  यहां  से  बाहर  कर  दिया  जार
 ौर  सेना  को  हाथ  चोल  कर  काम  करने  का
 फुछ  मौका  दिया  जाय  लेकित  उस  के  पश्चात
 उन्होंने  समस्या  के  समाघान  के  लिए
 नागालैंड  की  पृथक  विधान  सभा  धौर
 सरकार  बनाने  का  निश्चय  किया  ।  श्री  लाल
 बहादुर  शास्त्री  के  सामने  जब  बहू  प्रश्न
 आया  तो  इस  सदन  में  उन्होंने  यह  उत्तर  दिया
 कि  भतिश्चित  फाल  तक  भारत  सरकार
 अपनी  नीति  की  इतना  दबाये  नहीं  रण  सकती
 और  समय  पड़ते  पर  उस  में  कठोरता  भी
 बर्ती  जायगी  भौर  यदि  थे  भूल  नहीं  करता  हूं
 तो  वर्तमान  प्रधान  मंज्ञी  ने  भी  पहले
 इस  सदत  में  हू  कहा  थ।  कि  झगर  सामश्यकता
 हुई  तो  इप  नीति  में  परिवर्तन  किया  जांपगा
 और  सदा  एब  जैसी  नीति  नहीं  रली  जायगी
 तो  इन  सभी  तीनों  प्रधान  मंत्रियों  के  कहने
 के  बावजूद  मुडी  भर  नागाओं  की  समस्या
 का  भारत  सरकार  समाधान  नहीं  कर  पा  रही
 है  तो  मैं  यह्‌  जानना  चहता  हूं  कि  भ्रात्षिरकार
 यह  वृत्नमुल  नीति  कब  तक  भारत  सरकार
 चालू  रखना  चाहती  है  ?

 Shri  जा,  C.  Chagia:  My  hon.  friend
 will  not  accuse  us  of  having  a  vacil-

 lating
 policy.  Our  policy  is  to  integ-

 rate....°
 Shri  Ba  Raj  Mathhek:  Appeasement

 Policy.
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 थी  qe  दल हागी 1.  सवालों  को  दोहराने
 की  बात को  ले  कर  जो  मूल  सवाल  पूछने  बले

 हैं  उत  की  ब्रन  पूछते  से  बंचित  नहीं  किया  जा
 सकता  ।  वह  भी  दूसरों  की  तरह  से  रिपीट
 करेंगे  यह  प्रन्दाजा  लगा  कर  तो  किसी  को

 रोका  नहीं  जाना  चाहिये  ।

 ध्रष्यक्ष  सहोदप  :  फिस  ने  किया  है  मूल
 प्रश्न  ?

 थी  to  go  wat  :  मैं  भी  दवी  तरह  से
 सवाल  को  दोहराऊंगा,  यह  प्रन्दाआ  लगाना
 तो  ठीक  नहीं  है  a

 Mr,  Speaker:  I  am  in  the  hands  of
 the  House,  If  only  one  question  is  to
 be  taken,  all  right,  you  go  on.  (Inter-
 ruplions).

 tht  qo  to  चार्भी :.  मैं  विदेश  मंत्री  से
 पूछना  चाहता  हूं......

 डाल  Dhireswar  Kalita:  Is  Govern-
 ment  prepared  to  drive  out  those
 Christian  missionaries  from  Nagaland?

 »  ft eo  ato  तिवारी:  प्रध्यक्ष महोदय,
 मेरा  प्वाइंट  झाक  झाईर  है।  भरी  तक  यह
 परिपाटी  रही  है  कि  जब  स्पीकर  दूसरा
 गबेश्चन  काल  कर  लेता  है  तो  उस  के  बाद  चाहें
 दस  दया  पन्द्रह  नाम  भी  क्‍यों  न  हों,  उत  को

 सवाल  पूछने  नहीं  दिया  जाता  ।  शाप ने  ममी
 ;  दूसरा  सवाल  पुकार  लिया  i  उस  के  बाद

 पिछले  सवाल  पर क्येश्बन कंसे  हो  सकता  है  ?

 just  one  question.
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 Shri  Hal  Baj  Madhok:  “Gang”—is
 that  parliamentary?

 Mr.  Speaker:  I  mean  to  say  all  of  .
 them,  all  the  members  who  want  it,
 T  will  allow  them.

 Shri  Samar  Guha:  I  am  one  of  the
 gang.

 Shri  Dhireswar  Kalita:  It  is  a  serious
 question.

 Mr,  Speaker;  |  know  it  is  a  serious
 question.

 atta य०  to  mat:  जैसा  वैदेशिक  मामलों
 के  मंत्री  महोदय  ने  बतलाया,  झसम  के  गवर्नर
 से  जो  जानकारी  उत्हें  प्राप्त  हुई  है  उस  के

 अनुसार  चीनी  घुसपैठ  था  किसी  प्रन्य  प्रकार
 के  खतरे  की  आशंका  इस  नागारलड  में  नही  है  ।
 l948  के  झाष  पास  सरकार  के  पास  इसी

 प्रकार  की  रिपोर्ट  क्री  पणिवकर  के  पास  से

 पहुंची  थी  कि  तिब्बत  के  अस्दर  चीनियों  की
 कोई  चुसकैड  या  वहां  धुसने  की  कोई  सकीस

 नहीं  है  ।
 Mr,  Speaker:  This  is  not  a  question

 at  all

 wi  go  fo  way:  स्किन  उस  रिपोर्ट
 के  बावजूद  भी  तिवब्यत  खाया  गया  और  चीन
 बडों  पर  प्राया  1  मैं  सरकार  से  जातना  चाहता

 हूं  कि  गवनेर  की  रिपोर्ट  के  प्रतिरिक्त  भी,
 जैसा  श्री  हेम  बर्पा  ने  नजर  किया,  क्या
 सरकार  ने  धन्य  सूत्रों  के  द्वारा  कोई  ठ्सी
 खोज  करवाई  जिस  में  कि  चीनी  संकट  से
 या  उस  की  घुसपैठ  से  हमारे  देश  की  सुरवा
 और  स्वतन्लता  के  लिये  कोर्ड  नया  बौर  बड़ा
 खतरा  पैदा  न  हो  t

 Mr,  Speaker:  He  thinks  he  is  throw-
 ing  new  light.  He  has  already  answer-
 ed  it.

 wah  to  दार्मा  :  मेरे  सबाल  का  कोई
 जबाब  नहीं  श्राया  |

 Mr,  Speaker:  What  is  his  question?

 ht  य०  wo  wal:  ही  सीधा  सवाल
 किया  है  कि  1948  के  धन्दर  सरकार  के  पास
 ऐसी  हीं  एक  रिपोर्ट  वी  और  उस  रिपोर्ट
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 के  बावडूद  देश  को  एक  बहुत  बड़ा  खतरा

 महतूस  हुभा  |  झाण  केवल  गवर्नर  की  सपोर्ट
 पर  सरकार  निर्भर  रहना  भाहती  है  या  कि
 कोई  अन्य  शोप्न  भी  वहां  करवायेगी  |  झगर
 ऐसा न  किया  तो  वहां  पर  एक  नया  संकट
 मा  सकता  है।  जो  सवाल  शी  दम  बरुआ  का
 था  उसी  से  सम्बन्धित  यह  सवाल  है  ।

 Mr.  Speaker:  You  are  repeating  the
 question,

 ft  कंबर  लाल  गुप्त  :  माननीय  सदस्य
 ने  यह  सबाल  पूछा है  कि  जैसे  चीनी  जदैक  के
 समय  रिपोर्ट  गलत  निकली  थी,  अगर  झाज
 भी  यह  रिपोर्ट  गलत  भिकली  तो  क्‍या  श्राप  के
 पास  कोई  श्रौर  एजेन्सी  है  जिस  के  था.  झ्ाप
 वेरिफाई  कर  लें  कि  ऐसा  कोई  खतरा  तो

 नहीं  है  t

 Shri  Sheo  Narain:  Sir,  I  rise  on  a
 point  of  order.  No  Member  can  be
 an  advocate  for  another  Member  in
 this  House.

 Shri  M.  C.  Chagla:  May  I  draw  the

 ambassador  and  the  information  sup-
 plied  by  a  constituted  Government  of

 EF  2  th  z  F
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 like  Mr,  Phizo?

 Shri  M.  0,  Chagia:  I  have  given  the
 answer.  Friendly  talks  are  held.

 Shri  Dhireswar  Kalltz:  The  whole
 House  knows  that  Christian  missiona-
 ties  are  the  source  of  all  the  trouble.
 Are  the  Government  prepared  to  drive
 out  these  Christian  missionaries  who
 are  still  working  there  against  the
 Government?

 Shr  M.  0.  Chagla:  If  anyone  is
 working  against  the  interests  of  the
 country,  proper  steps  will  be  taken
 against  him,  whether  it  is  a  missionary
 or  anybody  else,

 oft  कंबर  लाल  गुप्त  :  मातनीय  सदस्य
 ने  यह  सवाल  पृछा  थां  कि  क्‍या  बह  देंश  थे
 झछिस  में  काम  कर  रहे  है.

 Mr.  Speaker:  Order,  order.  Others
 are  there;  you  need  not  take  up  the
 responsibility  of  all  the  Members  in
 thig  House.  They  have  their  parties
 and  their  leaders;  you  should  not  take
 the  responsibility  of  all  the  parties.
 It  ig  not  proper.  They  have  jntelli-
 gence  and  they  have  also  been  elected.

 Shri  Samar  Guha:  Does  the  Minister
 of  External  Affairs  know  that  instead
 of  taking  the  difficult  and  hilly  route
 of  NEFA,  the  Nagas  have  discovered
 the  shortest  route  to  China  via  East
 Pakistan?  First  they  go  to  East
 Pakistan  and  with  the  help  of  the
 Chinese  consul  there  and  the  East
 Pakistan  Government,  they  are  being
 air-lifteg  to  Peking  and  they  get  their
 training  there  and  come  back  to  Dacca,
 With  the  help  of  the  Government  of
 China  they  come  back  into  the  Mizo
 Hills  or  Nagaland.  Does  Government
 know  this?

 Shri  M.  C.  Chagla;  I  have  answered
 this  question.  (Interruption).
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 क्या  प्रथान  मंत्री  यह  बलाने  की  कृपा
 करेंगी  कि  :

 (क)  क्‍या  भारतीय  विद्याथियों  को

 ट्ाम्बे  में  परमाणु  विज्ञान  की  शिक्षा  देने  की
 कोई  योजना  बताने  का  सरकार  का  विचार
 a:  wir

 (ख)  यदि  हां,  तो  उसकी  रूप  रेखा
 क्या  है?

 उप-मंत्री  (डा०  सरोजिनी  सहिवी)  :  (+)
 जी  नहीं  t  ट्राम्बे  स्थित  भाभा  परमाणु
 प्रमुसंधान  केन्द्र  पहले  हो  इस  कार्य  के  लिये

 एक  प्रशिक्षण  सकल  नला  रहा  हूँ  ।

 (@)  भाभा  परमाण  अनुसंधान  केन्द्र
 प्रशिक्षण  स्कूल  में  भारतीय  विद्याथियों  को

 परमाणु  विज्ञान  में  शिक्षा  देने  की  योजना  का
 ब्योरा  सभा  पटल  पर  रख  दिया  गया  हैं।

 विवरण

 माभा  परमाणु  अनुसंधान  केन्द्र  प्रशिक्षण

 स्कूल  मगसस्‍्त,  7957  में  आरम्भ  किया  गया
 था  ।  इस  स्कूल  का  मुख्य  उद्देश्य  परमाण
 ऊर्जा  विभाग  के  प्रन्तर्गत  विभिन्न  प्रायोजनापों
 के  लिये  उचित  योग्यता  के  प्रशिक्षित  वैज्ञानिकों
 तथा  तकनीकी  कर्मचारियों  को  प्राज््यकता
 को  पूरा  करना  हैं।  स्कूल  में  विज्ञान  तथा

 इंजीनियरी  के  स्नानकों  के  लिए  विशेष  प्रशिक्षण

 पाठ्यक्रम  चलाया  जाता  है  ताकि  उनका  परमाणु
 ऊचां  के  क्षेत्र  में  कार्य  करने  के  लिए  पूरी  तरह
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 तैयार  किया जा  सके  ।  विज्ञान  तथा  इंशीनियरी
 के  लगभग  i350  युत्रक  स्नातकों  को  प्रतिवर्ष
 भ्रश्चित  भारतीय  घाघार  पर  विज्ञापन  द्वारा
 चुना  जाता  है  ।  तया  उन्हें  निम्नलिखित
 विषधों  में  एक  वर्ण  सक्त  विशेष  प्रशिक्षण  दिधा
 जाता  है  it

 de  प्रौत्तिक  जास्त

 3.  रसायन  शास्त्र

 ७.  इंड्ीनियरी  (  रासायनिक,  यांत्रिक,

 बिद्युत  तथा  दुर-संचार)  र
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 इस  प्रशिवग  कार्यक्रम  में  व्याब्यानों,
 संशिक्षकीय  कक्षायों  तथा  प्रयोगगाला  क्यों
 को  ग्रायोजन  शिया  जाता  है  एवम्‌  भाभा

 परमाणु  झनुसंघात  केन्द्र  तथा  टाटा  मूल
 चनुतंघ्ान  संस्यान  की  विभिन्न  सुविधागों  में
 व्यावहारिक  प्रशिक्षण  दिया  जाता  है.  ॥  प्रत्येक
 जिद्यार्यी  को  300  रुयये  प्रतिमास  को  छात्रवृत्ति
 तथा  200  यये  का  वार्षिक  पुस्तक  भत्ता
 मिलता  है.  ।  समी  प्रशिक्षायिय्रों  को  छात्रावास
 की  सुविधाएं  प्रदान  की  जाती  हैं

 पाठ्यञ्रम  को  सफज्ञतापूर्वक  पूरा  करने
 के  बाद,  प्रशिक्षतथिपों  को  परमाणु  ऊर्जा
 विभाग  के  सं  उटक  यूनिटों  शौर  उसकी  प्रायोज-
 नाजों  में  विज्ञान  श्रधिकारियों  प्रयवा  इंजी-
 नियरों  के  पदों  पर  निभुक्त  कर  दिया  जाना  है  ।)

 जौ  विभूति  मिल:  अभी  जवाय  दिया  गया

 है  कि  सरकार  की  तरफ  से  कोई  व्यवस्था

 नहीं  हैं।  मैं  जानना  चाहता  हूं  फि  जिप  तरह
 से  झाण  झगु  शक्ति  का  उपयोग  हो  रहा  हूँ
 शौर  जितनी  इसकी  म्रावश्यवः्ता  है  उमकों
 देखते  हुए  क्या  झरफार  हस  पर  पुनविचार
 कर  रही  है  कि  भारतीय  ढाबों  को  ट्राम्ब  में
 भेज  कर  इतकी  शिक्षा  प्रदान  की  जाएं  ?

 शौमती  सरोजिनी  सहिबी  :  ट्राम्त्रे  मे ंश्रभी
 एक  प्रनिक्षण  स्कूल  चल  रहा  है।  अभी  कोई
 नई  योजना  वियाराधीन  नहों  है  y  पुरानी
 पोजना  में  दी  हर  माल  बढ  सौ  विद्यारयों  पढ़
 रहे  हैं  1
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 जौ  विभुति  मिल  :  मैं  जानता  चाहता  हूं
 कि  विभिन्न  सूबों  से  जिन  को  लिया  भावा  है
 उनको  किस  झाधार  पर  लिया  जाता  है,  क्या
 उनकी  योग्यता  देखी'  जाती  है  तथा  उनके  यहां
 पहने  लिचने  की  क्‍या  क्या  सहूलियतें  हैं  ?

 झीमती  सरोजिनी  सहिदी  :  केवल  स्तातक
 विद्यार्थियों  को  ही  जेते  हैं  भौर  स्नातक
 विशधाधियों  में  भी  विज्ञान,  रासायनिक,
 इंजीनियरिंग,  स्थापत्य  शास्त्र  में  जिन्होंने  प्पनी
 उपाधि  समाप्त  की  हूँ,  उन्हीं  को  लेते  है  1

 Shri  Baburas  Patel:  Sir,  on  a  point
 of  order.  I  want  to  know  whether
 the  Prime  Minister  has  acquired  an-
 other  body  and  another  voice  for
 answering  questions  which  she  herself
 shou'd  answer.

 Mr.  Speaker:  The  Deputy  Ministers
 can  also  answer  questions.  Next
 question.

 Released  Emergtncy  Commissioned
 Officers

 D.  N.  Patodia:

 Will  the  Minister  of  Defence  de
 pleased  to  state:

 (a)  whether  Government's  sttention
 has  been  drawn  to  the  assurance  by

 posts  in  the  Public  Undertakings;

 (b)  whether  apart  from  the  LAS
 advertisement,  other  departments/
 agencies/public  undertakings  (other
 than  Indian  Oil  Corporation  and  Of
 and  Natural  Gas  Commission)  have

 (०)  if  #0,  the  names  of  guch  depart-
 ments  /agencles/undartakings?
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 The  Minister  of  Defence  (Shri

 Swaran  Singh):  (a)  Yes,  Sir,
 (by)  and

 ae
 Sir.  Apart  from

 STATEMENT
 Central  Services
 Class  I  (Non-Tech-
 nical)  25%

 Central  Services
 Class  II  (Non-Te-

 Andre  radeah  ae  DSP  Cate ra  25%  in
 I  ‘and  Assistant  Com,
 mandant  Special Police.

 Bihar  20
 %

 in
 Civa  ——

 Plt  oh  ' Service’
 and  other

 non-technical  —ser-
 VICES.

 Gujarat  25%  inClass  I  Services
 and  30%  in  Class  IT

 centage is  being  app-
 lied,  to

 pola
 tem-

 porary  posts
 S&K  +  10%  in  Poddeninistra- tive  posts  and  15% in  Police  Service.

 Madhya  Pradesh
 3

 in  Class  IT  Ser-
 es.

 Madras  2  Vacancies,  one  in  rhe
 Civil  Service  Exe-
 cutive  Branch  and
 ‘al  Tux ec  ax  Service.

 Maharashtra  50% Orissa  25%
 Mysore  १६%  in  Administra-

 tive  Service  and  25%
 We  Ronen).

 asp  ह्  ्
 2
 %  in  Class  IT,

 Officers  are

 going  to  be  done  for  the
 tion  of  these  people?

 rehabilita-

 batch,  who  are  due  for  completion  of

 sioned  officers,  the  House  will  be  E

 Shri  Swaran  Singh:  I  have  not
 received  any  such  complaint,

 Shri  M.  R.  Krishna:  Sometime  back
 the  Defence  Ministry  and  the  Home
 Ministry  wanted  the  active  military

 Ministry
 would  like  to  utilise  the  services  of
 the  ECOs  in  the  border  area  in
 greater  numbers?

 Shri  Swaran  Singh:  Some  of  them
 have  actually  been  taken  in  the  barder
 security  force.  Some  other  names

 have  also  been  sent.
 Shri  Vasndevan  Nair:  In  Seotember,

 986  when  selection,  were  made  for
 the  All-India  services,  I  understend
 that  nearly  70  posts  were  reserved  for
 Emergency  Commissioned  Officers  in
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 cular  year  about  which  the  hon.  mem-
 ber  is  asking,  I  do  not  have  the  figures.
 If  notice  ig  given,  I  will  collect  them.
 But  even  those  candidates  who  qualify
 themselves  for  the  reserved  posts  have
 to  attain  certain  minimum  standards.

 Tndo-African  Joint  Ventures
 *428.  Shri  D.  0.  Sharma:  Will  the

 Minister  of  External  Affairs  be  pleased
 to  state:

 (a)  whether  possiblilities  of  starting
 Indo-African  joint  ventures  with  a
 view  to  improving  relations  with
 African  countries  have  been  explored:

 tb)  whether  the  problem  of  Indian
 settlers  has  been  discussed  with  the
 African  Governments;  and

 (ey  if  so,  the  outcome  thereof?
 The  Deputy  Minister  in  the  Ministry

 of  External  Affairs  (Shrj  Surendra
 Pal  Singh):  (a)  Yes,  Sir.

 (9)  and  (c).  Problems  relating  to
 persons  of  Indian  origin  have  been
 taken  up  with  the  governments  con-
 cerned  in  all  appropriate  cases,  These
 approaches  have  yielded  some  success.

 Shri  D.  C.  Sharma:  When  the  hon.
 Minister  talks  of  Indo-African  joint
 ventures,  to  what  countries  is  he  refer-
 ting—Kenya,  Tanganyika  Uganda,
 Nigeria,  Ethopia  and  other  countries?

 Shri  Surendra  Pal  Singh:  There  are
 ॥  number  of  countries.  I  can  read
 out  the  list  of  names—Nigeria,  Etho-
 pia,  Uganda,  Zambia,  Kenya,  Libya
 and  Tanzania.

 Shri  D.  C.  Sharma:  May  I  know  in
 what  particular  field  these  Indo-Afri-
 can  joint  ventures  have  starte#  and,
 when  they  will  be  completed?  Are
 they  still  in  the  blue-print  stage  or
 have  they  got  going?

 ह... ह  Surendra  Pal  Singh:  In  all  there,
 are  about  23  joint  ventures  in  the
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 African  continent,  The  fields  in  which

 display....
 Shri  D.  C.  Sharma:  I  object  to  this

 word,  Indians  do  not  have  snobbish-
 ness.

 Shri  Swell:  Sir,  I  have  the  right  to
 use  any  language  in  this  House  as
 long  as  it  js  parliamentary.  It  is  for
 the  Minister  and  his  Government  to
 disprove  what  I  say.  I  am  asking

 a  question  to  the  hon.  Minister,  Shri
 Sharma  should  not  think  himsel¢  that
 he  ig  a  member  of  the  Treasury  Ben-
 ches,

 Shri  D,  C.  Sharma:  J  can  never  be  &
 nember  of  the  Treasury  Benches,  but
 [  object  fo  the  words  “racial  snobbish-
 ness”,

 Shri  Swell:  He  is  too  old  in  any
 case  to  be  included  in  the  Treasury
 Benches  (mterruption).  What  I  want
 to  know  is  whether  it  is  ह क. अ  that
 the  strained  relationship  of  the  people
 of  India  or  Indian  origin  with  the
 people  of  many  of  the  African  count-
 ries  is  because  of  a  certain  racial
 snobbishness  that  the  people  of  India
 or  Indian  origin  display  in  their  deal-
 ings  with  the  Africans.  If  the  Govern-
 ment  is  aware  of  that  I  would  like  to
 know....

 Mr,  Speaker:  You  have  put  the
 question.  Let  the  Minister  answer.
 ‘You  need  not  go  on  explaining  your
 question,
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 जन्होंनि  अपनी  सम्पत्ति  की  रक्षा क ेलिए  भारत
 सरकार  को  कुछ  प्  लिखे  थे,  लेकिन  भारत
 सरकार की  धोर  से  उन  को  कोई  सुविधा था
 सहायता  देने  का  झ्राश्वासन  न  मिलने  की  वजह
 से  उन  लोगों  को  झपनी  वह  सम्पत्ति  विवश
 हो  कर  इंग्लैंड  ौर  स्ट्रिजरलैंड  के  बैंकों  में
 जमा  करवानी  पड़ी  ?

 शी  सुरेसा  पाल  सिंह  :  भ्सलियत  वह  है
 कि  जितने  ऐसे  नागरिक  वहां  हैं,  उत  के  पास
 ब्रिटिश  पासपोर्ट  था  झन्य  देशों  के  पासपोर्ट
 हैं  ।  बे  लोग  भपती  खुशी  से  अपनी  सम्पत्ति
 दूसरे  वेशों  में  ले  गए  हैं।  उन  में  से  किसी  ने  भी
 हम  से  इस  बारे  में  बात  नहीं  की  शर  न  ही
 यहां  पर  पनी  सम्पत्ति  लाने  की  ख्वाहिण
 जाहिर  की  i

 Shrimat]  Sucheta  Kripalani:  5  it
 mot  a  fact  that  wherever  the  Indians
 are  settled  in  Africa  they  have  con-
 tributed  considerably  to  the  cconomic
 and  commercial  development  of  that
 area,  but  today  a  policy  is  being
 followeq  which  is  discriminatory?

 Shri  Sarendm,  Pal  Singh:  The  policy
 of  the  African  countries,  as  I  have
 just  now  said,  is  not  to  squeeze  these
 people  out.  It  is  true  that  these
 people  have  contributed  to  the  deve-
 lepment  of  those  countries  but  the
 comp'aint  of  the  Africans  is  that  these
 people  have  made  money  in  those
 countries  In  trade  and  commerce  and
 now  they  are  not  prepared  to  Invest
 their  money  there  for  development
 purposes.

 Shri  Jyotirmoy  Basu:  Is  the  Govern-
 ment  aware  of  the  total  value  of
 Indian  assets  that  the  Indians  own  in
 African  countries;  if  sd,  what  is  the
 total  amount?

 Shri  surenére  Pal  Siagh:  I  have
 no  -infermation  on  that  point.

 ;  लीहएप्याल  ज़ेबमूण  :  क्‍या  यह  ठीक  है
 फिल्पधे की  कौसत  बढाने  की  बजह  से  जिदेशों

 मै  रहते  बाते  भोरतीयों  ने  अपना  धंत  भारत

 है  भेजने में  संकोच  किया है  मौर  थे  डिस-

 Oral  Answers  JUNE  ot  ‘196T  ‘Oral  Answers

 ष्नी  सुरेख  पाल  fg:  डिसकरेजमेट  का
 कोई  सवाल  नहीं  है  झगर  वे  झपना  घन  बहां
 भजना  चाहते  हैं,  तो  खुशी  से  घेंजें  t

 Ex-LN.A,  Personnel

 pleased  to  refer  to  the  reply  given
 to  Starred  Question  No,  226  on  the
 3rd  April,  967  ang  state:

 (b)  if  so,  the  decision  taken  in  the
 ing  the  forfeited  pay  and  allowances
 of  the  Ex-LN.A.  personne]  has  sinee
 been  considered;

 (b)  if  so,  the  decision  taken  in  the
 matter;  and

 (c)  if  the  reply  to  part  (a)  above  be
 in  the  negative,  the  reasons  for  the
 dealy?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  and  (b).  The
 matter  ig  stil]  under  consideration.

 (c)  It  has  not  been  possible  to  take
 a  decision  so  far,  due  to  the  necessity
 for  a  very  thorough  and  detailed
 examination  of  the  matter.

 थी  भारत  सिह  चौहान  :  मैं  77  निजेटन
 करना  चाहता  हुँ  पि  पिछली  बार  भी  हत
 सबाल  का  यह  अवाज  दिया  गया  थः  :

 “The  matter  is  under  considera-
 tion.  Early  decision  will  be
 taken.”

 प्क्या:  मं  जी  महोदय  यह  बतलाने:  को  कपा
 करेंगें  कि  प्राई०एन०  ए०  के  नाम  से  जी  कद
 इकट्ठा  किय्रा.  गया  च,  डस  का.  उपयोग  किस
 तरह  किया  गया  tae  a  -'t  4



 eran fag  विहान  ग्मय  कमी  इस
 बारे  में  प्श्व  किया  जाता  है, ;

 तो  बही  बोत
 रिपीट  कर  दी  जाती  है  कि, भर्ली  डिसिजन
 लिया'  जायेगा,  भावि,!  मैं  यह  जानता  चाहता

 हैं  कि  श्राखिर  उन  लोगों  के  बेतन,  भरते  श्र/र

 पुनर्स्थापन  झादि  के  बारे  में कब  फ़ैसला  किया
 जायेगा  |

 Shri  Swaran  Singh:  |  note  the
 sentiments  of  the  hon.  Member  and
 IT  will  see  that  a  decision  iy  taken.

 Shri  Humayon  Eubir;  In  view  of
 of  the  fact  that  more  than  20  years
 have  elapsed  since  the  INA  has  ceased,
 why  is  the  Government  taking  so  long
 to  come  to  a  decision?

 Shri  Swaran  Singh:  This  mattcr
 has  been  coming  up  before  this  House
 on  many  occasions  and  several  state-
 ments  have  been  made  on  one  occasion
 or  the  other.  I  am  aware  of  state-
 ments  having  been  made  on  two
 eccasions.  So,  a  certain  decision  has
 been  taken.  It  was  in  the  course  of
 a  half-an-hour  discussion,  when  my
 predecessor  Shri  Chavan  was  the
 Defence  Minister,  that  this  matter  was

 who  gave  ang  served  the

 द्  oh
 ’  7  ar

 What'a  shame  jt  is  to

 The  Minister  Defence  (Shri
 Swaran  Singh):  (a)  Government
 have  seen  reports  about  Pakistan
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 India's  relations  with  Arab  Countries

 —-  Dr.  Ramen  Sen:  Will  the  Minis-
 tar.  cf  External  Affairs  be  pleased  to
 state?

 +  425.  भी हुकम  कम्  कछुवाय  :
 aft  राम  सिह  अ्यरवाल  :

 क्या  जैदेक्िक-कार्य  मंत्री  यह  बताने  को

 कृपा  करेंगे  कि  :

 (क)  क्या  यह  सच  हूँ  कि  पश्चिम
 बाकिस्तान  सरकार  ने  अमरीका  की  सहायता
 के  सेनिक  अडडों  का  पुननिर्माण  कराना  झारस्भ
 कर  दिया  हैं  ।

 ख)  यदि  हां,  तो  क्‍या  सरकार  ने
 इन  दोतों  देशों  कौ  विरोध-पत्र  भेजे  हैं  i

 (ग)  यदि  हां,  तो  उनके  क्‍या  उत्तर

 प्त  ड््वे;  भौर

 (थे)  इस  बारे  में  सरकार  ने  क्‍या

 कार्यथाही  को  है?

 Written  Auswere  JUNE  RR  190t «=. Wrigten,  Ansuert  ००

 defaced  det.  (की कुन qe  २०

 जायजा)  :  (१)  शरकार को  इस  बादे  में
 कोई  जानकारी  नहीं  है  कि  प्रश्चिम  पाकिस्तान
 सरकार,  संयुक्त  राज्य  झमरीका  की  सहावंता
 से,  सैनिक  भड्डों  का  पु्नतिर्माण  कर  रही  ३  ।

 (लग)  से  (घ),  प्रश्न  नहीं  उठते  a

 U.S.A.  and

 Gandhi):  (a)
 nical  reports  of  accomplishments  in
 space  by  the  U.S.A.  and  the  U.S.SR.
 are  available  to  India.

 (b)  We  have  no  _  international
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 ‘Nutieer  Polley
 °433.  Shri  M.  L.  ‘Bend;

 shri  8,  K.  Tapurtah:
 Will  the  Minister  of  External  Affairs

 be  pleased  to  state:
 (a)  whether  Government  hays  made

 afforts  to  co-ordinate  their  nuclear
 policy  with  that  of  other  countries
 who  can  be  termed  as  potential  nuclear
 weapon  powers;

 ‘b)  whether  any  specific  proposals
 have  been  received  from  any  such
 potential  nuclear  weapon  powers  for
 evolving  a  common  policy  with  India

 on  the  question  of  the  proposed  non-
 proliferation  treaty;  and

 fe)  if  so,  the  precise  stand  of  India
 on  the  community  of  interests  of
 potentia]  nuclear  weapon  powers  vis-
 a-vis  the  nuclear  weapon  powers?

 The  Minister  of  External  Affairs
 (Shari  ML  C.  Chagia):  (a)  The  ०...
 ernment  have  exchanged  views  on
 the  drafting  of  a  Treaty  on

 b)  the  steps  taken  by  Government
 to  ensure  that  these



 was  permitted  to  broad-
 cast  on  the  3lst  May,  19867.

 (b)  The  main  reason  for  station
 director’s  inability  to  permit  the
 Mayor  of  Poona  to  broadcast  an
 appeal  was  that  as  a  matter  of  policy,
 ALR.  does  not  broadcast  appeals
 except  by  Heads  of  States  or  Central
 or  State  Ministers  fof  the  collection
 of  funds  and  that  too  On  rare  occa-

 Canada's  Policy  re:  Sale  of  Nnclear
 Technolosy

 435,  Shri  K.  P.  Singh  Deo:
 Sbri  P.  xK  Deo:

 Will  the  Minister  of  External  Affairs
 be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 Canadian  Government  are  reviewing
 its  policy  for  the  sale  of  nuclear  tech-
 nology  to  India;

 (b)  if  so,  whether  it  is  due  to  the
 Indian  .Government’s  refusal  to  sign
 the  nuclear  non-proliferation  treaty;
 and

 (6)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  External  Affairs
 (Shri  M.  ९.  Chagla)  :  (a)  The  Gov-
 errtment  have  no  information  to  this

 oo  ana  (ed.  Do  not  arise.

 Shri  8.  K.  Tapurish:
 Shri  K.  P.  gingh  Deo:
 Shri  H.  Ajmal  Khan:

 (a)  whether  attention  of  Govern-
 ment  has  been  invited  to  a  news  item
 in  the  [Indian  Expresz  of  the
 24th  May,  1987,  saying  that  China  is
 trying  to  scuttle  Indo-Pakistan  peace

 (b)  if  so,  the  initiative  which  has
 been  taken  by  Peking  in  this  regard:
 and

 (c)  the  measures  taken  to  counter-
 act  such  news?

 The  Minister  of  External  Affairs
 (Shri  M.  0.  Chagia):  (a)  Yes,  Sir.

 (b)  Any  proposals  either  from
 India  or  from  any  third  Party  which
 aim  at  improvement  in  Indo-Pak
 relations  afte  the  subject  of  hostile
 propaganda  by  China  with  a  view  to
 keep  up  the  tension  between  the  two
 countries.

 (९)  All  opportunities  are  availed  of
 in  explaining  to  foreign  countries  the
 simisicr  designs  behind  this  aspect  of
 Chin-sc  propaganda  against  India.

 Entry  Certificates  by  Indians  for
 Visiting  U.K.

 9437.  Shrimati  Sharda  Mukerjee:
 Shri  Indrajit  Gupta:

 Will  the  Minister  of  External  Affairs
 be  pleaseg  to  state:  os

 (a)  whether  Government  .  have
 ascertained  from  the  U.K.  Govern-
 ment  the  criteria  for  procuring  Entry

 =]  ("पक
 by  Indians  for  visiting.

 (b)  if  so,  the  details  thereof;  and
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 (c)  whether  this  restriction  hes
 deen  imposed  on  the  citizens  of  all
 the  Commonwealth  countriast

 The  Miniter  of  ह...  Affairs
 (Shri  .M.  C,  Chagia):  (a)  and  (b).
 Entry  Certificates  as  ascertained
 from  the  Government  of  U.K.  are
 normally  issued  to  the  following
 elaases  of  perzons:—

 ay  bonafide  students;
 (2)  casual  visitors;

 (3)  parents,  wives  and  children
 of  persons  residing  in  the  U.K.

 Detailed  information  is  available  in  a
 document

 monwealth  Immigrants  Act,  ‘1962,
 (c)  Yes,  Sir.

 Broadcast  by  Former  Union  Minister
 of  Home  Affairs

 7438.  Shri  8.  M.  Banerjes:
 Shri  Madhu  Limaye:
 Shri  Yashpal  Singh:
 Shri  8.  C.  Samanta:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  an  ex-
 Home  Minister,  Shri  Gulzari  Lal
 Nanda  while  making  a  broadcast  after
 the  Chinese  aggression  mentioned  the
 name  of  the  Left  Communist  Party;

 (b)  if  so,  the  reason  why  this  was
 allowed  by  the  Station  Director;  and

 (c)  the  action  taken  against  the
 Station  Director?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir,  A  copy  of  Shri  Gulzari  Lal
 Nanda's  broadcast  on  January  l,  1965,
 is  laid  on  the  Table  of  the  House.
 {Placed  in  Library.  See  No,  LT-604/

 67}.  :

 (>)  The

 =

 that  the  Minis-
 ter  was  Government's
 decision  about  the

 (c)  No  action  was  called  for

 Seminar  on  Decumentary  Films
 "1.  Shri  K.  Haldar:  Will  =the

 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  whether  the  seminar  held
 recently  in  Delhi  on  ‘the  role  of  docu-
 mentary  films  in  national  develop-
 ment’  recommended  structural  reorga-
 nisation  of  the  Films  Division  of  the
 Government  of  India  on  the  model  of
 the  Canadian  National  Film  Board;

 (b)  8  so,  whether  Government  have
 examined  this  recommendation;  and

 (e)  the  action  taken  thereon’
 The  Minister  of  Information  and

 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir.

 (9)  The  matter  is  under  considera-

 (९)  Doeg  not  arise  till  a  decision  is
 taken  on  the  recommendations.

 to  test  her  first  Intercontinental  Bal-
 listic.  Missile.

 (b)  whether  any  protest  hes  been
 lodged  with  the  United  Nations  and/
 or  with  China  over  the  consequences
 of  this  explosion;  and



 (b)  No,  Sir.

 (९)  The  Government
 alive  to  the  implications  of
 development.

 that  such  a  move  of  Navy  by  one  of
 the  biggest  powers  of  the  world,  is
 pushing  the  world  towards
 break  of  a  world  war:  and

 (९)  if  so,  whether  Government  have
 offered  their  good  offices  as  a  media-
 tor  to  solve  the  problem  and  to  bring
 about  peace  in  West  Asia?

 try  of  External  (Shri
 Surendra  Pal  Singh):  (a)  Yes,  Sir.

 {b)  No,  Sir.

 (९)  We  have  not  offered  mediation.
 The

 a  suitable  resolution  being  adopted  by
 the  Council  and  a  cease-fire  has  now
 been  brought  about  in  West  Asia.

 Indenesia-Pak  Naval  Exercises
 143,  Shel  BR  Vaipayeo;

 Seri  Raj  Madhek:
 Sint  N.  *  Sharm:

 (a)  whether  attention  of
 ment  has  been  drawn  to  the  fact  that
 Indonesian  fleet  is  to  hold
 joint  naval  exercises  with  Pakistan  in
 the  Indian  Ocean;

 (bd)  if  so,  whether  it  will  not  pose  a

 the  interests  of  our  country;  and

 (d)  whether  any  protest  has  been
 lodged  with  the  countries  concerned?

 The  Minister  of  External  Affaire
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir.  We
 have  seen  reports  to  this  effect.

 (b)  and  fc).  We  are  studying  this
 matter  carefully  to  see  if  the  nature
 of  these  reported  exercises  is  such
 that  they  will  increase  the  threat
 posed  by  the  Pakistan  Navy  to  the
 security  of  India.  If  the  exercises  are
 of  such  a  nature,  nectasary  measures
 will  be  taken  to  protect  our  interests.

 (d)  No,  Sir.

 U.S.  Equipment  for  Defence
 Factories

 "4H.  Shri  indrajit  Gupta:  Will
 the  Minister  of  Defence  be  pleased
 to  state:

 (a)  whether  the  U.S.  Government's
 latest  policy  decision  regarding
 supply  of  lethal  and  non-lethal  equip-
 ment  also  covers  equipment  for
 Indian  Defence  Factories;  and

 {b)  if  so,  whether  the  Ambajhari
 explosives  plant  will  not  be  stipplied
 by  the  Americans  as  per  their  earlier
 commitments?

 The  Minister  of  Defencq  (Stet
 Swaran  Singh):  (a)  Indicationg  are
 that  the  U.S.  Government's  Ilntest
 Policy,  decision  applies  also  to  equip-
 ment  for  Defence  Factories.
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 accordingly  the  earlier  commitment
 hes  ceased  to  exist.

 Soviet  Attitude  to  Tashkent
 Declaration

 16.  Shri  K.  P.  Singh  Deo:
 Shri  Rr  K.  Deo:
 Shri  Dhirendranath:

 Will  the  Minister  of
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  the
 U.S.S.R.  Government  has  assured
 India  that  their  attitude  towards  the
 Tashkent  Declaration  remains  un-
 changed;  and

 (9)  if  20,  whether  Government
 have  ascertained  the  reasons  from
 U.5S.5.R.  for  making  no  reference  to
 thig  effect  in  the  Joint  Communique
 issued  in  Moscow  on  the  talks  between
 the  Foreign  Minister  of  Pakistan  and
 the  Prime  Minister  of  the  Soviet
 Union?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagia):  (a)  Yes,  Sir.

 (b)  No,  Sir,  since  USSR.  and
 Pakistan  are  Sovereign  States  and  it
 ie  upto  them  to  include  or  exclude
 any  matter  in  a  Joint  Communique
 issued  after  talks  between  them.

 External

 (c)  the  Pakistan  Government's
 reaction  thereto?

 The  Minister  of  External  Affairs
 (Shri  M_  C.  Chagia):  (a)  Yes,  Sir.
 Anti-Indian  campaign  was  resumed

 Declaration  and  has  continued  up-
 abated.  Lately  it  has  reacheg  a  new
 peak.

 (७)  and  (९),  This  anti-India  com-
 paign  by  Pakistan  is  in  complete
 violation  of  Article  IV  of  the  Tash-
 kent  Declaration  and  we  have  pro-
 tested  many  times  to  the  Pakistan
 Government  against  this  violation.
 Pakistan’:  respons~  is  not  helpful
 and  -she  has  not  slackened  the  anti-
 Indian  campaign.

 Agreement  with  Pakistan  about  ase
 of  Water  Resources:

 °448.  Shri  Swell:  Will  the  Minister
 of  Externa)  Affairs  be  pleased  to

 (b)  and  (c).  De  not  arise.

 Tralhe  between  West  ह...  and
 Ager  threegh  Pakistan

 ।



 (b)  if  ४०,  on  what  terms;  and
 (c)  Government’s  reaction  thereto?
 The  Minister  of  External  Affairs

 (Sart  का,  C.  Chagla):  (a)  No.  Sir,
 (b)  and  (c).  Do  not  arise.

 Will  the  Minister  of  Defence  be
 Pleased  to  state:

 (a)  whether  it  is  a  fact  that  there
 is  an  acute  shortage  of  accommoda-
 tion  for  the  families  of  armed  forces
 Personnel  in  Delhi;

 (b)  if  so,  whether  any  compensa-
 tory  allowance  is  given  to  Officers  and
 other  ranks  who  are  without  Gov-
 ernment  quarters,  to  provide  themse)-
 ves  with  alternative  non-government
 accommodation:

 (c)  whether  Government  have
 Made  any  assessment  of  the  number
 of  officers  and  other  ranks  who  आए
 without  accommodation;  ang

 (d)  the  average  period  after  posting
 in  Delhi  that  Government  accommo-
 dation  is  made  available  to  them?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  to  (d).  There  is
 no  acute  shortage  of  married  accom-

 services,  Such  of  them  as  ure  per-
 mittea  to  live  out  with  thoir  fami-
 lies  under  their  own  arrangements,
 are  granted  compensation  in  Jlieu
 of  quarters.

 The  number  of  officerg  and  others
 who  are  entitled  to  married  acco-
 MmmMmodation  but  have  not  been  pro-
 vided  with  such  accommodation
 varies  according  to  the  number  of
 married  officers  ang  personnel  posted
 to  Delhi  and  availability  of  married
 accommodation.  A  recent  assessment
 has  indicateq  that  approximately  240-
 officers  and  200  personnel  below  off-
 cer  renk,  entitled  to  married  accom-
 modation,  have  not  been  able  to  secure
 such  accommodation  from  Govern-
 ment  sources,  These  figures  do  not
 cover  Delhi  Cantt,  which  is  treated  ag
 8  separate  station  for  accommodation
 purposes.

 On  an  average,  an  officer  after  his
 posting  to  Delhi  has  to  wait  for  a
 period  of  about  nine  months  before
 he  is  allotted  married  accommodation.
 In  the  case  of  other  personnel  enti-
 tle  ६0  married  accommodation,  the
 average  period  of  waiting  after  post-
 ing  to  Delhi  varies  according  to  the
 renk  ang  service  from  72  to  a
 months.

 ‘Manufacture  of  T.Y.  Sets
 ‘2121,  Shri  Virendrakumar  Shak:

 Will  the  Minister  of  Defence  be
 Pleased  to  state:  i
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 (a)  the  total  cost  of  the  project  for
 manufacturing  television  sets  in  the
 swanty;

 (b)  the  foreign  exchange  compo-
 nant  .

 (c)  how  Government  propose  to
 raise  the  foreign  exchange  required
 for  the  project?

 ‘The  Minister  of  Defence  (Shri
 Swaran  Gingh):  (a)  to  (c).  Two
 firms  have  been  licensed  for  manu-
 facture  of  TV  receiver  sets  with
 indigenous  know-how.  The  total
 capital  ost  of  their  projects  would
 be  about  Rs.  56  lakhe  which  includes,
 import  of  capital  equipment  yaluel
 at  about  Rs.  20  lakhs.  The  appli-
 cations  for  import  of  capital  goods
 from  the  two  licenseq  firms  are
 under  the  consiedration  of  the  Gov-
 ernment,

 MIG  Planes

 ‘2122  Shri  Baburaco  Patel:  Will
 the  ister  of  Defence  be  pleased
 to

 (a)  the  estimated  cost  per  aircraft
 of  the  MIG  jet  being  manufactured
 im  the  country;

 (9)  whether  training  is  being  giv
 to  pilots  for  flying  the  MIG-2i  jeter;

 (e)  if  so,  the  number  of  pilots  under
 training  at  present;  and

 (d)  if  the  reply  to  part  (b)  above

 po
 in  the  negative,  the  reasons  there-

 lor

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  It  is  not  in  the
 public  interést  to  disclose  this  in-
 formation.

 ms)  Yes.

 (८)  It  is  not  in  the  public:  interest
 to  disclose  this  information.

 ६6)  Does  ‘not  aria.

 Accidents  in  LAP.

 ‘2128.  Shri  Babsraco  Patel:  Will  the
 Minister  of  Defence  be  plessed  to
 state:

 (a)  the  number  of  accidents  in  the.
 Indian  Air  Force  during  the  ist
 three  years;

 (b)  the  number  of  casualties  as  s
 result  of  these  accidents;

 {e)  the  damage  in  rupees  owing  te.
 loss  of  aircraft;

 (d)  the  reasons  for  the  frequency:
 of  these  accidents;

 (e)  whether  any  precautions  have.
 been  taken  to  prevent  such  accidents;.

 (ft)  if  2,  what  are  these  precau-
 tions;  and

 (Rg)  if  not,  the  reasons  therefor?
 The  Minister  of  Defence  (Shri

 Swaran  Singh):  (a)  to  (d).  It  is  not
 in  public  interest  ६०  give  the  infor-
 mation.  @s  a  rule,  each  accident  is
 investigated  by  a  Court  of  Inquiry
 and  baseq  on  its  recommendations,
 Temedial  measures,  where  necessary,
 are  taken  to  prevent  recurrence  of
 similar  accidents.

 (७)  and  (f).  In  1964,  a  high-level
 Oomunittee  under  the  Chairmanship
 of  the  then  Cabinet  Secretary  was
 set  up  to  examine  the  adequacy  of
 the  regulations  for  fiying  and  flying
 safety,  clearing  of  aircraft  for  flying
 and  standards  of  training  of  pilots
 in  the  LAF.  The  recommendations
 of  the  Committce  are  being  imple-



 order  of  reversion;  and  establishment  at  Jabalpur  is  कनफएाओर-.
 4B)  the  action  taken  to  restore  them  dered,

 to  their  original  poste?  @)  On  the  27th  May,  ‘l90T,  Geveen-
 The  Minister  of  Defence  (Shr!  Inala  Defence

 Bmployeer’
 Federation,

 that  the  reversions  were  in  order  and,  ocation  of  production  Ordnance

 imap
 the  question  of  restoring  Depot  is  oe  understood

 =
 t  loyees  to  their  original  posts  (c)  The  answer  is  in  the  negative. of  Upper  Division  Clerks  did  not  we  ynion  has  not  been  recognised  by arise.

 Government.
 Ordmance  Transit,  Depet

 Kermacheri
 Special  List  Commision

 Union  Alipore  (Calcutta
 21%.  Shri  Kameshwar  Singh:

 siz.
 pe

 George  Fernandes:  Shri  Madhe  Limaye:

 a  ae singh Limaye: =  sl  Will
 the

 Minister  of  Defence  be

 Will  the  Minister  of  Defence  be  (a)  whether  it  is  a  fact  that  special
 pleased  to  state  List  Commission  in  the  Army  is  open

 The  Minister  of  Defence  (Shri  The  Minister  of  Defence  (Shel
 Swaran  Singh):  (a)  At  its  General  Swaran  Singh):  (a)  Yes,  Sir.

 rer  meeting
 heig  on  the  7४7  May  (b)  No,  Sir.

 Depot  =  (९)  Sufficient  openings  already  बाइज, Kermachari  Union  Alipore,
 a

 *  for  grant  of  Commissions  in  the  case resolution  directing  Shri  ML
 —  of  Airmen  in  the  Air  Forse  and a  Lower  Division  Clerk  employed  Sailors  in  the  Navy  who  are  over-age the  Depot,  who  is  the  General  Secre-  ror  grant  of  Permanent  Comeissione

 tary  Of  the  Union,  to  resort  to  hunger  by  direct  recruitment,  ag  indicated strike  from  any  day  at  the  main  gate  joie. में  the  Ordnance  Depot,  Alipere,  Cal-
 cutte,  on  ह... 3  ह. 4  one  month  from  the  Airmen
 date  of  recsipt  ef  a  copy  of  the  reso-  (i)  Airmen  of  the  rank  of

 मिर lation  by  the  authorities  concerned,  tf!  and  below  are  treated  at  per  with
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 क्या  च्  मंत्री  यह  बताने  को  कृपा
 करेंगे  कि  :

 (क)  क्या  द्रांजिस्टरों  को  सस्ते  मूल्यों
 बर  उपलब्ध  करते  के  लिये  सरकार  कोई  योजना
 बना  रही  हैं;

 य)  यदि  हां,  तो  उसका  स्वरूप  क्‍या
 है;  शौर

 (ग)  में  कब  सके  उपक्तत्ध  हो  जायेंगे  ?

 fret  sine  में  राज्य  मंत्री  दगी
 We  Wo  wan)  (क)  से  (ग).  तक  :  यह
 निचेय  किया,  गया  हूँ. कि  रेडियो  रिसीबरों
 हो  जयवाने  के  सिए  4  ये  वाल्य  टाइप  के हों
 जा  ट्रांजिस्टर  टाइप  के,  लाइसेन्स  पर  बनाई

 वाले  ट्रांजिस्टर  मारकंट  में  जाने  शुरू  हो  गए
 हैं  भौर  जैसे  ही  गई  क्षमता  से,  जिसे  मंडूर
 किया जा  रहा  हैं,  उत्पादन  कार्य  आरम्भ  होया,

 (9)  if  so,  whether  any  distinction
 has  been  made  in  allotting  the  sid
 plots;

 (ec)  whether  this  action  has  (ग्य
 taken  in  all  the  States;  and

 (a)  if  not,  the  reasons  therefor?

 of  servicemen  who  were  killed  in  the
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 Recraltment  to  MEG.  Factery,
 Koraput

 wise;  Shei  F.  KE.  Deo:
 Shri  K.P.  Singh  Dee:
 Shri  Dhirendranath:

 Will  the  Minister  of  Defence  be
 pleased  to.  state:

 (a)  whether  recruitment  to  the
 MG.  factory  in  Koraput  (Orissa)  is
 not  made  through  the  Employment
 Exchanges  of  Orissa  State;

 (b)  if  so,  the  reasons  therefor;  and

 (6)  the  percentage  of  recruitment
 made  through  the  local  Employment
 Exchange  and  how  many  have  been
 recruited  through  the  Employment
 Exchanges  outside  the  State  of
 Orissa?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  R,  Bhagat):

 ‘(a)  No,  Sir.  Recruitment  to  the  MIG
 factory  in  Koraput  ig  made  through
 the  Employment  Exchange  of  Orissa
 State  in  accordance  with  the  provi-
 sions  of  the  Employment  Exchanges
 (Compulsory  Notification  of  Vacan-

 -tles)  Act.

 (b)  Does  not  arise.

 (९)  About  90%  recruitment  has  been
 made  through  the  local  employment

 -exchange  and  the  rest  through  employ-
 Ment  exchanges  outside  the  State  of
 Orissa.

 देलीबीजन  सेटों  का  निर्माण

 2131  दौ  सिद्धेश्वर  प्रसाद
 शी  शाम  कृष्ण  गुप्त

 ote  भवापाल  सिंह
 ी  Wo  Wd  सामन्त

 अं;  दानंचना  उलाका :
 जी  हूलेश्यर  बीना +
 st  ह्य  गर् 5
 ग्  qo  ward?  ;
 ke
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 ito  Bo  देव  :

 go wo  सिह  देव  :

 att  गाडिलिगत  पौड़ :
 भी  घीरेश  मोच :
 शी  Wo  ero  च्ार्भा  :

 ली  शारदा  war:

 श्री  बृजभूषण  लाल  :

 थो, सरल  बिहारी  व.लपेयो  :

 क्या  रक्षा  मंत्री  यह  बताने  की  कृपा
 करेंगे कि  :

 (क)  क्या  यह  सच  है  कि  विदेशी  मुद्रा
 की  कमी  के  कारण  देश  में  टेलीविजन  सेट

 क  बनाने  का  कार्य  रुका  पड़ा  है;  शरीर
 _  बनने  Oe  न  ा

 4
 (ख)  मदि  हां,  तो  इसके  क्‍या  कारण  हैं

 तथा  इस  स्थिति  को  सुधारने  के  लिये  क्‍या

 कार्यवाही  की  गई  है  ?

 प्रतिरक्षा  मंत्रालय  में  राज्य-मंत्री  (भौ
 Wo  To  भंगत)  :  (क)  और  (@).  टेलविजन
 रिसीवर  सेटों  को  देसी  साधनों  से  बनाने  के
 लिये  दो  फर्मों  को  लाइसेंस  दिये  गये  हैं  ।

 पूंजोगत  माल  के  आयात  करने  के  सम्बन्ध  में
 उनकी  दी  हुई  झजियों  पर  सरकार  विचार
 कर  रही  है  फ़र्मों  से  कुछ  स्पष्टीकरण  मांगें
 गये  हैं  और  इस  मामले  पर  झौर  झागे  कार्यवाही
 की  जा  रही  है  |

 Trade  with  East  and  8,  है,  Asia

 2132,  Shri  Sidheshwar  Prasad:  Will
 the  Minister  of  External  Affairs  be
 Pleased  to  state:

 (a)  whether
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 The  Minister  of  External  Affairs
 {Shri  ML  a  Chagia):  (a)  Yea,  Sir.

 (b)  It  is  not  true  that  India  is
 getting  isolated  in  East  and  South
 East  Asia.  We  have  friendly  re-
 lations  with  all  countries  in  the  region
 with  the  exception  of  China,  and

 these  relations  are  being  strengthened
 on  bilateral  as  well  as  multilateral
 basis,  Nor  is  it  true  that  we  are
 aloof  towards  schemes  of  regional
 economic  co-operation.  We  welcome
 such  schemes  provided  they  do  not
 have  political  or  military  implications
 inconsistent  with  our  foreign  policy
 and  national  interests,

 (c)  We  have  taken  steps  to  foster
 closer  contacts  with  the  countries  of
 the  region  both  on  a  multilateral  and
 bilateral  basis.  We  are  active  in  some
 existing  International  organizations
 which  aim  to  promote  multilateral
 economic  cooperation  eg.  ECAFE
 and  the  Colombo  Plan.  We  have  re-
 cently  put  forward  the  idea,  very
 generally,  of  a  broag  bated  organiza-
 tion  of  Asian  countries.

 With  a  view  to  developing  bilateral
 commercial  relations,  we  have  con-
 eluded  trade  agreements  with  Ceylon,
 Indonesia,  Japan,  Nepal.  the  Republic
 of  Korea  and  the  Democratic  Republic
 of  Vietnam  and  are  also  negotiating
 trade  agreements  with  Burma,  Malay-
 sia,  Thailand  and  Philippines.  We
 have  also  granted  credits  to  Indonesia,
 Nepal  and  Ceylon  for  the  purchase  of
 goods  from  India.  Trade  is  also  being
 fostered  through  commercial  publil-
 city,  trade  delegations,  exhibitions  and
 visits  of  Indian  businessmen.

 सेना  में  भर्ती

 2133.  श्पी  'सिद्धेक्यर  भ्ा
 श्रीमती  शारदा  मुकर्णी

 ,  क्या  र  मंत्री  3  अप्रैल,  i967  के
 अतारांकित  है! ह  भ्रंदया  200  के  उतर  के

 सम्बन्ध में
 यह  बतामे

 की  कृपा,  करेंगे  कि:

 वविलिक्न  राज्यों के  लॉगों  को  समान  प्रवसर

 देने  के  बारे  में  क्‍या  कार्यभाही  की  गई  है;
 जौर,

 (ख)  सेना  में  कितने  प्रतिशत  हरिजब,
 हूँ  ?

 (क)  सेना  में  भर्ती  करने  के  लिये  विधिन्न
 राज्यों  के  लोगों  को  समान  अवसर  देने  के
 बारे  में  निम्नलिखित  कार्यवाहियां  की  गई
 हैं  :--

 (3)  सभी  राज्यों  में  विभिन्न  स्थानों  पर
 भर्ती  दफ्तर  स्थापित  हैं  ।  व्यापक
 ग्राधार  पर  भर्ती  करने  के  लिये  I962
 के  बाद  कुछ  और  नये  भर्ती  दफ्तर  खोले
 गये  हैं।  फालतू  कार्यालयों  को  बन्द  करते

 हुए  इस  पहलू  पर  पूरा  विचार  किया
 जाता  है  1

 भर्ती  किये  जाने  योग्य  लोगों  शौर
 मसम्भाव्य  रंगरूटों  की  उपलब्धि  के
 आधार  पर  बांच  5प-वर्ती  दफ्तरों  में
 सभी  वर्गों  की  मांग  को  वितरित  करने
 के  लिये  सभी  सम्बन्धित  भर्ती  दफ्तरों  को
 आदेश  जारी  किये  गये  हैं  ।

 (3)  भर्ती  दफ्तरों  को  झादेश  दिये  गये  हैं  कि
 वें  देश के  बहुत  झन्दरनी  भागों  में  जायें
 झौर  विशेष  कर  उन  क्षेत्रों  में  जायें,
 जहां  से  झभी  तक  सेना  में  कोई  नहीं
 लिये  गये  हैं

 (4)  भर्ती  करने  वाले  अधिकारी  समाचार
 पत्रों  के  माध्यम  से  शौर  राज्य  सरकारों
 के  ग्रधिकारियों  के  साथ  व्यक्तिगत
 सम्पर्क  स्थापित  करके अल  सेना  में  भर्ती

 होने  के  लिये  व्यापक  प्र्ारक  हैं  !

 (8)  इस  सम्बन्ध  भें  जिन  क्षेत्रों  में  प्रतिक्रिया

 सन्तोषेजनर्क  नहीं  होती,  वहां  विशेष
 भर्ती  रैली  को  ध्रायोजने  किया  जाता  है  a

 «)  भर्ती  करने  वाले,  भ्रिकारियों  को  यह-
 भ्ादेश  दिये  गये  हैं  कि  धन्य  शर्तों  में

 (2)
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 समानता  वर्तते  हुए,  उन  वर्गों  के  लोगों

 को  भर्ती  करने  में  प्राथमिकता  दें  जो  कि

 सेना  में  पर्याप्त  संख्या  में  प्रतिनिधित्व

 नहीं  करते  |

 (ख)  31  मसाचे,  .967  को थल  सेना  में

 3  ॥  प्रतिशत  अनुसू चित  जातियों  के  कामिक  थे  ।

 कात  Industry

 2134,  Shri  Bibhuti  Mishra:
 Shri  K.  N.  Tiwary:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  Government’s  atten-
 tion  has  been  drawn  to  the  news
 item  published  in  the  Calcutta  States-
 man  of  the  6th  April,  967  under  the
 heading  ‘Bengal  Film  Industry  fight-
 ing  a  losing  battle’;

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto;  and

 (c)  the  steps  taken  so  far  to  resusci-
 tate  the  industry?

 The  Minister  of  Informstion  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir,

 (b)  and  (c).  The  various  issues
 raised  affect  the  Film  Industry  in
 general  and  are  not  peculiar  to  the
 Film  Industry  in  Bengal.

 The  Government  of  India  is  seized
 of  the  problems  facing  the  Film  Indus-
 try  and  apart  from  taking  such  mea-
 sures  as  lie  within  its  province,  con-
 stant  efforts  are  being  made  to  per-
 suade  the  State  Governments  to
 afford  necessary  relief  to  the  Indus-
 ory.

 So  far  as  the  Bengal  Film  Industry
 is  concerned,  the  Film  Finance  Cor-
 poration  has  advanced  loans  to  the
 extent  of  Rs.  20,60,340  in  respect  of  8
 Bengali  films  during  the  last  six
 years.
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 Diversion  of  Funds  for  Production  of
 Television  Sets  to  boost  up  the  Food

 Production

 2135,  Shri  Madhu  Limaye:
 Shri  S.  M.  Banerjee:
 Shri  George  Fernandes:
 Dr.  Ram  Manohar  Lohia:

 Will  the  Minister  of  Information
 and  Broadcasting  be  pleased  to  state:

 (a)  whether  Government  have
 eonsidered  the  suggestions  that  the
 production  of  the  Television  sets  and
 introduction  of  the  Television  system
 should  be  suspended  in  view  of  the
 acute  food  and  other  problems  and  in
 order  to  divert  the  scarce  resources
 from  this  activity  to  the  production  of
 boring  equipment,  rigs  and  pumping
 sets;  and

 (b)  if  not,  the  reasons  therefor?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 and  (b).  In  view  of  the  decision  to
 introduce  Commercial  Advertising  and
 in  view  of  the  fact  that  introduction
 of  TV  will  considerably  curtail  ex-
 penditure  on  other  media  of  mass
 communication,  TV  ultimately  will  not
 only  be  a  source  of  entertainment  with
 education  but  also  ६  source  of  income.
 Television  will  also  be  used  as  a
 visual  medium  for  demonstration  of
 agricultural  techniques  to  step  up
 agricultural  production.

 महात्मा  गांधी  के  संम्रणों  को  इचट्ठा

 करने  के  लिये  प्रतिनिधि  मंडल

 2136.  श्री  हुकम  चन्द  कछवाय  :

 श्री  राम  सिह  अ्यरवाल  :'

 क्या  सूचना  तथा  प्रसारण  मंत्री  यह  बताने

 की  कृपा  करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  महात्मा  गांधी

 के  संस्मरणों  को  इकट्छा  करने  के  लिये  एक
 प्रतिनिध्रमंडल  काबुल  में  बादशाह  खांख  वे

 पास  भेजा,  जा  रहा  है;  और

 (ख)  यदि  हां,  तो  इस  पर  कितनी

 विदेशी  मुद्रा  व्यय  होने  वाली  है;  श्रौर

 4324  ॥  | ;
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 (ग)  विदेशी  मुद्दा के
 संकट  को  ध्यान  में  '  (Shri  M.  Ca  Chagia):  (a)  Yes,  Sir. रखते  हुए  इस  प्रतिनिधिमंडल  को  भेजम  के

 क्या  कारण  हैं  ?

 सचता  ह. अ  saree  अंत्री  (श्री  Ho  Ko

 शाह  ):(क) खान  श्रब्दुल  गफ्फार खां  के  महात्मा
 गांधी  सम्बन्धी  संस्म  रणों  को  रिवार्ड  करे  के
 लिये  अप्रैल,  .967  में  गांधो  शताब्दी  समिति
 ने,  सूचना  श्रौर  प्रसारण  मंत्रालय  के  सहयोग  से,

 7  गैर-स  रकारी  व्यक्तियों  शीर  भ्राकाशब्ाणी
 के  2  प्रधिकारियों  के  एक  प्रतिनिधिमंडल  को
 जलालाबाद  (अफगानिस्तान)  में  भेजा  था  ।

 (@)  इस  नौ-सदयीय  प्रतिनिधिमंडल
 के  दौरे  पर  लगभग  4,097  रुपये  के  बराबर की
 विदेशी  मुद्रा  खच  हुई  t

 (ग)  प्रतिनिधिमंडल  को  भ्रफ़गानिस्तान
 भेजना  उस  कार्यक्रम  का  अंग  था,  जिसको
 राष्ट्रीय  गांधी  शताब्दी  समिति  प्रौर  सूचना  शौर
 प्रसारण  मंत्रालय  ने  संपुक्त  रूप  से  शुरू  किया
 है  ।  यह  प्रतिनिधिमंडल  वहां  महात्मा  गांधी
 का  मौलिक  वृत्त  संकलित  करने  शौर  राष्ट्रपिता
 के  प्रमुख  ौर  निकट  सहयोगियों/समकालीन
 व्यक्तियों  से  इण्ट  रव्यू  लेने  भौर  उनके  संस्मरणों
 को  टेंप  रिकार्ड  करने  के  लिये  भेजा  जया  था
 रिकॉर्डों  को  एक  प्रतिलिपि  झ्ाकाशवाणी  के
 संग्रहालय  में  रखो  जायेगी  ।  प्रतिनिधिमंडल
 जिस  उद्देश्य  से  भेजा  गया  था,  उसको  देखते

 हुए  बिदेशी  मुद्दा  का  खर्च  निवार्य  था  ।

 Refusal  of  Fasuport  te  Master  Tara
 Singh  for  geing  to  Fakisian

 The  Minister  of  Extersal  Affairs

 A  Passport  was  refused  to  Master
 Tara  Singh  for  going  to  Pakistan,

 (b)  Passport  was  refused  in  the
 public  interest.

 Other  Ranks,  has  been  finalised  to
 ensure  uniformity  in  all  Corps  and
 Services;  and

 (9)  if  so,  the  details  thereof?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  No,  Sit.

 (b)  Does  not  arise.

 erecta  ते  आजार  भाथों  का  प्रशारण

 2139.  भी  शोंकार  सिंह  :

 भी  हुकम  चन्द  कछवाय  :
 थी  रास  कृष्ण  गुप्त  :

 क्या  सूचना  और  प्रसारण  मंत्री  3  प्रपरेल,
 967  को  पग्मतारांकित  प्रश्न  संख्या  366  के

 उत्तर  के  सम्बन्ध  में  मह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  झाकाशवाणी  द्वारा  बाजार
 भावों  के  प्रसारण  में  सुधार  करने  के  प्रश्न  पर

 जो  विचार  किया  जा  रहा  था  उसके  कारे  में

 झन्तिम  निर्णय  कर  लिपा  गया  है;  प्रौर  |

 (=)  यदि  हां,  तो  उसका  पूरा  ब्यौरा

 ह... उ  है?  रा
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 सूचना  भौर  ret  मंत्री  (ी  Bo  क०
 :  (क)  और  (ख).  मामला  अझभी

 विचाराधीन  है  ।

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  an
 American  newsprint  manufacturer  is
 planning  to  recruit  Tibetan  refugees,
 now  in  Kangra  district  of  Punjab,  for
 his  operations;

 (b)  whether  it  is  also  a  fact  that
 the  U.S.  Government  have  sanctioned

 —
 of  3,000  refugees  in  U.5.A.;

 a

 (c)  if  so,  whether  Government
 have  given  consent  to  this  proposal?

 The  Minister  of  External  Affairs
 (Shri  का,  0.  Chagia):  (a)  and  (b).  Our
 attention  has  been  drawn  to  a  report
 on  the  subject  in  the  newsletter  pub-
 lished  by  the  Dalai  Lama’s  Bureau.

 (c)  We  will  have  no  objection  if
 these  Tibetans  can  find  employment  in
 U.S.A.  and  the  U.S.  Gevernment  per-
 mits  them  to  settle  there.

 Mineral  Work  at  Chavara  (Kerala)

 ‘2141,  shri  हू,  M.  Abraham:  Will
 the  Prime  Minister  be  pleased  to
 state:

 (a)  Whether  Government  are  aware
 that  Mineral  Works  at  Chavara,  have
 been  closed  down;  and

 ‘
 (b)  if  so,  the  steps  taken  to  revive

 it?  .

 The  Prime  Minister  and  Minister  of
 Atomic  Energy  (Shrimaif  Indira
 Gandhi):  (a)  Yes,  Sir.

 (b)'"The  Indlén’  Rare  Earths  Ltd,  a
 public  sector  undertaking  under  the

 .
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 administrative  control  of  this  Depart-
 ment,  has  already  taken  over  the
 assets  of  Travancore  Minerals  Litd.,
 which  went  into  voluntary  liquidation
 a  coup'e  of  years  ago.  It  has  also
 concluded  sin  agreement  with  the
 Kerala  Government  to  take  over  the
 assets  of  Messrs  Hopkin  &  Williams
 (H.  &  W.),  a  British  concern,  which
 closed  down  its  operations  in  Chavara
 over  six  years  ago,  Steps  are  being
 taken  to  restart  operations  at
 Chavara.

 Air  Force  Bombing  Exercises  tn
 Kangra  District

 2142,  Shri  Hem  Raj:  Will  the  Min-
 ister  of  Defence  be  pleased  to  state:

 (a)  whether  it  is  q  fact  that  the
 Air  Force  conducts  bombing  exercis-
 es  in  Kangra  District,  Himachal  Pra-
 desh;

 (b)  whether  it  is  also  a  fact  that
 Kachcha  houses  of  the  poor  people
 have  been  cracked  and  damaged  as
 a  result  thereof;

 (c)  if  so,  whether  Government  pro-
 pose  to  stop  the  exercises  and  also
 Pay  compensation  to  the  sufferers
 thereof:  and

 (d)  if  not,  the  reasons  therefor?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  No  bombing
 exercises  are  being  carried  out  by
 Indian  Air  Force  aircraft  in  the
 Kangra  District  of  Himachal  Pradesh.

 (b)  to  (d),  The  questions  do  not
 arise.

 Collection  of  Funds  for  India  in
 Lebanon

 2143.  Skri  F.  Ramameurti:
 *  Shri  A.  EH.  Gepalan:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state

 (a)  whether  the  Prime  Minister
 has  received  a  sum  of  rupees  four
 lakhs  on  behalf  of  “some  friends  of
 India  in-  Lebanon”;

 (b)  if  80,  whether  amount  was
 collected  by  ई... 4  Aid  India  py  .
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 when  collections  were  made  in
 streets  and  even  school  boys  contri-
 buted  from  thelr  pocket  money;  and

 (९)  the  manner  in  which  the  fund
 is  likely  to  be  disbursed?

 The  Minister  of  External  Affairs
 (Shri  M,  0.  Chagla);  (a)  and  (b).
 Some  friends  of  India  in  the  Lebanon,
 under  the  patronge  of  Prsident  Charles
 Helou,  had  organised  an  India.  Day
 Campaign  in  July  966  as  a  gesture  of
 friendship  anq  solidarity  with  India.
 Contributions  in  cash  and  kind  were
 received  from  people  from  different
 walks  of  life.  The  total,  collection  was
 £  168,000  (Rs.  4  lakhs).  The  Secre-
 tary-General  of  the  Executive  Com-
 mittee  of  the  India  Day  Campaign,
 gave  8  formal  communication  to  the
 Prime  Minister  intimating  that  this
 amount  was  being  credited  for  use  by
 India.

 (c)  The  matter  is  under  considera-
 tion,

 Board  of  Film  Censors

 2144,  Shri  Indrajit  Gapte:  Will  the
 Minister  of  Information  and  Broad-
 erating  he  pleased  to  state:

 (a)  whether  there  Is  any  proposal
 for  shifting  the  office  of  the  Pilm
 Censor  Board  from  Bombay;  and

 (b)  if  not,  the  reasons  for  the
 Board’s  Chairman  spending  all  his
 time  in  Delhi,  though  his  office  is
 located  in  Bombay?

 The  Minister  of  Information  and

 =
 (Shri  K.  K.  Shah):  (a)

 No,  Sir.

 (b)  The  Chairman  of  the  Board  was
 allowed  to  have  his  officc.  in  Delhi  as
 a  special  case  inasmuch  as  he  was  to
 act  as  Adviser  to  Government  on
 Broadcasting.  andi  TV,  With  his  re-

 _tirement  the:Chairman’s  office  will
 return  to  Bombay.

 Use  of  IAF  Planes  by  V.LPs.

 ‘2165,  Shri  s.  है,  Damani:  Will  the
 Minister  of  Defence  be  pleased  to
 state:

 (a)  the  V.LPs.  with  their  rank  who
 are  entitled  to  the  use  of  IAF  Planes
 tor  their  travelling;

 (b)  the  total  number  of  persons
 who  had  actually  used  the  LAF.
 Planes  during  1966-67:  and

 (e)  the  amount  of  expenditure  in-
 curred  thereon

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  The  President,
 the  Vice-President,  the  Prime  Min-
 ister,  the  Deputy  Prime  Minister  and
 other  Ministers  of  the  Central  Govern-
 ment,  Chicf of  the  Army  Staff,  Chief of
 the  Naval  Staff,  Chief  of  the  Air  Staff,
 and  Senior  Service  and  Civilian  Offi-
 cers  of  the  rank  of  Joint  Seerctary  and
 abové  connected  with  the  Defence
 Organisation,  are  entitled  to  travel  by
 the  V.LP.  Flight  of  the  LAF.  Foreign
 Heads  of  States,  Vice-Presidents  and
 Heads  of  Foreign  Governments  on
 their  State  visits  to  Indin  arc  also
 carried  in  the  VIP  Flight.

 Proposeq  ‘Nite  Tiger  Man’  Film

 gid.  Shri  Baburao  Patel:  Will  the
 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  an
 film  company,  20th  Cen-

 tury  Fox,  proposes  to  Make  a  fea-
 ture  film  in  India  and  have  submit-
 ted  the  script  of  the  film  called
 “Nine  Tiger  Man”;

 (b)  whether  Government  have
 taken  any  special  care  to  scrutinise
 this  seript  so  that  it  does  not  contain
 any  anti-Indian  features;

 (e)  whether  Government  proposg
 to  lay  a  copy  of  the  same  on  the
 Table:  and  .

 (d)  the  guarantee  which  Govern
 ment  propose  to  take  from’  these  pro-
 ducers  that  they  would  not  product
 a  picture  with.  enfi-iqdian,  sentiment
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 wad  the  copy  distributed  in  foreign
 countries  would  be  identical  to  the
 ome  passed  by  the  Censors  in  India?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Yes,  Sir,  ‘

 {b)  Yes,  Sir,  on  the  basis  of  a  study
 of  the  lay  out  of  the  script,  the  pro-
 ducers  have  been  advised  to  make
 certain  changes  in  conformity  with  the
 facts  of  history  and  to  ensure  that
 image  of  India  is  not  projected  un-
 favourably;

 (oe)  Consideration  of  propriety  would
 not  allow  a  copy  of  the  script  being
 laid  on  the  Table  of  the  House  prior
 to  release  of  the  film;

 (व)  Having  regard  to  the  fact  that
 the  film  producers  are  free  to  shoot
 films  in  a  country  of  their  choice  they
 obviously  prefer  countries  which  offer
 greater  facilities  and  where  the  pro-
 cedures  are  less  rigorous,  it  will
 neither  be  strictly  appropriate  nor
 practicable  to  insist  on  guarantees.
 However,  an  assurance  has  been  taken
 from  the  producers  to  the  effect  that
 they  would  abide  by  the  stipulations
 made  by  the  Government.  As  for  the
 exhibition  of  the  film  in  India,  normal
 censorship  regulations  will  apply;  its
 exhibition  in  other  countries  will  be
 regulated  in  accordance  with  the
 Censorship  regulations  in  the  respec-
 tive  countries.

 Written  Anewers-  JUNE  i  967  Written  Anewers  an

 The  Minister  of  Defence  (Shei
 Swaren  Singh):  (a)  The  proposal  ‘is
 still  under  consideration,

 (b)  Does  not  arise,

 South-East  Asian  Regional
 Cooperation

 2148,  Shri  90,  C.  Sharma:
 Shri  Virendrakumar  Shah:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  the  Indonesian  propo-
 sal  regarding  the  South-East  Asian
 regional  co-opergtion  for  an  econo-
 mically  viable  South-East  Asig  has
 been  considered;  and

 (b)  if  so,  the  reaction  of  Govern-
 ment  thereto?

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla).  .(a)  Govern-
 ment  have  some  information  regard-
 ing  Indonesian  ideas  concerning  re-
 gional  cooperation  but  have  not  re-
 ceived  any  specific  proposals,

 (b)  As  no  specific  proposals  have
 been  made,  the  question  of  reaction  of
 the  Government  of  India  does  not
 arise.  In  general  terms,  however,  it
 may  be  said  that  we  are  favourably
 inclined  to  any  scheme  of  regional
 economic  co-operation  in  South  East
 Asia,  which  is  acceptable  and  bene-
 ficial  to  the  countries  concerned  and
 which  has  no  undesirable  military  or
 political  implications.

 Military  Exercises  in  U.P.
 2i49.  Shri  D,  N.  Patodia:

 (a)  whether  Military  Exercises
 were  recently  organised  at  Betwa  i
 Uttar  Pradesh;

 (b)  if  so,  the  qumber  of  Gieum
 and  Jawans  who  participated  in  ¢hese
 exercises;  and
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 on  these

 The  Minister  of  Defence  *
 Swaran  Singh):  (a)  Yes.

 (b)  and  (c).  It  is  not  in  the  public
 interest  to  disclose  this  information.

 Visit  of  Iraqi  Defence  Minister
 ‘2150.  Shri  ¥.  A.  Prasad:  Will  the

 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  the  Defence  Minister

 ६९)  the  éotal  expenditure  incurred
 exercises?

 (Shri

 of  Iraq  visiteq  the  country  during
 April,  967  and  had  discussions  with
 the  Indian  officials  for  the  possibili
 ty  of  Indo-Iraqi  collaboration;  and

 ()  if  ao,  the  nature  of  discussions
 held  and  the  outcome  thereoff

 The  Minister  of  Defence  (Shri
 SWaran  Singh):  (a)  and  (b).  Yes:
 the  Defence  Minister  of  Iraq  visited
 India  in  April  987.  No  concrete  pro-
 posals  of  {ndo-Iraqi  collaboration  were
 discussed.  It  was  principally  a  good-
 will  visit,

 सैमिक  फार्स

 25i.  श्री  महाराज  सिंह  भारती:

 क्या  रक्षा  मंत्री यह  बताने की  कृपाकें  कि

 (क)  देश  में  प्रतिरक्षा  मंत्रालय  द्वारा
 चलाये  जाते  रहे  फार्मों  की  संख्या  कितनी  है;

 ख)  प्रत्येक  फार्म  कितने  एकड़  भूमि  में

 है  भौर  उसमें  से  कितने  एकड़  भूमि  का  प्रयोग
 खेती  तथा  डेरी  फार्म  के  लिये  क्रमश:  किया
 जाता  है;

 (ग)  घाटे  में  जल  रहे  कृषि  फामों  तथा
 डेरी  फार्मों  की  संख्या  कितनी  है;  और

 (8)  दन  फार्मों  को  प्रतिवर्ष कुल  कितना
 लाभ  झचना  घाटा  होता  है  ?

 प्रतिरक्षा  मंत्री  (शो  स्व  सिह)  :

 (क)  भौर  (रख).  रक्षा  मंत्रालय  के  अघीन
 सैनिक  कामे  भिदेशालय  ट्वारा  ह: है ह  फार्म

 डिपो  वालपशुधन  फार्म  शौर  बैलिंग  डिपो
 चलाये जा जा  रहे  हैं।  प्रत्येक  फार्म  में  कितनी  एकड़
 भूमि  है  शौर  उसमें  से  कितनी  एकड़  भूमि  का
 प्रयोग  खेती  और  डेरी  फार्म  के  लिये  अलग  प्रलग
 किया  जाता  है  इसके  सम्बन्ध  में  ब्यौरे  इकटडें
 किये  जा  रहे  हैं  भौर  एक  विवरण  सभा  के
 पटल  पर  रखा  जायेगा  ।

 (ग)  शौर  (घ).  1964-65  तक
 सैनिक  फार्मों  को  कुल  कितना  सख्त  प्रथवा
 घाटा  हुआ  उसका  विवरण  रक्षा  सेवाओं  के
 वाधिक  विनियोग  लेखा  के  वाणिज्य-प्रनुबन्ध  में
 दिया  गया  है  7  I965-66  के  दौरान

 26  फार्मों  को  घाटा  हुभा  और  रक्षा  मंत्रालय  के
 प्रधीत  चलाये  जा  रहे  सभी  सैनिक  फार्मों  में

 कुल  निवल  घाटा  77.37  लाख  रुपये  का

 हुआ  ।  1966-67  के  दौरान  बिना  जांचे
 हुए  लेखे  के  भ्रनूसार  5  डेरी  फामों  को  घाटा

 हुआ  गौर  66.  37  लाख  रुपये  का  कुल  निवल
 लाभ  ह्म  ।  i966-67  के  लेखे  का  भ्रभी
 जांच  होना  हैं  शर  लाभ  या  घाटे  की  ठीक  रकम

 केवल  बेखम  परीक्षा  के  पूरे  होने  के  बाद  ही  ज्ञात
 होगी  i

 (a)  the  progress  Made  in  setting
 an  atomic  power  plant  at  Kalpskkam
 near  Madras;

 (b)  the  foreign  exchange  involved
 for  the  project;

 (e)  whether  any  agreement  has
 been  made  with  the  French  Govern-
 ment  on  this  project,  and

 (d)  if  so,  the  details  thereof?

 The  Prime  Minister  and  Minister
 of  Atomic  Energy  (Shrimati  podira
 Gandhi):  (a)  Work  on  the  Project  is
 making  satisfactory  progress.  Equip-
 ment  and  materials  required  for  the
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 first  unit  of  200  MW  (e)  are  being
 ordered  after  locating  sources  of  supply
 in  India  and  abroad.  At  the  site,  the
 tasks  completed  include  site  investiga-
 tions,  hydrographic  survey,  location
 and  lay  out  of  the  plant,  take  over  of
 475  acres  of  land,  construction  of  access
 ‘roads,  ware  house  and  concrete  labo-
 ratory  etc.  Works  nearing  completion
 include  the  first  phase  of  the  housing
 colony,  the  construction  of  a  Micro-
 metcorological  station  and  attached
 laboratory.

 (by  The  foreign  exchange  required
 lg  about  Rs.  14-00  crores  for  the  first
 unit,

 (c)  and  (0),  No  special  agreement
 has  been  made  with  the  French  Gov-
 ernment.

 Seminar  on  ‘Kissing’

 2153,  Shri  Manubhai  J.  Patel:  Wil:
 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  whether  a  Seminar  on  ‘Kissing’
 is  being  organised  by  his  Ministry;  ana

 (9)  if  so,  when  and  whether  it  will
 be  restiicted  to  films  only?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Not  yet,  Sir.

 (b)  Not  necessarily.

 National  Sample  Survey

 2a.  Shri  Vishwa  Nath  Pandey:
 i'l  the  Prime  Minister  be  pleased  to
 state:

 (a)  the  number  of  surveys  under-
 taken  by  the  National  Sample  Sur-
 vey  in  Uttar  Pradesh  during  ‘1966-67;
 and

 (b)  the  expenditure  on  these  sur-
 veys  during  the  above  period?

 ‘The  Prime  Minister  and  Minister  of
 Atemic  Energy  (Shrimati  Indira
 Gandhi):  (a)  A  Statement  fs  laid  on
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 the  Table  of  the  House.  [Placed  in
 Library.  See  No,  LT-0062/67].

 (b)  In  such  surveys,  data  collection
 is  done  by  the  National  Sample  Sur-
 vey;  most  of  the  designing  and  tabu-
 lation  is  done  by  the  Indian  Statistica!
 Institute.  The  durations  of  survey  do
 nol  coincide  with  financial  years.  It
 is  not  practicable  to  apportion  ex-
 peaditure  State-wise  and  Survey-wise,
 However,  the  Directorate  of  National
 Sample  Survey  inqurred  an  approxi-
 mate  expenditure  of  Ad  lakhs  on
 field  work  in  Uttar  Pradesh  during
 ‘1966-67,

 हिन्दी  खूब  रोडर  (समाचार  बकता)

 2E55.  श्री  सुन्दरलाल :.  क्या

 सूचना  और  प्रसारण  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  /प्राकाशवाणी
 के  कुछ  हिन्दी  न्यूज  रीडर  (समाचार  वक्ता)
 कभी  भी  समाचार  प्रसारित  नहीं  करते  हैं;
 और

 (ख)  यदि  हां,  तो  इसके  क्‍या  क्वारण
 हैं;  गौर

 (ग)  न्यूज़  रीडरों  झौर  ,अ्रनुवादकों  के
 क्रमश:  वेतन-क्रम  क्या  हैं  तथा  दोनों  में  कितना
 प्रस्तर  है  ?

 सूचना  प्लोर  प्रभारण  मंत्री  (भी  के  Ho

 शाह)  :  (क)  जी,  नहीं  ।

 (ख)  प्रश्न  नहीं  उठता  ।

 (ग)  हिन्दी  न्यूज  रीढरों  तथा  हिन्दी
 अ्रतुवादकों,  दोनों  ही  की  फ़ीस  की  दरें  इस
 प्रकार  हैं  —

 इन्टरमीजियेट  प्रेड  235-1  s-37  —
 (20-530 30  रुपये

 —428-25-650~
 30-770  ६... ह

 (इष्टरमीजिबेट'  जैड  के
 लिये  सेविक्लस  बेड)  aa

 सीनियर  ग्रेड
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 Keshekr  losue

 (a)  whether  it  is  a  fact  that  recent-
 ly  Government  have  proposed  to  dis-
 cuss  Kashmir  issue  with  Pakistan
 without  any  pre-conditions  or  pre-
 commitments;

 (b)  if  so,  whether  it  is  also  a  fact
 that  this  is  against  the  basic  stand
 so  far  taken  by  Government  on  the
 Kashmir  question;  and

 (c)  if  not,  the  special  considera-
 tions  on  account  of  which  this  new
 overture  has  been  made?

 The  Minister  of  External  Affairs
 (Shri  का,  Cc  Chagla):  (a)  In  my  letter
 dated  May  6,  967  to  the  Foreign  Mun-
 ister  of  Pakistan,  I  stated  the  follow-
 ing:

 “The  Government  of  India  have
 stated  previously  many  times  both
 in  Parliament  and  outside  that
 we  are,  without  any  pre-conditions
 or  pre-commitments  on  either
 side,  ready  to  discusa  all  questions
 between  India  and  Pakistan,  in-
 cluding  the  Kashmir  question,  at
 any  time  and  at  any  place  mutual-
 ly  convenient  to  the  Governments
 of  India  and  Pakistan,  We  firmly
 adhere  to  that  position  and  wish
 to  reiterate  that  we  are  ready  to
 enter  into  discussions  with  your
 representatives  on  all  matters.”

 (b)  and  (c).  The  position  that  the
 Government  of  India  are  willing  to
 discuss  all  qeustions  between  India
 and  Pakistan  icludig  the  Kashmir

 question,  has  been  stated  time  and
 again  in  Parliament  as  well  as  in  the
 United  Nations,  This  does  not,  how-
 ever,  mean  that  there  is  any  change  in
 India’s  basic  position  concerning
 Jammu  and  Kashmir.

 राष्ट्रीय  रक्षा  कोष

 2157.  डा०  रास  सनोहर  सोहिया  :
 थनी  बि  राय  :

 क्या  ब्रप्रान  संत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्‍या  यह  सच  है  कि  लन्दन  से
 बी  ०  एन  ०  झलवानी  नाम  के  एक  व्यक्ति  ने

 उन्हें  इस  झाशय  का  एक  पत्र  लिखा  है  कि
 तत्कालीन  उच्चायुक्‍्त  को  राष्ट्रीय  रक्षा  कोष
 के  लिये  कुमारी  तैयबजी  से  1,600  पौष्ड

 प्राप्त  हुए  थे  लेकिन  त  तो  कुमारी  तैयबजी  को
 कोई  रसीद दी  गई  शौर  न  ही  यह  घन  राष्ट्रीय
 रक्षा  कोष  में  जमा  किया  गया;

 (ख)  क्या  इस  मामले  में,  कोई  जांच  को
 गई  थी;

 (ग)  यदि  हां,  तो  जांच-निष्कर्ष  क्या  थे;
 झौर

 (पथ)  यदि  नहीं,  तो  उसके  क्या  कारण
 थे?

 प्रधान  मंत्रो  तथा  झाणु  हाक्ति  मंत्री

 (धोसती  इन्दिशा  भाँधी)  :  (क)  से  (घ).
 श्री  बी  ०  एन  ०  झलवामी  ने  प्रधान  मंत्री  को  .
 लिखा  था  कि  उन्होंने  ह... ल  में  हमारे  हाई-
 कमिश्तर  को  राष्ट्रीय  रक्षा  कोष  के  लिये

 कुमारी  कामिला  तैयबजी  से  i00)  पौण्ड
 प्राप्त  करने  के  लिये  भ्षिकृत  किया  था  i

 हाई  कमिश्नर  ने,  जिलकों  इस  सम्बस्ध  में
 लिखा  गया  था,  रिपोर्ट  दी  कि

 हमारी  दैयब के  कचनानुसार  श्री  प्लवानी  ने  उतको

 रुपया नहीं  दिया  |  इन  परिस्थितियों  में  इस
 मामले  में  कोई  पाने  कार्यवाही नहीं  की  सई



 tiedi  कए  am

 ‘2158.  थी  te  gene:  क्‍या

 सूच्यका,  बतर  RUT  मंत्री  यह  बताने  की
 कृपा  करेंसे कि  :

 (क)  क्‍या  यह  सच  है  कि  प्राकाशवाणी
 के  समाचार  सेवा  डिवीजन ने  i96s—se  में
 टैक्सियों पर  लगभग  50,  000  रुपये  wa  किये;

 .  ब)  बया  यह  भी  सच  है  कि  इसके
 झतिरिकत  इन  टैजिसयथों  के  लिये  पेट्रोल  की
 कीमते  भी  दी  गई  थी;  धौर

 (ग)  इस  अभ्रवधि  में  इस  डिवीजन  की
 मोटरगाड़ियों  की  मरम्मत  पर  तथा  उनके  लिये

 पुर्जे  खरीदने  पर  कुल  कितनी  राशि  खर्ज
 की  गई  ?

 सूचनर  घौर  प्रतारण बंत्री  (eft के०  हन
 शाह)  :  (क)  जी,  नहीं  ।  i965-66  #
 टैक्सियों  के  किराये  पर  कुल  खार्म  केवल
 2i,884.  07  रुपये  था  1

 (ख)  जो,  नहों  ।  उक्त  राशि  में
 1037.  03  रुपये  की  पेट्रोल  की  वह  कीमत  भी

 शामिल है  जो  साल  की  कुछ  प्रवधि  में  किराये  के
 बंश  के  रूप  में  दी  गई  t

 (ग)  समाचार  विभाग  की  मोटर  गाद्ियों
 की  मरम्मत  पर  तथा  उनके  लिये  पुर्जे  खरीदने
 पर  24,937.  52  रुपये  खर्च  हुए  ।

 Cantonment  Board  Employees
 ‘2158,  shri  8,  M,  Banerjee:  Will  the

 Minister  of  Defemce  be  pleased  to

 (a)  whether  it  is  8  fact  that  an

 the  Cantonment  Boards  in  U:
 desh  has  been  sanctioned  with  effect
 from  Ist  June  The  question  of
 giving  retrospective  effect  to  this
 benefit  i.e.  from  ist  January  १982  is
 under  the  consideration  of  Govern-

 ध्यालियर  स्थित  जीवजो  प्रौद्योगिक  प्रत्समप्ष:न
 प्रयोगशाला  का  विस्तार

 2160.  भ्री  पशवन्त  सिह  कुशबाह़  :
 कया  रक्षा  मंत्री  यह  बताने  की  कपा  करेंगे  कि  :

 (क)  राष्ट्रीय  प्रतिरक्ष  सम्बन्धी
 उन्पादन  हेत  उपयोग  में  लाने  को  दष्टि  से
 ग्वालियर  स्थिति  जीवर्जा  प्रौद्योगिक  शन
 सन्थान  प्रयोगशाला  का  चिस्तार  करने  के
 लिये  बताई  गई  योजना  का  व्यौरा  तया  है;  शरीर

 खि)  इस  थोजना  को  त्रिपात्वि/  करने
 के  लिये  (छल  तीन  बयो  में  क्या  का्ंवाटी
 की  गई  ?

 प्रतिरणा  क्षंत्रालय  में  रखया  मंत्रों  पष्मि
 रा०  भगत)  (क)  झनेक  प्रकार  के

 सूक्ष्म  रक्षा  उण्स्करों  प्रीर  भग्डारों  की  जशूरों
 आवश्यकत'श्रों  की  पूति  के  लिये  रक्षा  भत्रालय
 ने  नवम्बर  196  में  ग्वालियर  स्थित  जीवजी
 श्रौद्योगिक  प्रनुसंवान  प्रयोगशाला  कः  गाऱग्री

 पअ्नुसव्रान  (जिसका  स्थान,  प्राज  के  टैबनासाज
 के  प्रकाश  ये,  अत्यक्रिक  महत्वएृ"ण  है)  ब  लिये
 एक  रक्षा  प्रयोगशाला  स्थापित  करने  के  लिये,
 झपने  हाथ  में  लिया  1

 (4)  उपयंक्स  उहेंश्य  के  लिये  1 इ  धार
 एल  (एम)  कानपुर  में  हीन  wat  तथा  अझन्‌-
 संधान  wae  को  नमते:  भ्र  लाइर  केमिस्ट्री,
 ड्ज  तथा  फा  *मेटिकल,  शौर  नेआुरल/सिन्ये-
 श्कि  पालीमस  कानपुर  से  ग्वालियर  स्थाना-
 स्तिरित  किया  गया  है  भ्रौर  बे  वहां  कमि  कर
 रहे  हैं।  श्वालिधर  में  सुक्धिधों  को) बहपने के
 प्रभ्ताव  विधाराधोन  हैं  ।
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 fiaioik  Scheel  in  Ovi
 MG.  Shri  Chintamani  Panigrahi:

 Will  the  Minister  of  Defeme  be
 pleased  to  state  the  number  of  boys
 from  the  Sainix  School  in  Oriasa
 selected  for  admission  to  the  Nation-
 al  Defence  Academy  since  its  incep-
 tion  as  compared  to  other  Sainik
 Schools  in  the  country,  school-vwiset

 The  Minister  of  Defence  (Shri
 Swaran  Singh),  The  Bhubaneswar
 Sainik  School  in  Orissa  sent  up  boys
 for  the  National  Defence  Academy
 examination  for  the  first  time  for  the
 32nd  course.  The  comparative  position
 of  the  various  Sainik  Schools  as  also
 an  indication  of  the  total  number  of
 boys  admitted  for  the  N.D.A.  from  the
 different  Sainik  School  is  indicated  as
 follows:—

 NLD.A.  Total
 Admission  admissions

 Location  gf  from  3and  so  far.
 Sainik  School  to  37th

 Courses

 Tuy  6 T964-
 I967.

 I  F}  3

 Satara  .  :  26  28

 Kunjpure  .  62  68

 Kepurthala  ,  58  62

 Chitorgarh  20  20

 Balachedi  ar  3
 Korukonda  2  2

 Kazhakootam  डा  डा

 Purulia  7  7

 Bhubaneswar  22  22

 Ameravathinagar  22  a2
 Rewa  4  है
 Tilaiya  ‘  6  6

 The  35702  Schools  at  Bijapur,
 Goalpara  and  Ghorakhal  did  not
 participate  in  the  entrance  examina-

 Indians  detained  in  Pakistan
 2te2.  Shri  M.  L.  sondhi:  Will  the

 Minister  External  Affairs  be  pleased
 to  state:

 (a)  whether  any  Indian  nationals
 are  still  detained  and  jailed  in  Pak-
 istan;

 (b)  if  so,  the  number  of  such  per-
 sons  and  how  many  of  them  are  be-
 low  I8  years  of  age  or  students:

 (c)  whether  @Government  are
 aware  of  the  circumstances  and  rea-
 sons  for  their  detention  in  Pakistan
 ang  the  arrangements  which  exist
 to  look  after  the  welfare  of  such
 persons:

 (a)  whether  there  is  any  charter
 or  agreement  ०  affording  proper
 facilitics  like  medical  attendance,
 permission  to  write  letters  to  their
 relations,  etc.  and  if  so,  whether  the

 ton
 is  being  observed  on  reciprocal

 (e)  whether  Government  have  ever
 considered  the  possibility  of  exchange
 of  such  persons  who  are  not  involved
 in  any  criminal  cases;

 (f)  whether  Government  keep  a
 watch  or  maintain  any  record  about
 the  completion  of  terms  of  sentence

 (g)  whether  there  are  any  students
 from  New  Delhi  area  at  present  de-
 tained  in  Pakistan  and  if  so,  their
 particulars  and  facts  leading  to  their
 arrests,  actual  place  of  arrest,  charg-

 leve.

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  Yes,  Sir

 (b)  85  persons  of  whom  one  is  a
 student.  He  is  8  years  of  age.

 {c)  In  most  of  the  cases  known  to
 us,  the  Pakistan  Government  has
 given  reasons  for  their  detention,
 Whether  these  are  the  real  reaeons,
 ‘We  cannot  say.  Most  of  them  are



 under  detention  for  alleged  ‘illegal
 entry  into  Pakistan.  There  are  no
 Satisfactory  arrangements  to  look
 after  the  we'fare  of  such  persons,  Our
 High  Commission  at  Islamabad  has
 impressed  upon  the  Pakistan  Govern-
 ment  the  need  to  provide  adequate
 medical  facilities  to  the  Indian  inter-
 nees,

 (a)  There  is  no  charier  or  agree-
 ment  at  present.  The  Pakistan
 Foreign  Office  says  that  internees  are
 free  to  write  lettags  to  their  relations,
 but  in  sume  cases  relatives  have  com-
 plained  that  they  had  not  received
 letters  for  long  periods  at  a  stretch.

 (९)  Yes,  Sir.
 (f)  Yes,  Sir.

 (६)  There  is  one  student,  Shn
 Trilok  Chandra,  who  is  at  present
 detained  in  Bhawalpur  jail.  He  was
 acrested  by  the  Pakistani  forces  on
 28th  January  1966  when  he  is  said  to
 have  strayed  accidently  into  Pakistan
 territory  near  Amritsar.  He  was  tried
 under  Section  9  of  the  Defence  of
 Pakistan  Rules,  965  and  sentenced  on
 llth  April  966  to  imprisonment  for
 a  period  of  two  years.  Our  High
 Commission,  at  Islamabad,  has  ap-
 proached  the  Foreign  Office,  frequent-
 ly,  at  high  levels,  with  a  view  to
 securing  his  release,  but  it  is  feared
 that  he  may  not  be  released  before  he
 has  completed  his  sentence.

 Road  in  Sargaja  District
 i

 2163.  Shri  Nathu  Ram  Abirwar:
 Shri  J.  Sundar  Lai:
 Shri  Nitiraj  Singh  Chaudhary:

 Will  the  Minister  of  External
 Alfairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  there  is
 no  all-weather  road  to  Mainpat  in
 Sarguja  district  of  Madhya  Pradesh
 where  Tibetan  refugees  have  been
 settled;

 (b)  whether  the  Government  of
 Madhyn  Pradesh  have  forwarded  eny
 proposal  in  this  connection;  and

 (९)  if  so,  whether  the  same  has
 pevn  .saittioned  by  the  Government?
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 The  Mititeter  of  External  Affairs
 (Shri  M.  C,  Chagia):  (a)  Yea,  -Sir.

 (०)  Yes,  Sir.

 (c)  The  matter  is  receiving  atten-
 tion  of  Government  of  India.

 Papers  in  Languages

 2i64,  Shri  Abdul  Ghani  Dar:  Will
 the  Minister  of  Information  and
 Broadcasting  be  pleased  to  state:

 (a)  the  number  of  dailies,  bi-week-
 lies,  weeklies  and  monthlies  in  Urdu,
 Hindi  and  English  and  in  other
 regional  languages  in  each  State/
 Union  Territory  in  1948,  058  and  3966
 together  with  the  strength  of  publi-
 cation  of  each  paper;  and

 (b)  whether  Government  have
 given  any  assistance  to  any  Paper
 during  the  iast  three  years  and  if
 so,  to  whom  and  what?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  K.  Shah):  (a)
 Information  for  the  year  948  is  not
 available.  Statements  giving  the
 number  of  newspapers  periodicity-
 wise  and  language-wise  for  the  vari-
 ous  States  for  958  and  966  87९
 given  in  Annexures  ?  &  II  placed  on
 the  Table  of  the  House.  [Placed  in
 Library.  See  No.  LT-606/67).

 It  is  presumed  that  by  “strength  of
 publication  of  each  paper"  the  Hon’ble
 Member  has  in  mind  the  circulation  of
 newspapers.  The  Registrar  of  News
 papers  for  India  has  been  giving
 figures  of  circulation  in  Part  II  of  his
 reports  only  from  the  year  959  on-
 wards,  copies  of  which  are  laid  on  the
 table  of  the  Lok  Sabha  each  year.
 The  time  and  labour  involved  in
 co'lecting  and  compiling  the  figures  of
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 Registrar  of  Newspapers  for  India
 which  will  be  laid  on  the  table  of  the
 House  shortly.

 (b)  No  financial  assistance  is  given
 to  newspapers  by  the  Ministry  of
 Information  and  Broadcasting.  But
 facilities  are  provided  by  way  of  hand.
 outs,  supply  of  publicity  material,
 Provision  of  tele-communication  ser-
 vices,  release  of  advertisement,  re-
 Tease  of  newsprint  etc.

 Discussions  with  China

 66  Shri  A.  B.  Vajpayee
 Shri  Balraj  Madhok
 Shri  Shrichand  Goel:
 Shri  RB.  S.  Vidyarthi:
 Shri  Yajna  Datt  Sharma:
 Shri  Jagannath  Rao  Joshi:
 Shri  Hardayal  Devgun:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  whether  Government  have  pro-
 posed  to  China  for  a  meaningfu!  dis-
 cussion  on  the  relations  between  the
 two  countries;  and

 (b)  if  so,  the  reaction  of  the
 Government  thereto?

 The  Minister  of  External
 (Shri  M.  C.  Chagla):

 Affairs
 (a)  No,  Sir.

 (b)  Does  not  arise.

 *  Bales  Representatives  in  Publications
 Division

 ‘2167,  Shri  Ram  Charan;  Will  the
 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  the  number  of  posts  of  Sales
 Representatives  and  Sales  Assistants
 fallen  vacant  in  the  years  1962,  19683,
 1964,  985  and  986  in  the  Publica-

 tona:  Divisten;

 +

 (b)  the  number  of  post,  filled  up
 by  the  appointment  of  the  employees
 of  the  Publications  Division  both  by
 direct  recruitment  and  departmental
 promotion  quota;

 (०)  the  number  of  employees  be-
 longing  to  Scheduled  Caste;

 (d)  the  number  of  employees  wh:
 did  not  have  sales  experience  other
 than  that  of  the  Publications  Divi-
 sion;  and

 (ey  the  number  of  employees  who
 had  Diploma  in  Business  manage-
 ment?

 The  Minister  of  Information  and
 Broadcasting  (Shri  K.  हू,  Shah):

 Sales
 Represen- Tativee

 Sales Assistants

 (a)  No.  of  vacancies

 =  02  =  -
 he
 2
 oe

 ib)  Ne.  uf  posts  filled

 By  Direct  recruit-
 ment

 By  Promotion
 By  twansfer/depu-

 tation  2
 mo

 iJ

 ¢)  No.  of  persons  be-
 «  Regee  ll  a

 castcs.  1@

 (d)  No  of  employees
 had  i rience  tnt

 ms  ttons  Di-
 vision  3  2

 ७००६४
 soma in  Busine:  jane-

 gement.  oe

 @The  incumbent  of  the  post  is  ह ३
 Permanent  Sales  Assistant.
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 Central  Infermation  Service

 2ies,  Shrq  Ram  Charan:  Will  the
 Minister  of  Information  and  है...
 casting  be  pleased  to  state:

 (a)  the  total  number  of  officers
 included  in  the  Central  Information
 Services  Grade-wise  viz,  Grade  L
 II  etc,  upto  ist  January,  ‘1967;

 (b)  the  number  of  Officers
 (Grade-wise)  sent  on  deputation  to
 other  Departments/Ministries  in  the
 same  posts  and  grade;

 (९)  the  number  of  officers  (Grade-
 wise)  sent  on  deputation  with  depu-
 tation  allowance  on  ex-cadre  posts;
 and

 (d)  the  number  of  officers  (Grade-
 wise)  sent  on  deputation  to  other
 Daepartmenta/Ministries  who  are
 working  in  Delhi  itself?

 The  Minister  of  Information  and
 Broadcasting  (Shri  हू,  K.  Shah):  /a)
 to  (d),  A  statement  is  Isid  on’  the
 Table  of  the  House.  [Placed  in
 Library.  Sce  No.  LT-607/67].

 ्ाकादशबाणी  के  शक्तिशाली  द्रांससिटर

 2169.  श्री  क०  fro  सश्ुकर  :  बया

 सुचना  प्रोर  अतारण  मंत्री  यह  बताने  को  कृपा
 करेंगे  कि  :

 (क)  क्या  झाकाशवाणी  के  प्रसारण
 केन्द्रों  मे ंकाम  में  लाये  जाने  वाले  शक्तिणालो

 ट्रॉंसमिटर  बी०  बी०  सी०  लन्दन,  तथा  लंका.
 करांची  और  पेकिंग  के  प्रसारण  केन्द्रों  में
 प्रधोग  में  शाने  वाले  ट्रांसामटरों  जैसे  हो  हैं;
 झौर

 (क)  यदि  तहों,  तो  सरकार  का  इरू
 दिज्ा  में  क्या  कार्यवाही  करने  का  विचार  है  ?

 सूचना बौर  प्रसारण  ंत्री  (भी के० re  io

 जाह) :.  (क)  धाकाशवाणो को  प्रसारण  की  जो
 जो  सुविधाएं  उपलब्ध  हैं  वे  किसी  भो  तरह  उन

 सुविधाप्ों  से  वटिया  नहों  हैं,  जो  इस  समय
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 लंका  और  गाकिश्तान  के  प्रसारण  केलों  को
 उपलब्ध  हैं  |  हां,  बी०  ate  ate  के  पास
 झेंबी  शक्ति  वाले  ट्रांसमिटर  झाकाशवाणो  को
 प्राप्त  इस  प्रकार  के  ट्रांसमिटरों  से  कहीं  प्रधिक
 संख्या  में  हैं  7  पेकिग  द्वारा  प्रशुक्‍्त  टरसमिटनो
 की  शक्षित  के  बारे  में  प्रकाशित  प्र।कड़े  उपलाद:

 नही  हैं  ।  किन्तु  भ्रतुमान  है  कि  पेकिग  रेडियो
 के  पास  ऊंची  शक्ति  वाले  टू'समिटर  काफ़ो
 बड़ी  संद्या  में  हैं  ।

 (@)  तीसरी  और  चोथ  पंचवर्षीय
 प्रौजनादों  के  घत्तगंत  भारत  में  प्रसार:  विकास
 के  लिय,  कुछेक  ऐसे  द्वांसमिटरों  की  व्यवस्था
 को  जा  रही  है  जिनकी  शक्ति  ato  sito  ars
 और  संभवत:  चीन  के  ट्रांससिटरों  को  शक्ति  के
 बराबर  होंगी  ।

 Theft  of  T.M.B.  Store,  C.0.D.  Delhi
 ‘2170.  Shri  S.  M.  Banerjee:

 Shri  Madhu  Limaye:

 Will  the  Minister  of  Defence  be
 pleased  to  state:

 (a)  whether  a  case  of  theft  of
 T.M.B.  store  worth  Rs,  3  lakhs  was
 reported  in  C.O.D,,  Delhi  Cantt.,  in
 1966  or  early  ‘1967;

 (b)  if  so,  the  reasons  for  not  hand-
 ing  over  the  care  to  S-P.E.;

 (९)  whether  any  senior  Army  Off-
 cer  of  C.O.D.  is  involved  in  it;

 (d)  if  so,  whether  any  action  has
 been  taken  against  him;  and

 (९)  if  not,  the  reasons  therefor?

 The  Minister  of  Defence  (shri
 Swatan.  Singh):  (a)  and  (b).
 result  of  normal  stock-
 spares  held  in  C.O.D.  Delhi  Cantt,
 deficiencies  worth  Rs.  ‘1,24,507.60  were
 revea'ed  in  December  960  which,  on
 Preliminary  investigation  appeared  to

 police  who  are  carrying  out  necessary
 investigations.  Certain  items  are  re
 Ported  to  have  been  recovered  by  tht
 Police  who  have  also  made  certair
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 arrests,  Further  progress  of  -the  case
 is  awaited.

 (c)  No,  so  far  a8  is  konwn,  The
 case  jid  however  atill  under  police

 investigation.
 (0)  and  (e).  Do  not  arise  in  view

 of  answer  to  (c)  above,

 हशाई  शॉं  के  लिये  झजित  लेती  नचौग्य  भूभि

 2273.  शनी  आल्मीकी  चऔौ७घरी  :  क्या
 रक्षा  मंत्री  यह  बताने  की  कृपा  करेंगे  कि  :

 (क)  देश  में  हवाई  अड्डे  बनाने  के  लिये
 पिडले  पांच  वर्षों  में  सरकार  ने  खेतों  योग्य
 कितनी  एकड़  भमि  धरत  की;  और

 खा)  इसके  परिणामस्वरूप  खाद्य  उत्पा-
 द है द  किलना  कम  हो  गया  है  ?

 परलिशक्षा  बंत्री  पुथ्ी  स्वर्ण  सिह)  :

 (क)  उपलब्ध  सूचना  के  झनुसार  भारतीय

 ाबु  सेना  के  हवाई  झड्डों  क ेलिये  पिठले  5  वर्षो
 के  दीरान  लगभग  4700  एकड़  खेतों  करने
 योगय  भूमि  अधिग्रहीत  की  गई  ।

 (ख)  खूचता  उपलब्ध  नहीं  है  ।

 सियोस  में  भारतीय  वाणिज्य  दृतावास

 2173.  थी  पशवन्त सिंह  हुशथा!  :
 श्री  निहाल  सिह  :

 .  ी  झिवपूजन  दास्त्री  :

 क्या  जैदेशिक-कार्य  मंत्री  सह  बताने  की
 कपा  करेंगे  कि  :

 (क)  क्या  सरकार  ने  दक्षिण  कोरिया  की
 राजधानी  सीयोन  में  भारतीय  वाणिज्य  दूतावास

 खोलने का  निश्चय  किया  है;  शौर

 खि)  यदि  नहीं.  तो  उसके  क्‍या
 कारण  हैं  ?

 वैदेशिक-कार्य  मंत्री  (थी  qo  क०

 चागला)  :  (क)  जी  हूं  t

 (er)  प्रश्न  नहीं  बचता ।

 ‘acage  of  Leaders  of  Naxalbari
 Agitation  te  Nepal

 ‘2114,  Shri  Sweil:  Will  the  Minister
 of  External  Affairs  be  pleased  to  state:

 (a)  whether  it  is  a  fact  that  iea-
 ders  of  the  Naxalbari  agitation
 which  resulted  in  the  death  of  ten
 women  through  police  firing,  have
 crossed  over  to  Nepal;  and  ~

 (b)  whether  Government  have
 contacted  the  Government  of  Nepal!
 in  this  regard  and  sought  their  co-
 operation?

 The  Minister  of  Externaj  Affairs
 (Shri  M.  C.  Chagla):  (a)  We  have  no
 information  as  to  whether  the  leaders
 of  the  agitation  have  crosseqd  over
 into  Nepa],  The  Ministry  of  Home
 Affairs  have  nat  reported  this  so  fat.
 Besides,  no  records  of  movement  of
 Indians  across  the  border  into  Nepal
 are  maintained  as  it  is  an  open  border
 for  Indians  and  Nepalese.

 (b)  Does  not  arise.

 Cenflict  in  Vietnam

 ‘2175.  Shri  D.  C.  Sharma:  Will  the
 Minister  of  External  Affairs  be  pleased
 to  state:

 (a)  whether  any  Member-Govern-
 ment  of  the  International  Commission
 for  supervision  and  contro)  in  Viet-
 nam  has  made  any  fresh  efforta  to
 end  the  conflict  in  Vietnam  and  ap-
 proached  the  Government  of  India
 in  this  regard;

 (b)  if  so,  the  nature  thereof;  and

 (e}  with  what  results?

 The  Minister  of  External  Affaire
 (Shri  M.  0.  Chagla):  (a)  The  Gov-
 ernment  of  India  has  been  ‘kept
 informed  of  a  statement  made  by  Mr.
 Paul  Martin,  Canadian  Minister  for
 External  Affairs  in  April  957  in  the
 Canadian  House  of  Commons’  Stand-
 ing  Committee  on  External  Affairs
 which  contained  80006  ideas  about
 ending  the  conflict  in  Vietnam,
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 (b)  Mr.  Paul  Martin's  s:atement
 envisage  (iy  some  degree  of  physical
 disengagement  im  the  Demilitarized
 Zone  between  North  and  South  Viet-
 nam;  (8)  a  freeze  in  the  course  of
 military  events  at  the  present  level;
 (iii)  an  end  of  all  ground,  sea  and
 air  hostilities  and  (iv)  a  return  to
 the  954  Geneva  Cease-fire  provision
 including  withdrawal  of  forces  to
 either  side  of  the  ३70  Parallel,  repa-
 triation  of  prisoners  of  war  and  dis-
 mantling  of  military  bases.

 (ey  One  of  the  parties  in  the  con-
 flict,  Democratic  Republic  of  Vietnam
 hug  found  the  proposals  unaccep-
 table.

 India's  Financial  Contribution  '
 UN.O.

 ‘2176.  Shri  Molahu  Prasad:
 Shri  Maharaj  Singh  Bharati:
 Shri  Rabi  Ray:

 Will  the  Minister  of  External
 Affairs  be  pleased  to  state:

 (a)  the  total  amount  of  foreign  ex-
 change  which  the  Government  of
 India  had  to  give  to  U.N.O.  and  its
 various  agencies  in  965-66;  and

 (b)  the  total  amount  of  forcign  ex-
 change  payable  in  respect  of  the  year
 1966-672

 The  Minister  of  External  Affairs
 (Shri  M.  C.  Chagla):  (a)  and  (b).  A
 statement  giving  paymen's  made  in
 foreign  exchange  to  the  U.  N.  and
 ite  organs  during  the  year  1965-66  and
 ‘1988-67  is  laid  on  the  Table  of  the
 House.  [Placed  in  Library.  See  No.
 LT-608

 Information  with  regard  to  payments
 in  foreign  exchange  made  to  the  U.  N.
 Specialised  Agencies  is  being  collected
 will  be  placed  on  the  Table  of  the
 House  in  due  course.

 Marathi]  Programme  from  Fansji!
 AIE,  Station

 i777.  Shri  Shingre:  Will  the  Minister

 Written  Answers  JUNE  12,  967  Written  काहा  as’.

 fa)  whether  Is  a  fact  that  tho.-
 aands  of  students  from  Government
 and  private  primary  and  high  schools
 in  Goa,  using  Marathi  medium  for
 thelr  education  in  the  academic  years
 i965-66  and  1966-67  were  deprived-of
 special  features  in  Marathi,  from
 Panaji  A.LR.  station,  for  thelr  charac-
 ter  and  cultural  build  up;  and "

 (b)  if  so,  whether  Government
 propose  to  restart  the  Marathi  pro-

 gramme  from  Panaji  station?
 The  Minister  of  Information  and

 Broadcasting  (Shri  हू.  K.  Shah):  (a)
 ang  (b).  The  information  is  being  col-
 fected  ang  will  be  laid  on  the  Table
 of  the  House.

 Institute  of  Defence  Studies  and
 Analyses

 ‘2178,  Shri  Jyotirmoy  Basu:  Will  the
 Minister  of  Defente  be  pleased  to
 pleased  to  state:

 (a)  the  amount  given  to  the  Insti-
 tute  of  Defence  Studies  and  Analyses
 during  the  last  financial  year  and  that
 proposed  to  be  given  during  the  cur-
 rent  financial  year;

 (b)  the  names  of  the  present  and
 former  Officers  of  Defence  Serviccs
 in  the  Institute;

 (c)  whether  a  copy  of  the  Memo-
 randum  and  Articles  of  Association
 of  this  Institute  and  a  list  of  the  exe-
 cutive  and  senior  full-time  staff  of
 the  Institute  will  be  ‘aid  on  the
 Table;  and

 (d)  whether  persons  trained  an
 connected  with  the  Western  centre*
 of  military  studies  are  associate?
 with  the  establishment  and  operation
 of  this  new  Indias  Institute’

 The  Minister  of  Defence  (Shri
 Swaran  Singh);  (a)  A  grant-in-ald
 of  Rs.  00  lakh  was  made  by  Govern-
 ment  to  the  Institute  of  Defence  Stu-
 dieg  and  Analyses  for  the  year  1906-
 67.  A  provision  of  Rs.  3.00  lakhs  has
 been  included  in  the  Budget  Estimates
 of  the  current  financial  year  for  this
 nurpose,

 (h)  Maj  General  D.  Som  Dutt,  a
 retired  Officer  of  the  Indisn  Army,  ,
 ig  the  only  Defence  Service
 serving  with  the  Institute.
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 (e)  A  copy  of  the  Memorandum  of
 and  Rules  &  Regulations

 of  the  Institute  is  being  laid  on  the
 Table  of  the  House.  [Placed  in  Lib-
 rary.  Sce  No.  LT-609/67}.  The  Exe-
 cutive  Council  of  the  Institute  at
 present  consists  of  the  following:—

 wa  Shri  Y.  B.  Chavan  President
 2.  Shri  Dharma  Vira  Member
 3.  Gen.  J.  N.  Chaudhuri  .  rte
 4.  Shri  Kk.  C.  Pant.  ‘  2
 §.  ShriL.  K.  Jha.  .  (Since

 ,  .  resigned) 6.  Shri  8.  Bhoothalingam  Member
 pb  ShriN.  Dandeker  A  »
 s.  Shri  V.  Shankar  7  न  के
 9.  Shrilf.C.  Sarin.  "

 10,  Director  of  the  Institwe  (ex-officio
 (Maj  Gen.  D.  Som  Dutt).  .  Member)

 The  senior  full-iime  staff  of  the
 Tnstitute  at  present  consists  of—

 lL  Director  pf  the  Institute.
 2.  Administrative  Officer.

 (6)  The  Director  of  the  Institute  is
 a  member  of  the  Institute  for  Strategic
 Studies,  London,  with  which  he  work-
 ed  from  August  965  to  September
 966  prior  to  his  present  appointment.
 Information  about  other  members  of
 the  Institute  is  not  readily  available.

 Central  Press  Accreditation  Committee
 ‘2179.  Shri  Jyotirmoy  Basu:  Will  the

 Minister  of  Information  and  Broad-
 casting  be  pleased  to  state:

 (a)  the  guiding  principles  under
 which  the  Central  Press  Accreditation
 Committee  is  constituted.

 (b)  whether  Government  have  re.
 ceived  any  communication  from  tht
 Indian  Federation  of  Working  Jour:
 nalists  intimating  their  readiness  t«
 accommodate  representatives  of  the
 Press  Association  and  News  Camera-
 men  Association  in  the  Panel  of
 Four  submitted  by  them;

 (c)  whether  there  is  any  move  to
 reduce  the  strength  of  the  represen-
 tatives  of  the  trade  uniong  of  work-
 ing  journalists;  and

 (d)  when  the  outgoing  Central
 Pres:  Accreditation  Committee  me!

 will  ‘be  announced?
 Sie  Minister.  of  Information  and

 Beeedcapiing  (Shri  4  4  Shah):  (a)

 The  guiding  principles  underlying  the
 composition  of  the  Committee  are
 that  the  Committee  should  consigt  of
 representatives  of  Editors  and  working
 journalists  who  ate  in  a  position  to
 assess  the  needs  and  professional]  com-
 petence  of  journalists  and  advise  the
 Government  suitably  in  the  matter  of
 accreditation.  The  Committee,  at
 Present,  consists  of  eight  members;
 four  editors  ang  four  working  journa-
 lists  who  are  selected  in  consultation
 with  the  all-India  organisations  of
 editors  and  working  journalists  in
 accordance  with  the  recommendations
 of  the  Press  Commission  and  the
 normal  tenure  of  the  Committee  is
 one  year,

 (by  Yes,  Sir.  The  Indian  Federation
 of  Working  Journalists  have  offered  to
 include  two  nominees  of  the  Press
 Association  and  जाए  of  the  Camera-
 men’s  Association  in  their  quota  of
 four  provided  the  names  are  routed
 through  the  LF.W.J.  a  preposition
 which  is  not  acceptable  to  the  Press
 Association.

 (c)  Government  are  negotiating
 with  the  Federation  and  Press  Asso-
 ciation  a  workable  solution.

 (d)  The  last  meeting  of  the  Com-
 mittee  wag  helqg  on  October  13,  966
 and  the  re-constitulion  of  the  new
 Committee  is  under  consideration.

 Acquisition  of  Land  in  Assam

 2i80,  Shri  B.  N.  Shastri:  Will  the
 Minister  of  Defence  be  pleased  to
 state:

 (a)  whether  Government  propose
 to  acquire  land  for  defence  purposes
 in  Chabati  area  of  the  North  Lakhim-
 pur  Sub-Division,  Assam;  and

 (b)  if  so,  the  area  of  the  land  pro-
 posed  for  acquisition?

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  There  is  no  pro-
 posal  under  consideration  at  present
 to  acquire  lang  for  defence  purposes  in
 Chabati  area  of  North  Lakhimpur  Sub-
 Division,  in  Assam.

 (b)  Does  not  arise,
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 ef  Defence  Personnes
 2i8l.  Shri  B.  N.  Shastri:  Will  the

 ui  ia
 of  Defence  be  pleased  to

 (a)  whether  it  is  a  fact  that  the
 residential  quarter  of  the  Principal,
 Cotton  College,  Geuhati  has  been
 under  the  occupation  of  the  defence
 personne];

 (b)  ig  80,  when  it  is  likely  to  be
 vacated;

 (c)  whether  Government  are  aware
 that  there  is  a  (wine)  bar  in  the

 orm
 run  by  the  Defence  person-

 (d)  if  so,  whether  jt  is  a  fact  that
 the  above  mentioned  bar  also  caters
 to  outsiders  in  this  dry  zone  and
 has  detrimental  effect  on  educational
 atmosphere  there;  and

 (e)  if  3०,  the  action  taken  by  Gov-
 ernment  in  the  matter?

 The  Minister  of  State  in  the  Minis-
 try  of  Defence  (Shri  B.  BE.  Bhagat):
 (a)  Yes,  Sir.  The  property  was  hired
 from  the  State  Government  from  7007
 December  1962.

 (b)  As  s00n  ag  alternative  accom-
 modation  is  available.  No  definite
 date  can  be  indicated,

 (ce)  There  is  a  formation  HQ-run
 canteen  on  the  premises  and  not  2
 wine  bar.  The  canteen  holds  autho-
 rised  stocks  of  liquor  also.

 (d)  No,  Sir.  The  canteen  facilities
 in  question  are  available  only  to  the
 entitled  military  personnel  and  civi-
 lians  are  not  allowed  to  enter  the
 premises,

 (e)  Does  not  arise.
 Acredrome  in  Goa

 ‘tise.  Shri  Shinkre:  Will  the  Minis-
 ter  of  Defence  be  pleased  to  state:

 (a)  whether  Government  have  fina-
 lised  any  schame  to  use  the  aerodrome
 at  Bambolim-Gea,  solely  for  defence
 purposes  to  construct  a  new  one
 at  Porvorim,  near  Panaji  for  civil
 aviation;  and

 (9)  if  80,  when  the  serodrome  at

 a
 is  expected  to  be  construct-

 wf

 (a)  and  (b).  The
 aerodrome  at  Dabolim  (Goa)  ig  requir-
 ed  for  the  permanent  use  of

 been  permitted  to  use  the
 aerodrome  for  their  flights

 Sainik  Schools  in  Assam

 ‘2183.  Shri  R.  Barua:  Will  the  Minis.
 ter  of  Defence  be  pleased  to  state:

 (a)  whether  apart  from  the  Sainik
 Schoo]  at  Goalpara  in  Assam,  Govern-
 ment  propose  to  put  up  more  Sainik
 Schools  at  other  suitable  places  in
 Assam  to  attract  students  from  plains,
 Tribals  and  hills  of  the  eastern  region;
 and

 (by)  whether  the  present  arrange-
 ments  have  proved  to  be  satisfactory
 in  this  regard?  ‘|

 The  Minister  of  Defence  (Shri
 Swaran  Singh):  (a)  and  (b),  A  num-
 ber  of  measures  have  been  taken  to
 attract  tribal  students,  from  both  hills
 and  plains  of  the  eastern  region,  to
 the  Sainik  School,  Gealpara.  These
 include—

 (i)  the  setting  up  of  a  sufficient
 number  of  centres  over  a
 wide-spread  atea  for  holding
 the  entrance  examination;

 (ii)  permission  to  use  Garo,  Khasi
 and  Lushai  languages  in
 addition  to  Hindi,  English,
 Assamese  and  Bengali  for  the
 entrance  examination;

 (fii)  widespread  publicity  for  the
 entrance  examination;

 (iv)  automatic  admission,  without
 consideration  of  the  rank  in
 the  merit  list,  of  any  sche-
 duled  tribe  candidate  who
 qualifies  in  the  entrance  exa-
 mination;  and

 (v)  special  relaxation  in  the  care
 of  student,  {rom  NEFA,  who

 nominated  by
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 ter  of  Defence  be  pleased  to  state
 (a)  the  number  of  Scheduled  Caste

 requisite  information  is  being  collect-
 ed  and  will  be  laid  on  the  Table  of
 the  House  in  due  course.

 ग्म्ज  रोडर  (स जार  जकता)

 (2185.  @  भा  सुबरलाज  :  क्या

 खूचना  जोर  प्रतारण  मंत्री  यह  बताने  की  कृपा
 करेंगे  कि  :

 (क)  क्या  यह  सच  है  कि  भ्राकाशवाणी
 के  ध्ंप्रेंशो  शौर  हिन्दी  न्यूज  रीडर  केवल
 समाचार  प्रप्त, रित  करते  हैं  जबकि  झन्य
 भाषाधों  के  न्यूज  रीडर  समाचार  प्रसारित
 करने  के  साथ-साथ  भनुवाद  का  काम  भी  करते

 हैं;  जौर

 (@)  यदि  हां,  तो  इसके  क्या  कारण  हैं  ?

 सूचना  झीर  प्रधारण बंती  (श्री be  Ho
 wm)  :  (क)  भोर  (ल).  एक  विवरण

 सदन  की  मे  पर  रक्ष  दिया  मया  है  1
 884  (ADLSD—4

 as Pope  by  Indian
 in  Rome  (C.A.)

 चिजरण

 अंग्रेजी  और  हिन्दी  में  समाधार  बलेटिनों
 श्र  वार्ता  ध्रादि  कार्यक्रमों  की  भधिक  संध्या
 होने  के  कारण  इन  भाषाओं  में  शूर्णकालीय
 न्प्ज  रीडर  हैं  .  हिल्दी  के  लिये,  न्यूज  रीडरों  के
 प्रतिरिक्त  न्‍यूज  रीडर  भनुवादक  भी  हैं।
 नस्पृज  रीडर-प्रमुवादक  को  अनुवाद  कार्य  करना
 होता  &  झौर  जरूरत  पड़ते  पर  समाचार
 बुलेटिनें  भी  पढ़नी  होती  हैं  7  दोगरी  को  छोड़
 कर,  झस्य  प्रत्येक  भाषा  में  क्योंकि  तीन  ही
 ममाचा र  बलेटिनें  प्रसारित  को  जाती  हैं,  झत:
 उनके  लिये  केवल  म्प्ज  रीडर-झमुवादक  हूं।
 नियुक्त  किये  गये  हैं,  जो  दोनों  कार्य  करते  हैं
 इस  प्रकार,  जहां  तक  कर्मचारियों  की  इस  कं  दे
 का  सम्बन्ध  है,  उनमें  कोई  छमसमानता  नहीं  t

 ग&  brs,

 CALLING  ATTENTION  TO
 MATTER  OF  URGENT  PUBLIC

 IMPORTANCE

 EXPRESSED  BY  POPE
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 (Dr.  &  Chandrashekhar}
 I  hag  a  private  audience  with  His

 Holiness  the  Pope  Paul  on  the  26th
 May  4  at  the  Vatican.  His  Holi-

 and  I  spoke  in  Eng-
 The  conversation  was  through

 an  interpreter.  His  Holiness  occa-
 sionally  spoke  a  few  words  of

 wanted  to  and  when
 thought  that  the  interpreter  was

 correct

 and  the  Catholic  Church  were  consi-
 derig  relaxation  .of  the  ban  on
 “Birth  Control”  for  the  Catholics  in
 the  sense  of  scientific  contraception.
 The  reply  given  to  me  was  to  the
 effect  that  His  Holiness  was  opposed
 to  any  scientific  contraception  and
 that  His  Holiness  was  also  opposed  to
 abortion.  He  said  that  he  was  con-
 sidering  all  points  of  view  including
 the  non-Catholic  point  of  view.  I
 promised  to  send  him  a  statement  of
 the  Government  of  India’s  policy  on
 population  control.  His  Holiness  said
 that  he  would  give  it  a  very  carefut
 consideration.

 order,  Sir.

 opportunity  to  spell  out  and  to  lay
 facts.  But  an  attempt  has  been  made
 here  to  hide  the  facts.

 ‘Mr,  Speaker,  The  Minister  says,
 he  has  not  seen  the  communique.

 Shri  M.  L,  Sondhi:  I  can  tell  him
 about  the  communique.

 JUNE  1,  967  ह... ड  ह. ड  Indion
 Embassy  in  Rome  (C.A.)

 =

 Mr.  Speaker:  He  can  put  a  ques-
 tion.

 Shri  M.  L,  sondbi;  This  is  a  very
 important  matter.  The  Vatican’s  is
 one  of  the  best  diplomacies  in  the
 world.  They  know  what  they  say
 and  how  they  say.  They  know  nn
 very  well.  In  this  case,  I  find,  an
 attempt  is  made  to  minimise  the  criti-
 cism  received.  This  is  a  basic  thing.
 My  submission  is  this.  He  does  not
 know  what  the  Indian  experts  and
 what  the  Institute  of  Economic
 Growth,  Delhi,  say  on  the  subject.  He
 issued  the  statement  on  the  same  day
 he  left  Rome.  He  must  have  seen  the
 communique.  Why  should  the  Em-
 bassy  issue  the  communique  without
 consulting  the  person  to  whom  it
 relates?  The  Communique  was
 issued  on  the  same  day  on  which  the
 hon.  Minister  was  in-Rome.  Did  he
 or  did  he  not  see  the  communique?
 If  he  did  not  see  it,  what  has  the
 External  Affairs  Minister  to  say  about
 it.  Who  provided  the  translation?
 Why  did  not  Indian  Embassy  provide
 translation.?  (Interruption).

 Mr,  Speaker:
 given  a  chance.

 Let  the  Minister  be

 श्री  मब  लिमये  (मुंगेर)  :  भ्रध्यक्ष  महोदय,
 मैं  व्यवस्था  का  प्रश्न  इसलिये  उठा  रहा  हुं  कि
 इन  दिनों  में  यह  बात  बार-बार हो  रही  है  कि

 हमारे  मंत्री  वक्तव्य  देसे  हैं  बातचीत  के  सम्बन्ध
 में  जो  विदेशों  के  साथ  होती  है  भौर  बाद  में
 विदेशी  लोग  इस  बात  को  काटते  हैं।  पहले  यह
 ईरान  के  बारे  में  हुआ  ।  झब  यह  पोप  साहब
 के  बारे  मे ंहो  रहा  है।  उसी  तरह जो  झमरीका
 ने  पश्चिमी  जमंनी  को  और  कनाडा  को  फोजी

 हवाई  जहाज  दिये  थे  उसके  बारे  में  पश्चिमी
 जमनी  का  वक्तव्य  अर  चागला  साहब  का
 बक्तब्य--शन  दोनों  में  टकराव  भा  ,  .  .

 (ध्यक्घान)  .  .  .मेरा  कहने  का  मतलब

 यह  है  कि  था  तो  इन  लोगों  में  समझ  की  कभी  है
 या  ये  भ्रपनी  भांवः  में  नहीं  बोलते  हैं  इसलिये

 .
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 awe  होता  है  (व्यवधान)  .

 पोष  साहब  तो  प्रपनी  मातुभाषा  में  बोलते  हैं,
 सैंटिन  में  नहीं  बोले,  प्रंग्रेंड़ी  में  नहीं  बोले  t
 तो  यह  हमारे  देश  के  लिये  भौर  हमारी  इज्जत

 के  लिये  बड़ा  बातक  है.  -  (व्यकधान)  .  .  .

 जो  हमारे  प्रवक्ता  वक्‍तव्य  देते  हैं  तत्काल  उसका
 खंडन,  चाहे  ईरान  हो  भा  पोप  साहब  हों  या

 दूसरी  सरकार  हो,  उनके  द्वारा  होता  है  |
 तो,या  तो  ये  बातचीत  करना  बन्द  करदें  या
 अपनो  भाषा  में  बातचत  करना  सीखें  A
 अ्रध्यक्ष  महोदय,  इम  ऊपर  कुछ  तो  निर्देग
 दीजिये  वरना  यह  बार  बार  चोजें  होती  रहेंगी  ।

 फंसा  न  होता  तो  मैं  यह  सवाल  नहीं  उठाता  |

 Desal):  I  would  like  to  know  what
 is  the  point  of  order  in  this.

 Mr.  Speaker:  After  all,  we  sre
 using  English  as  our  officia]  language.
 A  point  of  order  cannot  throw  out
 English.

 Shri  M.  L.  Sondhi:
 my  question.

 Mr.  speaker:  English  cannot  be
 thrown  out  by  a  point  of  order.

 I  have  to  ask

 of;  मु  लिमये  :  भाषा  मुद्दे  को  छोड़
 दीजिये  लेकित  गया  यह  नज  अच्छी  है  कि
 विदेशों  के  साथ  हमारी  जो  बातचीत  होती  है
 उत्की  रपट  यह  देते  हैं  श्रौर  तुरंत  उसका
 बण्डन  होता  है  दूसरे  दिन  ?  क्‍या  इसका
 मतलब  है  ?  ८हु  सरशार है  या  क्या  है  ?

 Shri  M.  L.  Sondhi:  My  question  is
 this.  Is  the  hon.  Ministery  aware
 that  there  is  an  in-bui't  tendency  in

 Pope  by  Indian  4362
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 represented,  for  examp'e,  by  Mr.
 Ashok  Mitra,  who  is  one  of  the  few
 LC.S,  officers  who  can  think  in  the
 Government....(Interruptions)  in  an
 article  entitled  how  social  legisla-
 tion,  aee

 Mr,  Speaker:  He  is  going  entirely

 talk  about  Mr.  Ashok  Mitra
 others?  I  do  not  allow  this,

 Shri  M.  L.  somdhl:  Now  I  come
 back  to  Pope,  Sir.

 My  question  is  this.  Is  he  aware  that
 the  Holy  Father  is  probably  more  in
 touch  with  developments  which  have
 helped  him.  On  behalf  of  him  this  has
 been  seid.  According  to  the  Vatican
 Press,  the  Holy  Father  hes  said  that
 India  has  a  veritable  wealth  in  its
 population  and  the  country  with
 proper  utilisation  of  its  resources
 could  feeq  a  population  double  the
 number  that  it  now  has.  Is  the  Min-
 ister  prepared  to  revise  his  thinking
 to  bring  it  up  to  date  as  far  as  both
 experts  in  this  country  and  the  Pope
 himself  and  his  experts  are  concerned.

 Shri  N.  Sreekantan  Nair  (Quilon):
 The  hon.  Member  ought  to  have  re-
 mained  in  the  Foreign  Affairs.

 डा०  राम  मनोहर  सोहिया  (कन्नौज)  :

 व्यवस्था का  प्रशन  मेरा  भी  है।  यह  इस  पर  है
 किपोप  साहब  को  (व्यकधान)
 मैं  उनकी  माजुभाषा तो  नहीं  बोलता

 ।  बोलता

 तो  भ्रच्छा भा।  (e700)  .
 में  नहीं  चाहता कि  वह  हिन्दी  बोलें,  हरगिज़
 नहीं  कभी  जिन्दगी  में  हिन्दी  बोलेंगे  तो

 बड़ा  भारी  पाप  करेंगें।  लेविन  उनकी  भ्रपती

 मातृभाषा  बोलनी  चाहिये  जझौर  झगर  वह

 अपनी  मातृभाषः में  शेष  साहब  से  बोलते तो
 शायद  यह  झगड़ा  नहीं  हुआ  होता  |

 ब  असन  में  पोप  साहब  के  बारे  में

 जितना  में  जामता  हूं  यह  कोई  हेव  सौ  वर्ष  का

 सारा  मामला  हुआ,  50  वर्ष  पहले  अंग्रेज

 I  lal  Te  *
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 लोग,  माफ़  कीजिये  अंग्रेज  शोग  नहीं  गोरे  लोग
 दुनिया  में  एक  भौर  काले  लोग  9  थे,  यानी
 एक  बौर  नी  का  बनुपात था

 Mr.  Speaker:  What  is  the  point  of
 order?

 डा०  राम  नोहर  लोहिया  :  प्याइल्ट

 ाफ़ा  भार यह  है  कि  ‘7  att  9  का  भनुपात
 था  शर  झाज  काले  लोग  पौर  गोरे  लोगों  का

 अनुपात  घटते  घटते  ऐंसा हो हो  गया  है  कि  काले
 5  रह  गये  हैं  भरी  <  गोरे  t  हो  गये  हैं।  भगर  यह
 चोज  चलती  रह  गई  तो  थोड़े  ही  समय  बाद,
 200-300  वर्षों  में  ऐसा  लगता  है  कि  सं  सा  र  में
 सब  रंगीन  खत्म  हो  जायेंगे  भौर  खाली  गोरे
 लोग  ही  रह  जायेंगे

 Mr.  Speaker:  Now,  we  are  on  a
 matter  relating  to  the  Health  Minister
 explaining  about  the  Pope's  attitude.
 What  is  the  point  of  order  about  that
 subject?

 lo  राम  सतोहर  लोहिया  :  यह  मामूली
 बात  नहीं  है  भ्रध्यक्ष  महोदय  |  वैसे  मुझ  को
 कोई  एंतराज  नहीं  है--भगर  सारे  के  सारे
 रंगीन  जोग,  हिन्दुस्तानी,  पाकिस्तानी,  प्रफ-
 गानिस्तानी  खत्म  हो  जांयें  .

 Mr,  Speaker:  There  is  no  point  of
 order.

 डा>  राम  मनोहर  लोहिया:  मेरा  प्वाइत्ट
 wih  प्रा४र  यह  है  कि  ये  पोप  साहब  से  जब
 बात  करने  गये  ये  तो  ये  उनसे  बात  करने  गये  थे
 झबता  उनका  चेहरा  देखने  गये  थे  शौर  इस
 बात  से  खुश  थे  कि  पो  साहब  जो  चाहे
 पोष  हों,  सेकिन  झ्राखिर  को  गोरी  दुनिया  के

 प्रतीक  हैं।  उसको  देख  कर  इतन  मस्त  हो  गये
 &  कि  अपनो  सारी  रंगीन  दुनिया  को  खत्म  करने

 की  प्रक्रिया में  लगे  रहे  यहीं पर  मेरा  व्यवस्था
 का  प्रश्न  झा  जाता  है  |  झध्यक्ष  महोदय,
 धाप  ते  चुना  न  मेरा  व्यवस्था  का  प्रश्न  ?

 Mr.  Speaker.  There  is  no  point  of
 order.

 Shri  M.  L.  Sondhi:  On  a  point  of
 order.  On  behalf  of  the  Pope  it  has
 been  said—and  there  is  an  office  which
 exists  there—that  a  tendentious  state-
 ment  was  issued  by  the  Indian  Em-
 bassy.  Now,  it  is  a  matter  for  very
 serious  consideration  whether  this
 tendentious  statement  which  has  been
 issued  tends  to  suggest  that  our  Minis-
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 could  be  spent  for  education,  and  via
 education  there  will  be  an  effect
 which  will  achieve  population  stabi-
 lity.  That is  the  t  of  view  of  the
 Vatican,  and  it  is  shared  by  many
 right-thinking  people  in  India  also.

 Mr.  Speaker:  There  is  no  point  of
 erder  in  it

 Shri  Hem  Barua  (Mangeldai):  My
 point  of  order  is  very  simple.  Family
 planning  for  India  is  an  economic
 compulsion,  and  ff  our  Government
 have  decided  on  family  planning,  why
 is  it  that  our  Minister  should  run  to
 Rome  and  see  the  Pope  and  ask  for
 his  blessings?  Can  they  not  do  it
 without  his  blessings,  if  they  are  dead
 set  on  family  planning?  I  think  family
 planning  is  a  necessity  and  a  compul-
 sion  for  India.

 An  hon.  Member:  What  is  the
 point  of  order?

 Mr.  Speaker:  There  is  mo  point  of
 order.  I  think  non.  Members  are
 going  wide  of  the  mark.  Their  state-
 ments  have  absolutely  nothing  to  do
 with  the  Pope  and  family  planning.

 Shri  S.  हु,  Tapuraiah  (Pali):
 I  submit....

 Mr,  Speaker:  That  can  be  taken  up
 seperately.  Now,  Papers  to  be  Laid
 on  the  Table.

 May
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 supply  of  CBI  report  to

 1१... है  Govt.
 inte  hrs,  accordance  with  the  provi-

 tory
 immediate  legislation  by  the  Pass-
 parts  Ordinance,  1987,  under  rule  a
 (l)  of  the  Rules  of  Procedure  and
 Conduct  of  Business  in  Lok  Sabha.
 [Placed  on  the  Table,  See  No.  LT-
 399/67).

 cals  and  Social  Welfare  on  the  Ist
 dune,  ‘1967,  while  answering  supple-
 mentaries  on  Starred  Questions
 Nos,  2ll  and  212,  a  copy  each  of  the
 following  Agreement  Contracts  en-
 tered  into  by  the  Indian  Refineries
 Limited  (now  Indian  Oil  Corporation
 Limited)  in  connection  with  construc-
 tion  of  Haldia-Barauni-Kanpur  pipe-

 line:—  34a.
 (l)  Agreement  with  SNAM  Pro-

 gett,
 (2)  Contract  with  SNAM  Saipem,
 (3)  Contract  with  Bechtel  Asian

 Corporation  Limited,
 (4)  Contract  with  Bechtel  Inter-

 national  Corporation,
 (5)  Contract  with  Bechtel  Inter-

 nationgl  Limited
 (Placed  in  Library,

 000/67.)
 See  No.  LT-

 MESSAGE  FROM  RAJYA  SABHA
 Secretary:  Sir,  I  have  to  report  the

 following  message  received  from  the
 Secretary  of  Rajya  Sabha;—

 Secretary:  Sir,  I  lay  on  the  Table  of
 Passports  Bill,  1967,  as

 Home  Minister  hed  made  a  statement

 available  to  the  Orissa  Government
 the  CBI  report  on  Shri  Biju  Patnaik,
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 “I  wish  to  submit  to  you  two
 points;  the  first  is  that  the  matter
 does  not  arise  in  the  Lok  Sabha.

 ‘Secondly,  if  it  arises,  it  is  upon
 the  subject-matter  of  a  ruling  by
 your  distinguished  predecessor  on
 the  26th  February,  1965."

 what  was  claimed  to  be  a  copy  of  the
 teport  or

 acne
 of  the  report  was

 placed  on  the  Table,  it  is  still  open
 to  Government  to  claim  that  it  is  4
 confidential  document  and,  therefore,
 they  are  not  bound  to  disclose  it,
 publish  it  or  communicate  it”.

 The  Minister  of  Home  Affairs  gave
 the  background  in  which  the  CBI
 was  asked  to  make  a  report  to  be
 considered  by  the  Cabinet.  I  need
 not  go  into  the  details  of  his  state-
 then.

 On  this,  Shri  S,  N.  Dwivedy  con-
 tended  that  what  the  Orissa  Govern-
 ment  wanted  from  the  Central  Gov-
 ernment  was  the  report  submitted
 by  the  CB]  to  the  Government  of
 India  and  not  to  the  Cabinet.  He
 added  that  according  to  him,  since
 the  document  was  no  longer  a  secret
 document,  the  Government  of  Indi3
 sould  not  refuse  to  give  copies  to  the
 Btate  Government.

 I  have  considered  the  various
 fasues  arising  out  of  the  points  made
 here  and  I  give  my  conclusions  as
 follows:—

 Sardar  Hukam  Singh,  gave  bis  ruling

 Member  of  the  then  House,
 Kamath,  placed  on  the  Table  of  the
 House  what  he  claimed

 Speaker  cannot  compel  them  to

 Shri  Hem  Barua  (Mangaldai):  You
 have  come  to  that  conclusion?

 Mr.  Speaker:  There  was  no  demand
 in  the  House  that  Government  should
 lay  the  report  on  the  Table  of  the
 House  and  indeed  even  if  there  had

 had  no  power  in  the  matter.

 As  regards  the  contention
 documents  laid  on  the  Table
 House  by  some
 Opposition  during
 Sabha  are

 ई न ि documents,  I  have  to
 ing  to  rule  369(2),
 documents  laid  on  the  Table  shall

 =  i  :
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 The  questions  raised  by  Prof.  Ranga
 and  Dr,  Lohia  and  Shri  Dwivedy  are
 really  not  points  of  order.  They
 are  matters  which  can  either  be
 debated  or  addressed  to  the  Minister
 to  elicit  information.  The  Speaker  is
 not  called  upon  to  rule  on  these  points
 ag  they  are  not  points  of  order.

 As  I  have  already  said,  the  Speaker
 has  no  authority  to  compe!  Govern-
 ment  to  place  it  on  the  Table.

 Shri  N,  Sreekantan  Neir  (Quilon):  A
 Daniel  has  come  to  judgment.

 Shri  P.  K.  Deo  (Kalahandi):
 about  the  call  attention?

 Mr.  Speaker:

 Shri  Bal  Raj  Madhok  (South  Delhi):
 May  I  seek  a  clarification?

 What

 I  will  find  out.

 Mr.  Speaker:  On  the  point  con-
 cerning  the  ruling?  No.  if  one  is
 allowed,  then  others  will  follow.

 श्रो  मु  लिमपे  (मुंगेर)  :  भ्रष्यक्ष  महोदय,
 ऑापने  कहा  कि  झाप  को  नियम  के  श्रनुसार
 या  संविधान  के  भ्रनुसार  कोई  प्रधिकार  नहीं  है,
 लेकिन  मैं  ग्राप  की  मारफत  मंत्री  महोद्य  से
 अपील  करना  चाहता  हूं  कि  उड़ीसां  सरकार  ने
 जो  एक  प्रच्छी  कार्यवाही  करने  का  संकल्प
 किया  है,  यानी  जिन  मंत्रियों  के  खिलाफ़
 आरोप  लगाये  गये  हैं,  उनकी  निष्पक्ष  न्यायालय
 के  द्वारा  जाँच  हो,  इस  काम  भें  मदद  करने  के
 लिये--मैं  आप  को  नहीं  कह  रहा  हूं  कि  भ्राप
 जबरदस्ती  उत्त  से  करवायें--लेकिन  भ्रापकी
 मारफत  उन  से  बिनती  करता  हूं  और  प्रश्न

 पूछना  चाहता  हूं  कि  केन्द्र  शौर  राज्य  का
 रिश्ता  सुधारने  के  लिये  धौर  परस्पर  विश्वास
 पैदा  करने  के  लिये  तथा  मंत्रियों  के  खिलाफ़
 जो  आारोप  भा  गये  हैं,  उतकी  जाच  करवाने  के
 काम  में  मदद  करने  के  लिये, क्या  वह  सी०  वी  ०
 झाई०  की  रिपोर्ट  की  आधिकारिक  नकल
 उड़ीसा  सरकार  को,  एन्कयायरी  कमीशन  को

 नियुक्तित  से  पहले  दे  देंगे.  ?
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 The  Minister  of  Home  Affairs  (Shri

 ¥.  B,  Chavan):  I  think  I  made  that
 point  clear  last  time,  that  the  Govern-
 ment’s  attitude  towards  any  enquiry
 to  be  instituted  by  the  Orissa  Govern-
 ment  is  very  clear.  It  is  for  the  Orissa
 Government  to  take  a  decision,  and
 since  they  have  taken  a  decision,  our
 attitude  would  be  it  would  be  a  good
 thing  to  co-operate  in  this  matter,  As
 I  said  ‘ast  time,  the  documents  which
 were  examined  are  also  with  the
 Orissa  Government.  If  they  want  a
 CBI  official  on  deputation  to  help
 them  I  am  prepared  to  consider  that.
 They  had  asked  us  about  some  Judge
 of  the  High  Court  to  be  spared  for
 that.  I  am  making  efforts  for  that.  We
 will  certainly  give  them  all  co-ope-
 ration  and  aid  necessary  for  this,  but
 this  is  a  secret  document,  it  igs  not
 Government's  intention  to  communi-
 eate  this  to  them.

 डा०  राम  सत्रोहर  लोहिया  (कन्नौज)  :
 स्पीकर  साहब,  झाप  हंसते  नहीं  |

 श्री  समय  लिसये  :  उन्होंने  कहा  कि  नहीं
 देंगे  1

 Mr.  Speaker:  The  Home  Minister
 has  also  made  it  clear,  if  I  remember
 correctly,  that  if  the  commission,  after
 appointment,  wanted  the  document,  he
 will  give  it  to  them.  He  did  not  say
 he  will  not  give.

 Shri  Bal  Raj  Madhok:  If  the  Orissa
 Government  appoints  a  commission
 of  inquiry,  and  the  commission  de-
 mands  that  document,  will  he  give  it?

 Shri  ¥.  B.  Chavan,  I  have  miade  it
 cear  that  if  the  commission,  after
 appointment,  requires  it,  then  we  will
 certainly  consider  it.

 श्री  रबी  राय  (पुरी)  :  गृह  मंत्री के
 जवाब  से  मालूम  होता  हूँ  कि  केन्द्रीय  सरकार

 सब  भ्रष्टाचार की  जड़  है।  मैं  पूछना  चाहता
 हूं  कि  बहू  जो  बयान  में  झाप  ने  लिखा  है  कि

 उड़ीसा के  जो  भूतपूर्व  कांग्रेसी मुख्य  मंत्री  &
 श्री  सदाशिय  ल़िपाठी,  खन्होंने  सी०  बी०  भाई०



 Ruling  re.

 [भी  रबी  पण्य]

 को  रिपोर्ट  भांपी  जति  वक्त  सदाजिन
 किपाठी  ने  a;  tte  We  ate  की
 रिपोर्ट  मांगी  थी  तो  वह  कोई  जांच  दैठाने  के

 िंबे  नहीं  मांगी  थी,  ऐसा  जवाब  में  उनके  कहने

 से  हम  को  संगंता  है  या  वह  सदन  को  गुमराह तो
 नहीं  करता  चाहते  हैं?  ममी  जो  मुख्य  मंत्री  हैं
 बह  उसकी  रिपोर्ट  जांच  बढाने  के  लिये  चाहते
 हैं.  जबकि  कांग्रेस  के  भूतपूर्व  मुख्य  मंत्री  श्री
 सवाशिव  त्रिपाठी  ने  वह  रिपोर्ट  जांच  बैठाने  के
 लिये  गहीं  मांगी  पी  बल्कि  ag  मांगी  थी

 कूचना  के  लिये

 Bro  राम  मनोहर  लोहिया  :  भापस  की
 लड़ाई  के  लिये  मांगी  थी  ।

 जो  यो  राय  :  यह  सदाशिव  तिपाठी  जो
 भूतपूर्व  कांग्रेसी  वहां  के  मुख्य  मंत्री  थे  भौर
 भी जो जो  गैर  कांग्रेसी  मंत्रिमंडल  है,  उसके  द्वारा
 रिपोर्ट  की  भांग  को  श्री  सदाशिव  की  बात  के
 साथ  जोड़  करके  क्या  गृह  मंत्री  सदन  को

 ग्रुमराह  करना  चाहते  हैं  ?
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 ghri  ¥.  B,  Chavan:  We  do  not
 change  our  attitude  from  man  to  man
 and  from  party  to  party.  Our  attitude

 based  on  certain  principles.  Even

 की  भणु  'खिसये  :  रबी  राय  जी  के  सवाल
 का  जबाब  नहीं  है  उन्होंने  कहा  कि  दोनों  के

 शह्देस्य  लग  थे  ।  वर्तमान  उड़ीसा  सरकार
 का  उद्देश्य  भला  उद्देश्य  है  इसलिये  क्‍या  बह
 कके  नहीं  करेंगे  भौर  उनको  नहीं  देंगे?  यह
 सवाल  था,  दत  मे  कोई  सम्बन्ध  नहीं  है  ri

 JUNE  i2,  4087  Now-eupply  of  CBI
 report  to  Orissa  ठ,  4873

 Shri  K.  P.  Singh  Deo  (Bolangir):  As

 In  the  meantime,  a  new

 Ap  hon,  Member:  What  about
 point  of  order?

 Mr.  Speaker:  Minister  will  not
 answer,  I  will  answer.  We  have  made
 a  new  rule.  Any  point  of  order  the
 Speaker  will  answer.

 exonerate  himself  and  to  rehabilitate
 the  lost  position  of  the  Congress
 through  the  new  chance  being



 Shri  ¥.  B.  Chavan:  The  hon.

 Shri  P.  K.  Deo:  I  wanted  ४  cate-
 gorical  answer  to  my  question.

 Mr.  Speaker:  You  gave  a  long
 background.  What  is  the  question?
 Put  the  question.

 Shri  P.  K.  Deo:  You  know  all
 thet  background.  In  view  of  all
 that,  if  the  commission  of  enquiry
 asked  for  the  report  to  take  judicial
 cognisance  of  it,  will  it  be  made
 available  to  the  commission?

 Shri  ¥.  8,  Chavaa:  I  said  that  if

 our
 intention  will  be  to  give  it  to  them.

 22.28  brs.

 ELECTION  TO  COMMITTEE

 CenrnaL  Apvisory  Conoarrrer  ror
 Nationa,  Caper  Coars

 The  Minister  of  Defence  (Shri
 SWaran  Gingh):  Gir,  I  move:
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 “That  in  pursuance  of  sub-sec-
 tion  Qa)  of  section  24)  the
 National  Cadet  Corps  Act,  1948,
 as  amended  by  the  National  Cadet
 Corps  (Amendment)  Act,  ‘1982,
 the  members  of  Lok  Sabha  do
 proceed  to  elect,  in  such  manner
 as  the  Speaker  may  direct,  two
 members  from  among  themselves
 to  serve  as  members  of  the  Cen-
 tral  Advisory  Committee  for  the
 National  Cadet  Corps  for  a  term
 of  one  year,  subject  to  the  other
 provisions  of  the  said  Act  and  the
 Rules  made  thereunder”.

 Mr,  Speaker:  The  question  is:
 “That  in  pursuance  of  sub-sec-

 tion  (l)  of  Section  2  of  the
 National  Cadet  Corps  Act,  ‘1948,
 as  amended  by  the  National  Cadet
 Corps  (Amendment)  Act,  1952,
 the  members  of  Lok  Sabha  do
 proceed  to  elect,  in  such  manner
 as  the  Speaker  may  direct,  two
 members  from  among  themselves
 to  serve  as  members  of  the  Cen-
 tral  Advisory  Committee  for  the
 National  Cadet  Corps  for  a  term
 of  one  year,  subject  to  the  other
 provisions  of  the  said  Act  and  the
 Rules  made  thereunder.”

 The  motion  was  adopted.

 2.29  brs.

 GENERAL  BUDGET—GENERAL
 DISCUSSION—contd.

 Mr,  Speaker:  We  have  seven  more
 hours  for  the  debate.  We  shall  take
 up  the  General  Discussion  now.

 Shri  P.  KE.  Deo  (Kalahandi):  Before
 you  go  tc  the  next  item,  regarding  the
 privi'ege  motion  I  have  given  notice



 4375

 Sbri  P.  K.  Dao:  If  she  can  correct
 her  statement  in  the  light  of  Major
 Gen.  Rikhy’s  report....

 Mr.  Speaker:  He  can  please  write
 to  me.  He  should  not  raise  it  here
 like  this,  Anything  raised  on  this
 matter  will  not  be  taken  down.  The
 Swatantra  Parity  has  22  minutes;
 Jan  Sangh  35  minutes;  DMK  26
 minutes:  Communists  77  minutes.
 SSP  had  finished  their;  the  other
 Communists  also  have  finished.  PSP
 a’so  finished  their  time.

 Shri  Hem  Barua  (Mangaldai):  You
 may  call  Acharya  Kripalani.

 Mr,  Speaker:  Yes;
 Kripalani.

 Shri  Baburao  Patel  (Shajajur):  Sir,
 on  a  point  of  order.  What  about  one-
 man  party?

 Mr.  Speaker:  Point  of  order  on
 what?  There  is  no  subject  under  dis-
 cussion  now.  Now,  Shri  Ahmad  Aga
 has  to  continue  his  speech.  After
 that,  I  shall  call  Acharya  Kripalani.

 Acharya

 cy  धहमद  प्राधा  (जा रामुल्ला)  :  सभापति

 महोदय;  मैं  यह  कह  रहा  था  कि  यह  कांग्रेस
 पार्टी  की  सरकार  ही  है  जिस  ने  एन्क्वायरी
 कमिशन  प्रप्वाइंट  किया  और  उन  की  रिपोर्ट
 के  मुताबिक  वही  कांग्रेस  सरकार  होगी  जो
 कमांडिग  हाइट्स  को  कंट्रोल  करेगी  ।  यह
 कांग्रेस  सरकार  ही  होगी  जो  उन  तमाम
 बिजिनेस  हाउसेज  को,  जो  कि  75  बतलाये
 गये  हैं,  भौर  जिन  में  कंसेंट्रेशन  प्राफ  एकानमिक
 पावर  हो  गई  है,  कंट्रोल  करेंगी  ।  इस  सिलसिले
 में  मुभे  गांधी  जी  की  भी  एक  बात  याद  है।

 उन्होंने  कहा  था  कि  :

 “A  nation  can  do  without  its
 capitalists,  but  it  can  never  do
 without  its  labourers,”

 पौर  पह  हमारा  डाहरेक्टिव  प्रिंसिपल  भी

 तौ है  i  इसलिये  यह  खयाल  करना  कि  कांग्रेस
 सरकार  मोनेपोलीज  को  बढ़मे  देगी  तादुरुस्त
 है1
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 मैने  बहुत  सी  तकरीरें  सुनीं  जो कि  बजढ

 पर  हुईं  1  उन  में  मैंने  यह  देखा कि  बहुत  से  मुंत-
 ज्ञाद  प्रश्न  यहां  रक्खे  गये  |  मसलन  कि  टैक्सेशन
 को  कम  किया  जाये,  इनकम  पर  0  परसेन्ट
 कृटाती  शौर  इम्पोज  की  जाये  ।  यह  बात
 रक्खी  गई  कि  डिफेन्स  बजट  को  कम  किया  जाये,
 यह  सजेशन  भी  रंबा  गया  कि  डिफेन्स  बजट
 को  बढ़ावा  मिले  ag  बात  रख्खी  गई  कि

 हम  को  शमन  भर  सुलह  से  रहना  चाहिये,
 साथ  में  यह  बात  रक्खी  बाईं  कि  न्यूक्लिग्रर
 वेपत्स  को  बताना  चाहिये  |  यह  सब  मुतजाद
 तजवीजें  जो  यहां  जाई  वह  उभरी  झौर  डूबी  1
 मगर  देखना  यह  है  कि  वह  कौन  सी  बातें  हैं
 जो  सब  ने  कहीं,  इधर  से  भी  कहीं  और
 उधर  से  भी  कहीं  1  बह  यह  थीं  कि  कीमतें
 बढ़  रही  हैं,  प्रोडक्शन  और  ज्यादा  हो  फूड
 फ्रंट  पर  भी  और  कन्ज्यूमर  झआा्टिकल्स  भी  I

 यह  कहां  गया  कि  एक्सपोर्ट  प्रमोशन  को  बढ़ावा
 दिया  जाये,  यह  कहा  गया  कि  हम  को  टैक्स
 स्टूक्चर  बेहतर  बनाना  चाहिए।  यही  बह  तमाम
 बातें  हैं  जो  मानतीय  मंत्री  के बजट  की  बेसिस
 है  7  और  इसीलिये,  मै ंसमझता  हूं  कि  यहां  पर
 मंत्री  महोदय  के  बजट  को  जनरल  सपोर्ट  मिला।
 जो  बेसिस  बजट  की  है  वही  श्रप्नोच  इस  बजट
 के  लिये  सब  माननीय  मेम्बरों  को  ४  ।  लेकिन
 देखना  यह  है  कि  क्या  बजद  कोई  छु-मन्तर  है  ?

 यह  छू-मन्तर  तो  हो  नहीं  सकता  |

 बहुत  बरस  हुए  हम  ने  प्लैनिंग  शुरू
 किया  ।  इस  उम्मीद  से  उसे  शुरू  किया  कि

 हमारी  कौम,  हमारा  मुल्क,  हमारे  लोग  मेहनत
 करेंगे  भौर  मेहनत  से  हम  बहुत  भागे  जायेंगे  ।
 इसलिये  हम  ने  डेकिसिट  फाइनोसग  की  ।
 मगर  चुंकि  मेहनत  उस  दर्जे  पर  नहीं  हुई  इसलिये
 नतीजा  यह  हुआ  कि  हमारे  रुपये  को  जो
 लाकते  खरीद  थी,  वह  कम  हो  गई  t  साथ  में
 जब  प्रोडक्शन  नहीं  बढ़ा  तो  उस  का  लाजिमी
 नतीजा  यह  हुआ  कि  स्केग्रसिटी  भी  हुई  शौर
 प्राइसेज  बहुत  बढ़ीं  ।

 फिर  हम  को  भूलना  नहीं  चाहिये  कि
 एक  तरफ  तो  भीन  ने  पंचशील  पर  दस्तलत



 4377  General  Budget—  JYAISTHA  22,  880  (SAKA)

 किये  भौर  दूसरी  तरफ  उस  ने  अंग  को  तैयारी
 की  ।  झचानक  एक  ऐसा  बक्स  झाया  कि

 हिन्दुस्तान  पर  उस  का  हमला  हो  गया  ।

 हम  को  यह  भी  'मूचना  नहीं  चाहिये  कि  हमारा
 एन्गेजमेंट  पाकिस्तान  के  साथ  भी  हुचा  |
 प्रभी  हम  शीन  से  तिपट  नहीं  पाये  थे  कि
 पाकिस्तान  से  निपटना  पड़ी ।  पाकिस्तान  से
 तलिपटने  के  बाद  से  दो  साल  लगातार  डट
 (खुश्कसाली)  हुमा  |  इस  का  नतीजा  यह

 हुआ  कि  मुल्क  के  बहुत  से  पाफेट्स  में  बदहाली
 हो  गई  1  यह  सब  बातें  ऐसी  थीं  जो  मुश्किलात
 कैदा  कर  सकतीं  थीं।  यह  एक  ऐसा  वक्‍त  था
 जब  मुल्क  एक  हो  जाता,  हुकूमत  का  हाथ
 बंटाया  जाता  झौर  उस  को  इन  सब  बातों  से

 फुरसत  दी  जाती  ताकि  वह  मुल्क  को  रिक॒स्ट्रक्ट
 करती  बहुत  से  मुल्कों  में  जंगें  हुईं  शौर  उन्होंने
 उस  के  बाद  अपने  को  रिकंस्ट्रक्ट  किया  |
 इस  मौके  पर  कोशिश  यह  होती  चाहिये  थी
 कि  हम  भागे  जायें  1

 भ्रभी  दो  रोज  हुए  मैंने  अ्रध्यक्ष  जी  आप
 का  एक  मजमून  “योजना  में  पढ़ा  1  उस  में
 श्राप  ने फरमाया  था  कि  गे  मौके  पर

 मुल्क  की  तमाम  पार्टीज  को  एक  हो
 जाना  चाहिये  जब  कि  ऐसी  इमजेन्सी  हो  |
 छोटी  छोटी  बातों  को  अलग  रखना  चाहिये  ।
 'उस  वक्‍त  से  मेरे  जहन  में  एक  बात  भाई  कि
 यह  बात  ठीक  तो  है  क्योंकि  भारत  भाता  से
 सब  को  बफा  हे,  भारत  माता  से  सब  को

 मोहब्बत  हुं,  कोई  पार्टो  ऐसी  नहीं  है  जो  भारत

 माता  की  बोगस  नहीं  चाहता  ।  उस  वक्‍त  मेरे
 जहन  में  श्राया  कि  :

 महले  वफ़ा  के  फ़र्क  से  जौके  वफ़ा  में  फ़्कं  क्या
 जांमो  सुब्‌  अलग  सही,  में  का  भ्रसर तो  एक  हैं  aa

 झगर  यह  बात  हमें  उस  वक्‍त  याद  झा  जाती
 जब  जंग  के  झसरात  थे,  जब  कहत  के  प्रसरात
 थे,  तब  हमें  कोशिश  यहू  करनी  चाहिये  थी
 कि  हम  सरकार  की  मुश्किलात  को  कम  करें

 और  उप्त  को  मौका  दें  कि  वहू  झागे  जा  सके  |

 मगर  हम  ते  क्या  किया  ?  हम  ते  यह  किया
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 कि  कभो  स्टूडेंट  'एजिटेशम  को  हवा  दी।
 कभी  सूबे  की  मांग  हो  गई  ।  भौर  फिर  काऊ
 एजिटेशन,  शौर  मुझे  उत  वक्‍त  बड़ा  शाक
 हुभा,  जब  मैंने  देखा  कि  हमारे  काश्मोर  में  भी
 एक  डिसांस्ट्रेशन  हुभा  डेढू  दो  सौबरस  से
 हम  काऊ  को  मुतबर्क  मानते  हैं।  ब  प्रादत
 हों  गई  हैं  और  हर  मजहब  वाले  उस  को
 मुतबरंक  समभते  हैं  ।  मगर  वहां  डिमांस्ट्रेशन
 दुधा  ड्स  की  जरूरत  नहीं  थी  ।  सवाल  यह
 हैँ  कि  यह  सब  चीजें  वक्‍त  पर  होनी  चाहियें
 एक  ऐसे  वक्‍त  में  जब  कि  मुश्किलात  का  समां
 था  ऐसी  बालों  के  3पर  हमें  अपनी  एनर्जी  को
 फ़िटर  ें  नहीं  करना  चाहिये

 मैंने  कहा  कि  बजट  को  हर  तरफ  से  सपोर्ट
 ही  झाई  है|  जो  प्रश्नोच  बजट  में  रखी  गई  है
 वही  सब  लोगों  को  डर  -  इस  सिलसिले  में  मैं
 चन्द  प्रान  झाप  के  सामने  रखना  चाहता  हुं  ।
 मैं  समझता  हूं  किं  जहां  तक  फूड
 प्रोइ गशत

 Shri  9.  C.  Sharma:  (Gurdaspur):
 The  treasury  benches  are  not  attend-
 ing  to  the  speech.  They  are  talking
 to  each  other.  They  are  indifferent.

 Mr,  Speaker:  The  hon.
 should  conclude  now.

 श्री  प्रहमव  amr:  मैं  यह  कह  रहा  था
 मैं  चन्द  बातें  मंत्री  महोदय  के  विचार  के  लिये

 रखना  चाहता  हूं।  पहली  बात  यह  है  कि  फूड
 प्रोडक्शन  को  बढ़ावा  देने  की  बात  उन्होंने
 भी  कही  शौर  दूसरे  लोगों  ने  भी  कही  t
 सब  ने  कहा  कि  ठीक  है  1  मगर  फिर  भी  मैं
 समझता  हूं  कि  ्न्द  बातों  का  कहुता  जरूरी

 है  1  मसलत  यह  काफी  नहीं  है  कि  हेम  इनपुट्स
 को  बढ़ायें  यह  काफी  नहीं  कि  बेहतर  सीडस
 और  इल्सेक्टिसाइड्स  दिये  जायें  |  झाज  हमारे
 किसानों  के  पास  होल्डिंग्स  बात  कम  हैं

 हर  शख्स  डक्टर  खरीद  नहीं  सकता है।  उस
 के  लिये  वह  एकानभिक  पोजीशन  नहीं  है  tT

 मैं  समझता हूं  कि  हर  स्टेट  में  एफ  कारपोरेशन
 होना  भाहिये  जो  ढ्ैक्टर्स  को  किराये  पर  भी
 दे  शौर  हायर  पर्चेज  सिस्टम  पर  भी  दे,  ताकि

 member
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 उस  को  ले  कर  हम  बेहतर  सीडबेड  तैयार  कर
 सकें  |  हमारा  हल  जमीन  को  खोदता  नहीं  है,
 ऊस  को  खुरजचता  है,  इस  लिये  हमारी  पैदावार
 बढ़ती  नहीं  है  ।

 दूसरी  बात  जो  मैं  कहना  चाहता  हूं
 फूड  के  सिलसिले  में  वह  हू  है  कि  मेरे  पास
 एक  किताब  है  जिसंका  नाम  स्टेटिस्टिकल  पाकेट

 बुक  है,  उस  में  दिया  गया  है  कि  यहां  पर
 प्रनकल्टिवेबल  बेस्ट  36  मिलियन  हेक्टेश्र्स  है  ।
 फैलो  21  मिलियन  हैक्टर  है,  अनकल्टीवेंबल
 बेस्ट  36  मिलियन  हैक्टर  है  भौर  नाट-झवेलेबल
 50  मिलियन  हैक्टर  है  ।  मुझे  मालूम  नहीं  कि
 यह  नाट-भवलेबल  के  क्‍या  मानी  हैं  -  इसकी
 तशरीह  नहीं  की  गई  है  |  मैं  समझता  हूं  कि
 यह  सारी  जो  जमीन  है  इसको  जेर  काश्त
 लाया  जाना  चाहिये  ।

 गवर्नमेंट  यू  ०  एन  ०  स्पेशल  फंड  की
 मदद  के  फारेस्ट  बैस्ड  इंडस्ट्रीज  का  प्लान

 कर  रही है,  उसका  सर्वे भी  कर  रही  है  |  में

 चाहता  हूं  कि  इस  काम  में  हकूमत,  काश्मीर
 को  याद  रखे  ।  वहां पर  जंगल  बहुत  हैं  शौर
 वहां  पर  फारेस्ट-वेल्ड  इंडस्ट्रीज  बहुत  लग
 सकती  हैं  |

 काशमी  में  फ्रूट  बहुत  होता  है  ।  लेकिन

 भफसोंस की  बात  मह  है  कि  33  परसेंट उस
 में  से  जाया  हो  जाता  है  ।  यह  जो  फूट  है
 इसको  गाय  भी  खाने  से  इन्कार  कर  देती
 हैं  1  यह  जाया  न  हो  इसका  तरीका  हमें  दूंढ़ना
 होगा  ।  एक  तो  ट्री  फाल  होता  है  जो  कच्चा

 फल  हढ़  जाता  है  वह  होता  है  ।  उसको  बाहर
 नहीं  भेजा  जा  सकता  है।  इसके  बाद  जब  फल
 पक  कर  तैयार  हो  जाता  है  तो  उसको  भी  बाहर
 नहीं  बेजा  जा  सकता  है  क्‍योंकि  बह  रास्ते  में

 ही  सड़  जाता है  ।  इस  बास्ते  एक  तो  वहां
 बर  कोल्ड  स्टोरेज  का  इंतजाम  होना  चाहिये  ।
 पांच  बरस  से  कोल्ड  स्टोरेज  की  बात  सुनने  में

 था  रही  है  लेकिन  कुछ  नहीं  कमा
 है।  मैं  चाहता

 हैं  कि  इस  सरफ  ध्यात  दिया  जाए  t
 एक

 बार
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 यह  अशन  भी  उठा  था  कि  काश्मीर
 गवर्तमेंट  यहां  की  मिनिस्टरी  झाफ
 के  साथ  इसकी  कोलैबोरेशन  से
 पर  एक  फूट  प्रासेसिंग  प्लांट  बड़े  पैमाने  पर

 बनाएगी ।  वह  भी  नहीं  हुआ  है  |  मैं  पुरणोर
 अपील  करना  चाहता  हूं  कि  सैंट्रल  गवर्न॑मेंट
 बहुत  बड़े  पैमाने  पर  काफी  बड़े  पैमाने  पर
 सैंट्रल  प्राजैक्ट  प्रासेंसिंग  के  लिए  बनाये  1

 यह  बहुत  जरूरी है  ।

 वहां  पर  हेंडीक्राफ्ट्स  होती  हैं  1  वे  काटेज
 इंडस्ट्रीज  इम्पोरियम  के  जरिये  कभी  कभी
 फारेन  माकिट्स  में  चली  जाती  हैं  1  लेकिन
 बहु  तो  कार्टेज  इंडस्ट्रीज  एम्पोरियम  है  वह
 तमाम  हिन्दुस्तान  के  हैडीक्राफ्टस  का  एक्सपोर्ट
 करता  है।  मैं  अज  करना  चाहता  हूं  कि  काश्मीर
 के  जो  हँँडढीकाफ्टस  हैं  उनके  लिए  अलग  से  कोई
 इंतजाम  ाप  करें  t

 फ्रूट  प्रासेसिग  के  लिए  शूगर  हमें  यहां
 से  ले  जानी  पड़ती  है।  शूगर की  कमी  है  भौर

 फट  कानटेन्ट  बढ़ाया जा  सकता है  ।  बीट
 रूट  से  शूगर  बनाई  जा  सकती  है  V  मैं  चाहता
 हूं  कि  इसकों  बनाने  का  भी  इंतजाम  झापको
 करना  चाहिये  t

 टूरिज्म  को  पाप  बहुत  बढ़ावा  देना

 चाहते  हैं  ।  इससे  काफी  फारेन  एक्सबंज
 भी  मिलता  है।  काश्मीर  में  किस  तरह  से  टूरिस्ट
 शौर  ज्यादा  तादांद  में  भा  सकते  F  इसके  लिए
 भी  तदबीर  सोची  जानी  चाहिये  |  इस  वक्‍त
 श्रीनगर  एयरपोर्ट  इंटरनेशनल  व्प्ट  पर  नहीं
 है  1  वहां  पर  इंस्ट्रू  मेंट  लेंडिग  नहीं  हैं।  धन  तक
 बहू  इंटरनैशनल  रूट  पर  न  झा  जाए,  उसको
 इंटरनैशनल  रूट  पर  न  रखा  जाए  तब  तक
 हमारे  यहां  टूरिज्म  को  बहुत  ज्यादा  बढ़ाया
 नहीं  जा  सकता  है।  भापका  एक  रूट  यू  के  ०
 --मास्को--दिल्ली  है  ।  मैं  झपीस  करता  हूं
 कि  इस  रूट  पर  झाप  श्रीतगर  को  रखें  1
 जापान  से  हिन्दुस्तान  लोग  झाते  हैं,  पाकिस्तान

 यूरोप  की  तरफ  जाते  हैं,  गर  भीनभर  में
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 te मेंट  लैंडिंग  हो  भौर  उतकों  इस  तरह  के
 We  पर  भो  लाया  जाए  तो  मैं  समझता  हूं  कि

 बहुत  से  फारेन  टूरिस्ट  काह्मीर  जा  सकते

 हैं।  बाईस  हदार  के  करीब  जो  लोग  हिन्दुस्तान
 मू बके ०  से  शौर  33  हजार  ओ  झमरीका  से
 श्राते  हैं,  भगर  श्रोतगर  फो  उत  रूट  पर  ले  झाएं

 तो  शायद वे  काफी  तादाद  में  वहां  प्राएंगे  1

 काश्मीर  में  वाल  नट  बहुत  होता  है  |
 लेकित  खसके  एक्सपोर्ट  का  मुतासिय  इंतजाम
 नहीं  है  झापके  यहां  पर  सैंटर  में  एक  नेशनल
 पौडरेशन  है।  वह  जहां  भोर  चीजें  एग्रिकलचरल
 प्रोडपूस  की  खरीदती  है  शौर  एक्सपोर्ट  करती

 है,  उसको  चाहिये  कि  बह  वाल  नट  की  तरफ
 भी  तबज्जह  दे  ।  प्रभी  तक  उसने  नहीं  दी  है  1
 उसको  हिदायत  मिलनी  श्राहिये  कि  वह
 काएमीर  के  वाल  नट  को  बेहतर  तरीके  से

 एक्सपोर्ट  करने  की  कोशिश  करे  |  वहां  पर
 वाल  तट  की  ग्रोझर  को  बहुत  ही  कम  कीमत
 मिलती  है  7  उसको  वे  फिजूल  की  चीज़  समझते

 हैं।  लेकिन  इसके  एक्सपोर्ट  की  बहुत  ज्यादा
 पासिबिलिटीज़  हैं  7  इस  तरफ  भी  आपका
 ध्यान  जाना  चाहिये  ।

 वेजिटेबल  सोड  के  इम्पोर्ट  लाइसेंस  का
 आप  से  मुतालबा  भो  होता  है  और  सीड  इम्पोर्ट

 करने  के  लिए  लाइपेंस की  भी  मांग  बहुत  ज्यादा
 होती  है  भाप  कहते  हैं  कि  काश्मीर  में  सीड
 हो  सकता  है  |  यह  ठीक  है  कि  वहां  सोड  होता
 है।  लेकिन  कम  होता  है।  इस  बस्ते  पाप  पर
 जोर  दिया  जाता  हैं  कि  हमें  इम्पोर्ट  लाइसेंस
 दो  ।  लेकिन  जो  सीड  वहां  बनता  भी  है
 उसके  मार्किटिंग  की  कोई  इंतज़ाम  नहीं  है
 दो  तीन  अ्रादमी ही  हैं  जो उसको  खरीद  लेते
 हैं  ।  एक  पोचा  है  भ्रौर  एक  ैटन  है  वहां
 सोड़  की  प्रापर  मंडी  नहीं  है  |  मैं  चाहता  हूं.
 कि  वहाँ  पर  इसकी  मंडी  हो,  इसकी  बिक्री
 का  प्रापर  इंतशाम  हो  1

 Shri  J.  8.  Eripsiani  (Guna):
 Speaker,  Sir,  to  begin  with,  I  have  a
 complaint  against  the  Chair,  Shall  I
 ventilate  it  here  or  in  his  chamber?

 Mr.
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 Mr,  Speaker:  It  is  left  to  the  senior
 member.  Whatever  he  thinks  proper
 he  should  do.

 Shri  J.  8,  Kripalani:  All  right.  f
 will  do  it  in  the  chamber  so  that  the
 time  may  not  be  lost  here,

 The  Finance  Minister  is  to  be
 congratulated,  and  he  is  not  to  be
 pitied,  as  one  Congress  lady  member
 has  said,  that  he  has  made  a  fair
 analysis  of  our  economic  position.
 Yet,  y  must  say  that  it  is  not  an

 certain  vicious  circles  into  which  it
 has  fallen.  But  if  he  had  taken  a
 comprehensive  view  of  the  whole  eco-
 nomy,  as  it  has  developed  since  inde-
 pendence,  his  budget  would  not
 been,  what  everybody  has  called,  an

 he
 would  have  had  a  budget  which  was
 radical,  if  not  revolutionary.  Chronic
 diseases  of  long  standing  require  very
 drastic  remedies  and  sometimes  even
 operation.  But  here  there  is  nothing
 like  that.  It  is  the  book-keeping
 budget,  which  tries  to  make  the  two
 sides  to  square,  and  in  order  to  make
 them  square  he  has  given  us  a  dose
 of  indirect  taxation.

 If  we  look  at  our  economy  from
 the  time  of  our  independence  we  will
 see  that  our  economic  career  began
 with  a  good  deal  of  inflation  on
 account  of  the  second  world  war.
 Bu:,  to  counteract  it  we  had  a  good
 deal  of  foreign  exchange  available
 to  us  in  the  sterling  balances  with
 England.  What  did  we  do  with  these
 sterling  balances?  As  soon  as  we
 became  independent  we  forgot  the
 dharma  of  swadeshi  and  opened  wide
 the  gates  to  imports  from  outside  of
 goods  that  were  not  needed  or  that
 we  could  have  made  ourselves.  This
 is  how  we  squandered  away  our
 foreign  exchange.  In  those  days  any
 number  of  licences  were  being  grant-

 Commerce
 believe  in

 free  trade,  He  told  me  that  what-
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 ever  anybody  required  from  any
 quarter  of  the  world  he  should  be
 free  to  get,  including  toilet  papers.
 The  licences  for  foreign  goods  were
 being  freely  sold  in  the  market.

 Afterwards;  we  wanted  to  streng-
 then  our  economy  by  our  Five  Year
 Plans.  I  submit,  as  I  have  said  often,
 that  these  plans  were  not  scientifical-
 ly  made,  nor  were  they  properly,
 that  is  to  say,  honestly  and  economi-
 cally  executed,  That  they  were  not
 scientifically  made  and  that  they
 were  not  properly  or  cconomically
 executed  was  admitted  by  Shri  Asoka
 Mehta  when  he  was  inducied  in  the
 Planning  Commission  as  its  Vice-
 Chairman.  He  admitted  that  the
 Plans  were  not  properly  made  and
 that  they  were  improperly  executed.
 I  do  not  know  what  his  opinion  now
 is.  because  he  might  have  thougnt
 his  induction  in  the  Planning  Com-
 mission  would  take  away  the  un-
 scientific  character  of  the  plans  and
 that  their  execution  will  be  more
 honest  and  efficient.

 We  began  our  planning  with  over-
 emphasis  on  capitalist  industry  to
 the  neglect  of  agriculture  and  consu-
 mer  goods  industry.  We  did  not
 understand  that  food,  agriculture  and
 consumer  industries  were  the  base  of
 all  industries.  Throughout  history  it
 has  been  found  that  when  nations
 have  tried  to  industrialise  themselves
 they  have  tried  to  see  that  the
 labourers  get  cheap  food  and  raw
 good  matertial  is  available  for  indus-
 tries.  Those  in  Europe  got  them  from
 the  colonies.  England  had  to  repeal
 the  corn  laws  so  that  cheap  food
 might  come  from  the  colonies,  and
 Germany  and  France  depended  on  the
 colonies  for  cheap  food  and  raw
 materials  for  their  industry.  So  far
 ae  America  is  concerned,  it  is  consi-
 dered  the  greatest  industria]  country.
 They  can  produce  anything  they  like.
 They  produced  one  ship  a  day  during
 the  last  war.  Their  industry  is
 entirely  based  upon  their  flourishing
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 agriculture.  7  per  cent  of  the  popu-
 lation,  it  is  said,  supply  food  not
 only  to  America  but  also  to  other
 countries  which  need  it  and  which
 cannot  grow  in  quantities  in  which
 the  United  States  grow  food,  It  is
 only  in  recent  years,  in  the  Com-
 munist  countries,  that  this  process
 was  reversed  and  emphasis  was  laid
 on  capitalist  industries,  because  they
 wanted  to  militarise  their  country. Both  China  and  Russia  did  that,  but.
 slowly  and  slowly,  finding  their  mis-
 takes,  both  China  and  Russia  have
 now  given  more  attention  to  agricul-
 ture  and  to  consumer  goods  industries.

 in  planning  we  did  not  allocate
 priorities.  Not  to  talk  of  the  public
 sector,  the  private  sector  we  left  in
 a  jungle,  as  it  were.  Anybody  could
 ask  for  anything  and  these  licences
 were  frecly  given.  A  few  days  back
 we  had  heard  of  the  licences  given  to
 Birlas  who  fore-cornered  many  mdus-
 irial  enterprises.  The  firm  of  Birlas
 is  blamed  for  that.  I  do  not  think  that
 Birlas  are  a  philanthropic  association.
 They  take  every  advantage  of  the  law
 in  order  to  expand  their  business  em-
 pire.  The  fault  Ties  with  the  Govern-
 ment  that  went  on  issuing  blindly
 these  licences  to  them  and  when  the
 licences  did  not  materialise  or  when
 they  did  not  put  up  the  proposed
 plants  their  licences  were  not  can-
 celled.  Whose  fault  is  that?  Not  of
 the  Birlas  but  of  those  who  allowed
 them  to  do  these  things  and  it  was

 the  Government.  The  Government
 neither  allotted  priorities  nor  did  it
 co-ordinate  business  enterprises.  It
 went  on  giving  licences  because  the
 licensing  authority  was  different  from
 the  planning  authority.  The  plan-
 ning  authority  did  not  know  or  did
 not  care  to  know  what  licences  were
 being  granteq  and  the  licensing
 authority  did  not  care  to  know  what
 the  Planning  Commission  wanted
 them  to  do  because  the  Planning
 Commission  hag  not  decided  upon
 the  priorities  and  the  co-ordination
 of  industries
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 What  were  the  results  then?  The
 result  is  that  we  have  very  great  in-
 flation.  I  said  on  a  previous  occa-
 sion  that  inflation  is  robbery.  In-
 flation  is  theft.  It  takes  out  of  the
 pocket  of  the  people  what  it  has  no
 right  to  take  out.  It  is  not  an  in-
 come-tax;  it  ig  not  a  tax  upon  what
 you  earn  but  it  is  a  tax  upon  every-
 body  indiscriminately  imposed  in
 which  the  poorer  sections  of  society
 suffer  more  than  the  richer  section
 of  society  because  the  richer  section
 of  society  has  certain  ways  of  es-
 caping  from  this  inflation,  by  black-
 marketing,  by  refusing  to  pay,  by
 avoiding  paying  their  due  income-
 tax  and  other  taxes.  So,  we  must
 understand  this  inflation  in  its  proper
 perspective.  It  is  a  theft  which  peo-
 ple  rarely  understand  which  the
 common  people  do  not  understand.
 But  this  inflation  is  calleq  hy  a  res-
 pectable  and  high-placed  prince  or
 financing.  This  is  a  respectable
 name.  It  is  just  like  when  a  res-
 pectable  and  high-placed  prince  or

 a  rich  man  commits  a  theft  he  is
 not  called  a  thief;  it  is  said  that  he
 is  suffering  from  a  disease  called
 kleptomania.  So,  this  respectable
 name  does  not  make  inflation  less
 of  a  curse  upon  the  people  than  it
 is.  e  }

 Iam  very  sorry  that  the  Finance
 Minister  had  the  hardihood  to  say
 that  the  rise  in  prices  is  not  due  to
 inflation.  Of  course,  he  did  not  use
 the  word  ‘inflation";  he  used  the
 more  respectable  word  “deficit  finan-
 cing”.  He  also  said  that  the  rise  in
 prices  is  not  due  even  mainly  to  in-
 flation.  This,  when  it  has  been  ad-
 mitted  on  all  sides,  is  something
 which  I  cannot  quite  understand,  Well,
 the  Finance  Minister’s  economics
 must  have  been  something  very  dif-
 ferent  from  the  economics  of  the
 specialists.

 Inflation  led  to  ever-rising  prices
 and  the  result  was  that  we  went
 on  borrowing  indiscriminately  from
 other  countries.  Today  there  is  no
 country  in  the  whole  of  Europe,  the
 leaat'  developed.  with  which  we  have
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 not  an  adverse  balance.  We  have
 an  adverse  balance  with  America,
 USSR,  Canada  and  Japan.  Even  with
 @  poor  country,  like  Rumania,  we
 have  an  adverse  balance!  So,  this
 borrowing  has  gone  so  far  that  we
 have  to  pay  this  year  Rs.  300  crores
 as  interest  only.  It  is  not  called  in-
 terest  but  it  is  calleq  by  some  other
 respectable  name.  It  is  called  debt
 services.  We  are  in  such  a  plight
 that  we  have  asked  for  a  moratorium
 on  these  debts.

 The  result  of  these  Plans  has  been
 that  we  have  a  great  deal  of  idle
 capicity  in  industrial  sector  which
 we  are  unable  to  use.  Thig  has  led
 to  increasing  unemployment  and  a
 fall  in  the  rea]  wages  of  the  lowest,
 the  poorest,  strata  of  our  society.
 This  was  voiced  by  one  of  the  for-
 mer  Presidents  of  the  Congress  who
 was  bold  enough  to  say  that  after
 Indenependence  the  rich  have  grown
 richer  and  the  poor  have  grown
 poorer.  Even  our  first  Prime  Min-
 ister  was  constrained  to  admit  that
 though  the  poor  have  not  become
 poorer,  the  rich  have  become  richer.
 There  were  committees  appointed  to
 go  into  the  question  of  monopolies.
 The  Mahalnobis  Committee  was  ap-
 Pointed  to  find  out  how  monopolies
 had  been  created;  there  was  the  com-
 mission,  recently,  appointed,  the
 Monopolies  Commission  under  one
 Supreme  Court  Judge,  Mr.  Das  Gupta
 and  there  was  another  committee
 under  Dr.  Hazari.  All  these  reports
 show  how  big  houses  have  become
 bigger.

 ‘Mr.  Speaker:  It  is  time  we  ad-
 journ  for  lunch;  he  may  continue
 after  lunch.
 38  hrs.

 The  Lok  Sabha  then  adjourned  for
 Lunch  till  Fourteen  of  the  Clock.

 The  Lok  Sabha  re-assembled  after
 ‘Lunch  at  Fourteen  of  the  Clock.

 (Me.  Deruty-Segaxer  in  the  Chair)
 Mr.  Deputy-Speaker:  Mr.  Kri-

 paldn!  may  resume  his  speech.



 ing  about  the
 the  result  of  those  influences  on  our
 Five-Year  Plans,  which  are  unscien-
 tifleally  formulated  and  defectively
 carried  out.

 In  addition  to  that  we  have  an  in-
 creasing  administrative  expenditure.
 One  Congress  Member  said  that  it
 had  increased  seven-fold.  I  submit
 that  the  work  load  on  the  adminis-
 tration  has  not  increased  to  that  ex-
 tent.  Even  Ministers  have  said  that
 they  could  do  with  about  33  per  cent
 reduction  in  administrative  person-
 nel  and  that  efficiency  would  not  de-
 crease  but  increase.  We  had  an  ex-
 ample  in  U.P.  where  there  was  the
 strike  of  non-gazetted  officers,  once
 for  ten  days  and  another  time  for
 25  days,  and  I  do  not  suppose  that
 the  administration  suffered  very
 much;  rather  I  know  that  after  the
 first  strike,  on  the  administrative
 side,  there  was  less  confusion  in  the
 Secretariat  than  usual  and  files
 moved  more  quickly.

 For  all  these  reasons  cur  economy
 has  come  to  be  in  a  sorry  plight.  It
 is  said  that  the  country  is  passing
 through  economic  crisis.  Al]  these
 things  have  resulted  in  our  economy
 being  as  critical  as  it  is  and  it  can-
 not  be  cured  by  a  budget  which  is  a
 status-quo  budget.  As  I  have  said,
 something  more  radical  was  required
 which  would  not  allow  our  economy
 to  move  in  the  old  grooves  in  which
 it  has  been  moving.  That  means
 that  if  there  are  to  be  Plans,  they
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 munity  Development  Department.
 Recently,  they  took  to  some  agricul-
 tural  activities.  These  may  be  trans-
 ferred  to  the  Department  of  Agricul-
 ture  and  we  could  do  away  with  this
 Department  of  Community  Develop-
 ment  altogether,

 There  are  other  Departments  where
 all  the  work  is  to  be  done  in  the
 States,  and  yet  we  have  elaborate
 Ministries  here,  Take,  for  instance,
 the  Education  Ministry.  Education  is
 a  State  subject  and  yet  we  have  a
 full-fuledged  Cabinet  Minister  with
 all  the  paraphernalia  that  goes  with
 it.  It  must  be  remembered  that  it  is
 not  the  Minister  alone  that  matters.
 Ministers  have  got  their  big  tail  of
 subordinate  officers  like  secretary,
 joint  secretary,  deputy  secretary,
 under-secretary,  assistant  secretary,
 and  then  not  only  these,  but  a  number
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 civil  but  also  in  the  military  expen-
 diture.  This  rationalisation  would
 give  us  all  the  Rs.  50  odd  crores  that
 are  sought  to  be  raised  by  indirect
 taxes  which  affect  all  classes  of
 society.

 Then,  there  are  various  conferences
 and  seminars.  These  conferences  and
 seminars  consist  of  about  30  to  40
 People  sometimes,  and  all  these  people
 gather  in  the  cool]  climate  of  Kashmir
 or  in  some  of  the  hill  stations  in  the
 Himalayas  or  in  the  south.  They
 never  meet  in  the  plains.

 I  am  told  that  our  Finance  Minis-
 ter,  when  he  was  not  in  office  tempo-
 rarily,  talked  of  0  per  cent  cut.  But
 I  say  that  70  per  cent  apart,  if  he
 has  a  cut  of  even  0.5  per  cent,  his
 budget  will  be  balanced  without
 recourse  to  indirect  taxes.  I  also  hold
 that  these  indirect  taxes  are  absolu-
 tely  unjustitied.  They  are  unjustified
 on  the  ground  that  they  do  touch  the
 poor  man.  Take,  for  instance,  tea  and
 coffee,  Tea  is  taken  in  northern  India.
 People  have  no  milk  to  drink,  and
 the  price  of  sugar  also,  if  you  go
 to  the  market,  has  risen  two-fold  or
 three-fold.  They  have  nothing  else
 to  drink.  To  deprive  them  of
 their  tea  or  coffee  or  to  make  their
 tea  and  their  coffee  more  expensive
 is,  I  do  not  think,  warranted.  One
 may  be  puritan  enough  as  not  to
 like  tea  and  coffee,  but  they  are  the
 drinks  of  the  poor  man,  especially
 today  because  he  cannot  get  milk,

 Shri  Piloo  Mody  (Godhra):  The
 Price  of  beer  has  also  gone  up.

 Shri  J.  Bp.  Kripalani:  Then  the
 tax  on  rayon.  Rayon  is  cheaper
 than  cotton  and  even  the  handloom
 Weavers  use  royon,  and  it  helps  the
 poor  man  and  the  middie-class  man,

 The  result  of  these  indirect  taxes,
 whatever  the  Finance  Minister  may
 tay,  would  be  to  increase  the  prices.
 Not  only  they  would  increase  the
 prices,  but  even  before  the  Budge:
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 announcing  the  taxes  was  out,  prices
 had  risen,  because  some  peoPle  had
 a  shrewd  suspicion  that  our  Finance
 Minister  is  allergic  to  certain  things
 and  those  things  were  bound  to  be.
 taxed.  It  is  not  only  the  commo-
 dities  that  are  taxed  whose  prices
 have  increased,  but  in  sympathy  the
 price  of  almost  cvery  commodity  has
 registered  a  rise.  We  are  tolg  that
 the  Finance  Minister  will  see  to  it
 that  there  is  no  rise  in  the  prices,

 It  is  said  that  certain  taxes  will
 not  be  paid  by  the  consumer.  This
 ig  a  strange  propasition,  because  the
 capitalists  know  how  to  throw  every
 burden  on  the  consumer,  in  spite  of
 the  good  intention  of  the  Finance
 Minister  that  commerce  and  indus-
 try  will  bear  these  taxes,  it  is  the
 consumer  who  will  have  to  foot  the
 bill.  I  fear  that  our  economy  will
 be  as  sluggish  ag  it  has  been  hereto-
 fore.  There  is  no  remedy  for  that.
 I  think  inflation  will  increase  not
 only  because  of  indirect  taxes  but,
 &@s  one  of  my  hon.  friends  of  the

 Swatantra  Party  said,  owing  to  the
 fact  that  there  are  Rs.  144  crores  or
 so  of  PL  480  funds  also  available
 the  Government  and  that  will  add
 to  our  inflation.

 Shri  के,  K.  Amin  (Dhandhuka):
 Rs.  35  crores,

 Shri  J.  B.  Kripalani:  The  unvti-
 lized  capacity  of  our  industry  will
 net  be  utilised.  Prices  will  go  on
 rising  and  our  economy  will  suffer.
 as  it  has  been  suffering  before,
 the  suffering  will  be  deepened,  not
 mitigated.  This  is  all  I  have  to
 say  so  far  as  the  Budget  is  con-
 cerned.

 If  you  will  bear  with  me  for  a  few
 minutes,  I  will  talk  about  what  gocs
 at  the  very  root  of  our  democracy.
 I  am  talking  of  the  elec'ions.  It  may
 be  that  this  time,  because  certain
 high  personalities  in  the  Congress
 were  defeated,  it  is  possible  to  believe
 that  the  elections  have  been  peaceful
 and  also  fair.  But  there  have  been
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 certain  States  where  lectiong  Conscious  in  a  few  hours.  I  sald
 have  been  neither  fair  ‘nor  peaceful  somebody  should  be  there  to  record.
 It  is  my  misfortune  that  |  have  ‘their  evidence.  He  said  he  had  ‘not
 always  to  come  to  Parliament  through  Drought  a  police  officer  with  him,
 @  bye-election.  ]  had  to  fight  two  I  asked  him  to  phone.  He  said  he
 elections,  From  wherever  I  may  Would  phone,  he  remained  there  and
 stand  in  the  whole  of  India,  the
 Congress  organisation  at  the  Centre
 and  in  the  States  and  the  Congress
 Governments  at  the  Cenire  and  in
 the  States  make  it  a  prestige  contest.
 Evey  efiort  is  made  to  see  that  I  sam
 defeated.  For  instance,  the  first  time
 that  I  fought  my  election  from
 Madhya  Pradesh,  Raipur,  three  days
 before  the  election,  we  were  holding
 2  meeting.  That  meeting  was  attack-
 ed.  The  magistrate  had  not  declared
 the  meeting  to  be  unlawful,  nor  had
 he  informed  the  people  that  they  must
 disperse.  The  meeting  had  already

 been  announced  as  having  dispersed,
 by.  the  chairman  of  the  meeting,  and
 yet  there  was  a  lathi  charge.  Against
 whom  was  the  lathi-charge  made?
 Not  against  the  crowd.  The  police
 went  directly  to  the  stage,  and  attack-
 ed  the  people  who  were  sitting  on  the
 platform.  Some  i2  people  were
 irijured,  and  nobody  was  there  to
 take  care  of  them  or  take  them  to
 the  hospital.  The  people  there  had
 to  take  them  to  the  hospital,  and  the
 hospital  had  no  arrangements  at  that
 time.  2  in  the  night,  to  receive  all
 these  patients.  They  were  lying,  and
 I  was  called.  I  went  there  and  I  saw
 that  some  of  them  were  bleeding,  a
 couple  of  them  were  unconscious.  I
 enquired  where  the  magistrate  was.
 The  magistrate,  they  said,  was  in  the
 kotwali.  I  went  to  the  kotwali
 myself  and  told  the  magistrate  about
 the  condition  in  which  the  people
 were  lying.  I  said:  “You  better  see
 them  now  because  you  will  have  an
 idea  of  what  has  happened.”  He  said
 he  would  not  go.  I  said:  “Go  for
 humanitarian  reasons",  yet  he  would
 not  budge  an  inch.  He  said  after
 great  argument  that  he  was  going  to
 send  his  assistant.  His  assistant  went
 there,  but  he  did  not  resord  the
 statement  of  those  lying  wounded;
 those  who  were  unconscious  may  get
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 one  hour,  I  again  approached  the  dis-
 trict  magistrate,  but  he  did  nothing.
 He  went  to  the  hospital  at  9  o'Clock
 next  morning.

 All  this  happened  while  the  Deputy
 Home  Minister  of  the  Centre  was
 present,  and  I  believe  the  attitude  of
 the  officers  was  due  to  the  encourage-
 ment  that  his  presence  gave  them.
 He  has  now  been  exalted  into  Minis-
 ter  of  State  for  what  he  did  perhaps
 on  that  occasion.

 If  such  things  happen,  we  cannot  say
 that  our  elections  are  free  and  fair.

 the  Republic,  I  wrote  to  the  Prime
 Minister,  I  wrote  to  the  Home  Minis-
 ter,  nothing  was  done.  Afterwards
 when  I  came  here  I  approached  the
 Home  Minister.  I  told  him  that  I
 would  be  sending  two  people  whom  I
 had  taken  from  here,  whose  arms
 and  ribs  were  broken.  He  asked  me
 to  send  them.  I  sent  them,  but
 nothing  happened.  Of  course,  the
 administration  can  say  that  my  con-
 tention  is  wrong,  and  theirs  Is  right.
 How  can  the  truth  be  found  unless
 they  appoint  a  cor-ission  of  inquiry!
 This  is  what  happened  in  the  first
 election.

 In  the  bye-election,  some  30  Gov-
 ernment  servants  were  transferred
 from  my  constituency.  One  police
 officer  happened  to  have  the  name  as
 of  the  Chief  Minister.  He  was  called
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 I  would  submit  that  if  the  Govern-
 ment  in  office  is  not  willing  to  resign,
 then  they  must  at  least  see  that  offi-
 cial  influence  is  not  used  in  the  way
 in  which  it  was  done.  Especially  in
 Madhya  Pradesh,  it  was  said  that
 nobody  can  say  anything  to  the  Chief
 Minister  because  the  Chief  Minister
 himself  had  declared  that  he  had  not
 only  once,  but  twice,  put  the  Prime
 Minister  in  power  and  so  nobody
 could  touch  him.  I  am  sorry,  he  is
 not  present  here.  I  am  saying  all
 these  things  because  they  came  out
 in  the  local  press.  When  there  are
 king-makers  and  prime

 legs.  We  have  read  in  history  that
 when  such  persons  appear  on  the
 scene,  the  regime  is  finished.  I  do
 not  want  the  Congress  regime  to
 finish  before  their  time.  They  must
 take  care  of  these  thinzs.  They  must
 learn  from  the  reverses  that  they  had
 received  this  time

 The  authority  of  the  Election  Com-
 missioner  should  be  increased.  He
 should  be  able  to  send  some  mobile
 officer  at  once  wherever  there  are

 serious  complaints,  more  so  in  a  bye-
 election  when  his  hands  ere  free  and
 when  he  has  the  necessary  personnel
 with  which  he  can  deal  with  such
 altuations,

 We  have  also  the  example  of  Bastar
 tragedy  in  Madhya  Pradesh.  The
 findings  of  the  commission  of  enquiry

 made  here  by  the  then  Home  Minis-
 ter  Mr.  Nanda  that  the  police  firing
 was  due  to  the  desire  of  the
 Raja  of  Bastar  ‘to  create  an  in-
 dependent  kingdom.  (Time  Bell
 rung).  That  would  be  madness
 without  methéd.  The  Commission
 has  said  that  it  was  not  so.  If  you
 ring  the  bell,  I  think  I  have  to  finish
 somehow.  Thank  you.

 Shrimati  Lakshmikanthamma
 (Khammam):  Mr.  Deputy-Speaker,
 the  hon.  Finance  Minister  while
 presenting  his  budget  has  taxed  tea,
 coffee,  cigarettes  and  such  articles
 which  are,  according  to  him,  injuri-
 ous  to  health  and  while  taxing  them
 he  says:  it  is  not  for  me  but  for  your
 health  and  longevity  that  I  am  taxing
 these.  I  agree  with  him.  I  do  not
 grude  his  taxing  them,  but  how  is  it
 that  he  has  conveniently  forgotten
 taxing  the  liquors,  beers,  brandy  or
 whisky?  Article  47  in  our  Constitu-
 tion  says  that  in  particular  the  State
 shall  endeavour  to  bring  about  pro-
 hibition  of  the  consumption  except
 for  medical  purposes  of  intoxicating
 drinks  and  of  drugs  which  are  injuri-
 ous  to  health.

 Shri  Piloo  Mody:  The  endeavour
 has  failed.

 Shrimati  Lakshmikanthamma:  It
 was  for  nothing  that  the  Father  of
 the  Nation—a  great  son  of  a  great
 country  according  to  Mr.  Madhok—
 put  his  soul  into  this  problem.  He
 said  that  if  he  were  to  rule  this  coun-
 try  for  three  days,  the  first  thing  he
 would  do  would  be  to  introduce  pro-
 hibition.  How  is  it  that  our  Finance
 Minister  has  forgotten  prohibition?

 Is  not  prohibition  an  economic,  social,
 political,  moral,  mental  and  physical
 problem?

 Sir,  the  effects  of  drinking  are  well
 Known  to  us  in  this  country.  Wher-
 ever  prohibition  has  been  successfully
 implemented,  we  have  seen  better
 houses,  better  family  relations,  better
 education  for  their  children  and
 better  housing  and  al)  these  things.
 As  far  as  prohibition  is  concerned,  it
 should  not  be  left  to  the  mercies  of
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 {Shrimsti  Lakshmikanthamma]
 the  States,  the  sweet  will  and  plea-
 sure  of  the  States.  The  State  Gov-
 ernment  which  have  half-heartedly
 tried  this  measure  have  found  an
 excuse  to  scrap  it  whenever  it  suited
 them.  This  morning,  I  read  in  the
 newspapers  that  even  the  Congress
 Organisation  is  now  relaxing  this.
 The  BPCC  passed  a  resolution  that
 it  will  leave  iit  to  the  Government
 saying  that  if  they  feel  that  prohibi-
 tion  has  to  be  relaxed,  it  should  be
 relaxed.  Even  the  Andhra  Pradesh
 Government  has  relaxed  prohibition.
 There  are  other  States  like  Kerala
 which  are  on  the  way  of  scrapping
 it  altogether.

 An  Hon  Member:
 ped.

 Already  scrap-

 Shrimati  Lakshmikanthamma:  You
 have  said  that  prohibition  should  be
 taken  up  as  a  total  programme  for
 the  whole  country,  and  so  long  as  this
 is  not  done,  the  chances  of  success
 will  be  very  slender.  When  it  is
 taken  up  as  a  nation-wide  program-
 me,  the  financial  and  other  implica-
 tions  will  be  worked  out  cogently
 and  methods  to  implement  it  effec-
 tively  will  be  found.

 The  present  debate  on  the  gains
 and  losses  of  prohibition  followed  by
 vacillation  and  cynicism  should  be
 put  an  end  to  forthwith.  If  we  are
 convinced  that  prohibition  will  not
 be  successful,  on  mere  sentimental
 grounds  we  should  not  hesitate  to
 serap  it  altogether.  But  before
 giving  it  a  fair  trial,  it  is  not  proper
 or  realistic  to  jump  to  such  conclu-
 sions  based  on  half-hearted  measures
 of  some  State  Governments  here  and
 there.  This  is  not  the  way  of  imple-
 menting  the  will  of  the  people  as
 enshrinted  in  our  Constitution.
 Either  the  constitutional  provisions
 should  be  relentlelly  carrivd  out  or  it
 should  be  scrapped  altogether.  It
 eppears  to  me  that  there  can  be  no
 middle  course  and  that  any  attempt
 to  find  a  middle  course  is  bound  to
 fail.
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 We  are  a  peor  country.  We  cannot
 afford  the  luxury  of  drink.  Drink  is
 a  luxury  and  also  a  calamity,  accords
 ing  to  the  persons  who  take  it.  For
 me,  I  think  it  is  in  most  cases  a
 luxurious  calamity.  From  any  point
 of  view,  a  poor  country  like  India
 cannot  afford  the  luxury  of  a  drink.
 Whatever  may  be  the  distant  cala-
 mity,  the  immediate  calamity  seems
 to  be  the  greatest  votary  of  prohibi-
 tion  becoming  the  Finance  Minister
 of  this  country.  In  this  process,  the
 cause  of  prohibition  has  suffered  most.
 Inasmuch  as  the  Finance  Minister
 who  has  earned  the  reputation  of
 being  fanotic  as  far  us  prohibition  is
 concerned.  has  left  this  unhappy  child
 to  the  tender  mercies  of  semi-starv-
 ing  State  Governments.  What  will
 hecome  of  it  is  obvious  for  everyone
 to  see.  I  appeal  to  the  Finance
 Minister  to  try  out  prohibition  in
 every  nook  and  corncr  of  this  country,
 with  the  zeal  and  determination  which
 he  is  credited  with,  and  the  efficiency
 and  thoroughness  required  for  a  pro-
 gramme  of  defence,  for,  to  my  mind,
 the  programme  of  prohibition  is  part
 of  the  programme  of  defence.

 Members  from  the  other  side,  Mr.
 Masani  and  other  Members  of  the
 Swatanira  Party,  have  mentioned
 about  the  Plan  cut.  I  would  like  to
 mention  here  what  Pandit  Jawaharlal
 Nehru  had  said.  I  will  come  to  the
 implications  of  the  Plan  cut  later  on.

 Shri  Surendranath  Dwivedy  (Ken-
 drapara):  There  js  no  Plan  now:
 where  is  the  cut?

 Shrimati  Lakshmikanthamma:
 Pandit  Jawaharlal  Nehru  had  said:

 “Unless  the  process  of  socialism
 is  speeded  up,  people  may  become
 impatient  and  discard  peaceful
 methods  of  economic  transforma-
 tion.”
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 He  also  bad  said  about  Indian  capl-
 talism.

 “The  Indian  capitalists  were
 apparently  not  aware  of  the  latest
 trends  of  thinking  in  the  capita-
 list  world  and  their  fear  was  that
 they  would  stand  to  lose  if  the
 country  went  the  socialist  way.
 They  did  not  realise  that  capita-
 lism  would  not  survive  long  if  it
 failed  to  secure  social  justice  for
 the  people.”

 He  had  also  mentioned  about  the
 imlementation  of  land  reforms.  He
 aaid  that  the  delay  in  implementation
 was  “unpardonable”  and  said  it  was
 a  matter  of  great  regret  that  legisla-
 tions  already  adopted  many  years
 ago  had  not  yet  been  enforeed  m
 some  of  the  States.  I  would  request
 the  hon.  Finance  Minister  not  to  pay
 heed  to  counsels  of  despair  from  the
 other  side,  dinning  day  in  and  day
 out,  desperation  and  frustration  in
 the  mind  of  the  Finance  Minister.
 Whenever  members  from  the  Swa-
 tantra  Party  paid  compliments  to  or
 sympathised  with  somebody  on  this
 side,  it  has  always  proved  a  calamity
 to  the  person  whom  they  have  prais-
 ed.  Mr,  Masani  and  his  party  are
 against  any  progressive  measures  in
 the  country.  They  ate  for  the  free-
 dom  of  private  enterprise  and  foreign
 monopolies.  He  mentioned  about
 stee!  plants.  It  is  q  different  matter
 if  we  have  to  give  priorities  to  cer-
 tain  projects  at  a  certain  time,  But
 to  say  we  should  not  have  stecl
 plants  in  this  country—what  does  it
 Mean?  As  Mr.  Punt,  the  Minister  of
 State,  said  in  his  reply,  even  now
 we  are  able  to  meet  only  a  little  per-
 centage  of  the  demand  in  this  cous-
 try.  There  isa  private  Member's
 resolution  of  Mr.  Nambiar  which  says
 that  within  24  hours  of  the  decontrol
 of  steel,  prices  have  sho.  up.  If  we
 did  not  have  steel  for  the  consump-
 tion  of  our  industries  and  for  making
 agricultural  implements,  we  would
 have  had  to  import  more  and  more
 steel  from  America  and  other  western
 countries.  We  would  have  been
 bound  to  these  countries  and  we
 would  have  had  to  lose  our  freedom,

 They  watt  us  to  get  bound  more  or
 Tess  to  the  western  world  and  lose
 our  freedom.  Let  history  not  dub
 us  as  Hamlets,  when  just  one  deter-
 mined  push  would  steer  the  ship
 of  the  Country  out  of  these  difficul-
 ties  and  place  it  on  a  progressive
 plan.

 We  have  completed  huge  five  year
 Plans,  The  results  of  these  five  year
 plans  ate  there  for  everyone  to  see.
 But  there  appears  !o  be  no  correct
 and  realistic  evaluation  and  assess-
 ment  of  the  five  year  plans.  In  par-
 ticular,  the  outlay  on  the  infrastruc-
 ture  should  always  bear  some  relation
 to  what  the  people,  as  the  ultimate
 beneficiaries  actually  receive  at  given
 time  through  a  given  programme.  In
 addition  to  these  two,  there  is  a  third
 factor,  viz,  the  amount  of  saving
 from  national  income  which  is  made
 available  for  ploughing  back  into  the
 plan  hotchpot.

 There  should  be  a  wholesome  rela-
 tion  among  these  three  factors.  The
 relation  may  vary  from  activity  to
 activity  or  from  State  to  State.  But
 some  rough  and  ready  overall  for-
 mulae  should  be  improvised  and  aim-
 ed  at  in  the  rmplementation  of  our
 plaus.  There  can  be  no  absolute  and
 unfailing  method  in  planning  g  sub-
 sistence  economy  50  as  tg  make  it  a
 self-senerating  economy.  Each  me-
 thed  or  approach  has  ils  own  limita-
 tions.  Each  approach  in  order  to  suc-
 ceed  requires  its  own  follow-up  action,
 in  addition  to  simultancoys  action  on
 many  other  fronts.  The  failure  of
 this  action  and  consequent  setbacks
 should  not  make  us  jump  to  the
 conclusion  that  the  original  approach
 itself  was  all  wrong.

 We  have  had  an  _  interminable
 debate  regarding  3  big  versus  a  small
 plan,  It  was  more  or  less  our  settled
 view  that  in  a  big  country  faced  with
 big  problems,  a  big  plan  alone  could
 be  effective.  In  pursuance  of  this.
 we  have  drafted  our  plan  and  we
 have  started  many  things  in  a
 way.  Even  deficit

 big
 ‘was

 accepted  on  a  fairly  large  scale,  not
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 because  ite  long  and  short-:erm
 effects  were  not  known  or  anticipat-
 ed,  but  because  in  the  given  condi-
 tions,  it  was  considered  a  necessary
 evil,  Where  has  this  approach  fau-
 ed?  Mainly  in  a  price  rise,  the  mag-
 nitude  of  which  turned  out  to  be
 more  than  what  was  expected.
 Obviously  this  failure  in  reality  is  not
 a  failure  of  the  policy  as  such,  but
 the  failure  of  the  Government  to  take
 effective  measures  to  supply  the
 essential  commodities  at  reasonable
 prices.  This  has  noihing  to  do  with
 the  virtues  of  a  big  versus  a  small
 plan.

 Sir,  even  if  the  reversal  of  a  policy
 is  to  be  accepted  as  ineviiable,  the
 transition  to  the  new  policy  should
 mot  be  all  too  sudden.  Al  contin-
 gent  situations  have  to  be  carefully
 atudied  and  provided  for.  if  this  is
 not  done,  there  will  be  only  confu-
 sion  everywhere,  especially  in  the
 implementation  of  our  P'ans.

 And,  what  is  the  next  policy  any-
 way?  Is  it  our  policy  hereafter  to
 make  our  Plang  strictly  in  accord-
 ance  with  available  internal  resour-
 ees?  In  that  case,  what  happens  to
 the  rate  of  progress  envisaged?  Does
 it  mean  that  the  rate  of  progress
 envisaged  is  to  be  scaled  down  pro-
 portionately?  Then  what  happens
 to  the  social  objectives  whose  achie-
 wements  within  a  stipulated  time  js
 the  very  starting  point  of  all  plan-
 ning?  Thus,  is  the  stipulated  time
 for  the  achievement  of  the  objectives
 also  to  be  prolonged  suitably?  If  s0,
 what  happens  to  the  aspirations  of
 the  people  and  the  political  and
 democratic  expression  thereof?  Will
 the  people  accept  a  way  of  life  which
 promises  only  stagnation  on  the  ९९००
 nomie  front?  I  am  asking  my  hon,
 friend,  Shri  Piloo  Mody,

 rhetnet

 General  Budget—  JUNE  1  967  General  Dis.  40

 dent  countries,  not  sweep  this  coum
 try  also  and  hurl  it  into  totalitarian
 or  other  situations  which  may  ulti-
 mately  prove  more  disastrous  than
 today's  temporary  adversities,  like
 inflation  and  other  economic  adver-
 sities  that  we  are  now  facing?

 If,  therefore,  the  real  implication
 of  a  change  in  our  policy  is  to  be
 the  survival  or  otherwise  of  the  de-
 mocratic  way  of  life,  is  the  price
 worth  paying?  Are  we  accepting  tha
 ehange  in  policy  with  fully  rea‘isa-
 tion  of  the  implications  and  with  a
 full  sense  of  responsibility?  In

 particular,  does  it  conform  to  the

 pattern  of  the  manifesto  which  we
 have  promised  to  the  people  for  five

 years  as  far  as  the  Central  Govern-
 ment  is  concerned?

 All  these  aspects,  Sir,  have  to  be
 carefully  examined  and  all  these  ques-
 tions  answered  satisfactorily  before
 the  essentials  of  our  planning  and  the
 basic  postulates  Involved  therein  are
 sought  to  be  reversed,  World  experi-
 ence  clearly  tells  us  that  no  nation
 can  achieve  progress  unless  it  is  pre-
 pared  to  make  the  sacrifices  required
 of  it  in  the  short  run.  One  who  wants
 to  eat  the  whole  cake  today  cannot
 be  expected  to  have  anything  for  to-
 morrow.  In  our  political  obsession,
 we  went  on  constantly  increasing  the

 urges  and  desires  of  the  people,  never

 daring  to  demand  sacrifices  from  them
 and  never  setting  an  example  in  sac-
 rifice  and  hard  work.  But  this  app-
 roach  has  now  failed  to  bring  in  the

 expected  political  dividends  and  we
 find  ourselves  in  a  quandary  today.
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 Today,  since  all  important  politi-
 al  parties  are  in  power  somewhere
 or  the  cther  this  is  a  great  oppor-
 tunity  when,  without  making  such
 of  small  adversities,  we  should,  all
 of  us,  go  to  the  people  and  make
 them  feel  the  responsibility.

 Mr.  Deputy-Speaker:  The  hon.  Mem-
 ber  should  try  to  conclude  now,

 Shrimati  Lakshmikianthamma:  Sir,
 I  must  be  al’owed  at  least  i5  minutes.

 Mr,  Deputy-Speaker:  The  hon.
 Member  has  already  taken  5  minutes.
 I  will  allow  her  two  minutes  more.

 Shri  Umanath  (Pudukkottai):  Sir,
 when  you  have  got  a  chante,  why  not
 be  chivalrous?  Where  else  can  you
 show  your  chivalry?

 Mr.  है.  I  have  to  de
 chivalrous  to  this  side  also.

 Shrimati  Lakahmikanihammsa:  Sir,
 f  have  hardly  taken  seven  to  eight
 minutes,

 Mr.  Deputy-Speaker:  No  more  ar-

 guments.  The  hon.  Member  should
 conclude  in  two  minutes.  She  has

 already  exhausted  is  minutes,

 Shri  Umanath:  Sir,  be  kind  to  her.

 Mr.  Deputy-Speaker:  Then  I  will
 have  to  curtail  your  time.

 fShrimati  Lakehmikanthamma:  Sir,

 dhe  policy
 of  a  big  plan  with  specified

 accial  objectives  and  a  predetermised
 projection  into  the  future  so  as  0
 make  the  economy  self-generating
 within  a  stipulated  period,  allowing
 various  dynamic  economic  forces  to
 function  with  sufficient  freedom  with-
 in  the  overall  framework  set  by  the
 Plan,  this  in  essence  !s  the  process  of
 planning  adopted  by  us  for  this  cown-
 try.

 Controls  and  curbs  had  to  comé  as
 a  necessary  concomitant  of  this  policy
 Yet,  it  cannot  be  seriously  contended
 that  these  controls  had  any  crippling
 effect  on  the  economy.  It  is  true  that
 where  some  people  are  determined  to
 exploit  every  adversity  faced  by  the
 nation  and  try  to  defeat  every  rea-
 sonable  restriction  imposed  for  the
 common  good,  the  capacity  of  a  demo-
 cratic  system  to  find  antidotes  to
 such  nefarious  activities  is  put  to

 severe  test.  ह  Is  also  true  that  ID
 this  test  our  governmental  machinery
 has,  by  and  large,  not  succeeded  in

 this  feilure  does  not  prove  that  the

 basic  policy  adopted  by  us  war

 wrong;  nor  does  it  indicate  that  the

 adoption  of  the  opposite  policy  would.

 have  solved  all  our  problema.

 Today,  Sir,  after  a  somewhat  boom

 period,  the  clouds  of  2  sudden  reces-

 sion  are  looming  large  on  the  hori-

 zon,  Unemployment  is  threatening  to

 assume  impossib!e  proportions  and
 to  engulf  the  nation  and  its  gover®-

 into  an  unprecedented  turmoil  Al-
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 need
 and  all  the  intense  activity,  we  are
 capable  of,  are  we  to  tell  the  people

 we  shall  hereafter  sit  idle,  close,
 tional  institutions,  wind  up

 projects  in  panic  and  withdraw
 the  shell  of  backwardness  and

 the  persent  inflation  and  high  prices?

 We  wanted  the  State  to  take  con-
 M@derable  responsibility  in  the  supply
 af  ementials  like  foodgrains,  pulses,
 ails  etc.  We  wanted  the  State  to
 enter  the  rice-milling  activity.  We
 wanted  the  State  to  undertake  pro-
 eurement  and  distribution  through  the
 Food  Corporation  of  India.  Here  I
 will  not  be  revealing  a  secret  when
 I  say  that  most  of  the  honest  and
 sincere  officers  have  chosen  to  leave
 the  Food  Corporation  out  of  shecr
 disgust  and  frustration.  The  Food
 Corporation  was  started  in  a  year  of
 drought  when  it  could  do  nothing.  If
 there  is  a  good  crop  in  a  harvesting
 season,  I  will  not  be  surprised  if  the
 Food  Corporation  is  dispensed  with.
 Is  this  the  way  of  implementing  the
 food  policy?  For  want  of  time  1  am
 not  able  to  deal  with  the  other  pro-
 blems.

 Shri  G.  8.  Dhilten  (Taran  Taran):
 Mr.  Deputy-Speaker,  so  many  words
 have  been  used  to  describe  this  bud-
 get  during  the  course  of  this  debate.
 While  some  hon.  Members  have  des-
 erlbed  it  as  a  stagnant  and  stale  bud-
 get,  others  said  that  it  is  a  budget
 of  progress.  Some  said  that  it  is  an
 orthodox  and  status  quo  budget.  While
 there  may  be  difference  of  opinion
 about  the  allocation  of  funds  here  and
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 country  are  meant  for  concessions  to
 be  given  to  the  exporters  for  tea,
 coffee  and  other  things,  Of  course,
 the  internal  consumption,  specially  of
 tea,  has  gone  up  so  high  that  we
 could  not  help  taxing  it.  So  far  as
 tobacco  is  concerned,  the  Finance
 Minister  has  advised  the  use  of  less
 cigarettes  and  more  bidis.  The  people
 of  my  community  are  least  interested
 in  it.  As  a  matter  of  fact,  I  remember
 that  when  a  Sikh  was  sitting  by  the
 side  of  a  smoker,  the  smoker
 apologized  but  the  Sikh  said:  do  not
 mind,  you  are  simply  burning
 my  enemy.  So  this  tax  on  tobacco  is
 a  tax  on  our  enemy.  It  is  a  greater
 torture  to  tax  than  burn  one.  If  our
 people  are  happy  that  tobacco  is
 taxed,  they  are  also  happy  that  hon.
 Finance  Minister  has  taken  a  reticent
 attitude  towards  prohibition.  He  has
 also  made  an  effort  to  rationalise  the
 fax  structure.

 When  we  take  an  overall  picture  of
 production  whether  agricultural  or  in-
 dustrial.  on  a  bird's  eye  view,  in  95l
 we  started  with  a  production  of  55
 million  tons  of  foodgrains  in  960-5l
 and  how  we  came  to  89  ‘million  tons
 in  1964-65,  Of  course,  last  year  due
 to  drought  and  other  natura]  causes
 We  were  not  able  to  reach  that  level
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 after  the  planning  started  it  increased
 to  3  per  cent.  I  do  not  say  it  is  much
 but  it  is  quite  creditable.  In  the  field
 of  fertilizers  we  have  reached  a  figure
 from  5800  tons  in  95]  to  .3  million
 tons  in  1987-68.  The  same  is  the  case
 in  the  matter  of  utilisation  of  water
 power;  from  77  per  cent  utilisation  at
 the  time  of  partition  we  have  come  to
 33  per  cent,  almost  double.

 Then,  the  production  of  cotton.
 has  doubled.  From  ll  yards  cloth  per
 capita  we  have  come  to  5  yards  in
 1965-66  in  spite  of  the  growth  of  popu-
 lation.  So  it  cannot  be  said  that  it  is  a
 stagnant  budget.

 In  the  field  of  industrial  production,
 from  the  production  of  99,000  cycles
 in  952  we  have  come  to  about  .6
 million  cycles;  the  same  is  the  case
 with  radios.  Then,  in  the  production
 of  ingot  steel,  from  2.5  million  tonnes
 we  have  come  to  5.6  million  tonnes.
 Same  is  the  case  with  aluminium
 which  rose  from  4,000  tonnes  to
 6,000  tonnes  and  the  same  is  the  case
 with  coal  from  33  million  ‘ons  to  70
 million  tons,  cement  2.7  to  7  million
 tons  and  machine  tools  worth  34  lakhs
 to  32  crores  of  rupees.

 As  we  sec,  there  is  an  overall
 general  progress.  Much  has  been  said
 about  inflation.  One  of  my  hon.  friends
 opposite  said  that  excise  and  other
 taxes  might  lead  to  inflation  I  was  not
 able  to  understand  that.  If  we  could
 not  have  gone  in  for  that  taxation,
 then  of  course  on  the  other  side  there
 Wes  the  question  of  subsidy  on  food
 and  20  many  other  concessions.  _Infla-
 tion  can  be  avoided  only  by  one  com-

 While  putting  before  this  House
 these  few  items  for  their  attention,  I
 ean  suggest  certain  economies  so  far
 as  Punjab  is  concerned.  ]  think,
 it  was  avery  sad  day  in  the
 history  of  Punjab  when  the  partition
 of  India  took  place.  Punjab,  which
 spread  from  Rawalpindi  and  came
 right  up  to  the  border  of  Delhi,  war
 bifurcated.  The  remaining  part  o”
 Punjab,  which  we  developed  witf
 20  much  effort  and  sacrifice,  for  po-
 litical  reasons  and  expediency,  not
 for  national  interest,  was  however
 turther  trifurcated  into  Haryana,
 Punjab  and  a  part  of  it,  with  popula-
 tion  almost  equal  to  that  of  Haryana,
 went,  over  to  Himachal  Pradesh,

 Shri  Bal  Raj  Madbok  (South  Delhi):
 Will  the  hon.  Member  work  with  us
 for  the  reunification  of  Punjab?

 Shri  G.  8S.  Dhillon:  I  think  ahead
 I  will  go  ahead  of  you.

 The  future  of  the  State  was  de-
 cided  more  by  sentiments  and  impul-
 ses  than  by  national  intcrest  ang  by
 the  interest  of  the  State  itself.

 Coming  to  Chandigarh,  if  at  all  the
 State  were  to  be  trifurcated  or  bif-
 urcated,  all  the  States  arc  without
 any  capital.  Both  the  States  are
 just  tenants  of  the  Union  territory,
 unheard  of  in  history.  I  collected
 some  figures  the  other  day.  The
 charges,  both  revenue  and  capital
 expenditure,  are  on  the  Consolidated
 Fung  of  India,  When  I  see  the  Bud-
 get  with  the  split-up  from  the  date
 of  partition,  that  is,  lst  November,
 966  to  3lst  March  and  then  for  the
 current  year.  I  am  surpriseq  at  the
 way  money  in  the  Government  of
 India  is  being  employed  for  purposes
 which  coulg  have  been  avoided
 otherwise,  It  is  high  time  that  <he
 arbitration  on  Chandigarh  should



 F  5  i
 right  to  back  out

 commitments  made  with  each
 and  where  the  persons  inval-
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 As  the  House  will  see  in  this
 Budget—it  is  a  charge  on  the  Conso-
 Ndated  Fund  of  India—the  adminis-
 trative  services  cost  during  the  inte-
 Tim  period  from  ist  November,  966
 to  3Ist  March,  ‘1967,  Rs,  33  lakhs,  80-
 Cia)  services  Rs.  79  lakhs,  public
 works  Rs.  8  lakhs,  transjort  art

 ‘communications  Rs.  6  lakhs  and
 other  miscellaneous  expenditure  Ks.

 6  lakhs,  The  total  comes  to  .4]  crores
 ag  against the  current  estimates  of  Rs.
 2.9  crores.  So  ig  the  case  in  capi-
 tal  expenditure.  When  we  deduct  ex-
 penditure  from  income,  in  spite  of
 the  fact  that  we  are  8  tenant  govern-
 ment  there,  we  incur  a  loss  of  Rs,  25
 lakhs.  Why  should  Governmert
 allow  the  situation  to  continue,  just
 for  lack  of  decision,  for  such  a  long
 time  as  to  make  it  not  only  a  white
 elephant  for  the  country  but  also  to
 create  a  suspence  in  the  minds  of
 the  people  of  both  the  States  as  to
 which  place  they  are  going  to  select
 for  their  capital  sites.

 Before  this  trifurcation  of  the
 alread

 m=  wae
 reated  state  of  Punjab

 took  I  am  in  full  knowledge  of
 it—I  was  amember  of  the  States  Re-
 organisation  Advisory  Committee

 ‘both  in  956  and  again  during  the
 last  bifurcation  and  I  know  Chandi-

 ed,  the  then  Governor  decided—I_
 forget  the  name  of  the  Governor—
 that  all  the  cantonment  areas  should
 be  situated  in  the  border  State  and
 the  Capital  of  the  border  State
 should  be  as  far  removeg  from  the
 border  area  as  possible.  In  this  case
 Chandigarh  is  as  far  removed,  50
 far  as  Punjab  is  concerned,  from  the
 border  area  of  Pakistan  as  is  possi-
 ble.  There  is  no  further  scope  for
 Punjab  to  expand;  it  cannot  go  be-
 yond  this  limit.  We  cannot  enter  into
 Haryana;  we  cannot  enter  into
 Himachal  Pradesh;  we  cannot  enter
 into  Rajasthan.  This  is  the  msximum
 limit,  But  for  Haryana,  for  any  other
 State,  there  is  ample  scope.  There
 may  be  reorganisation  of  U.P.,  Har-
 yana  and  Delhi,  Rajasthan  or  some
 other  States  later  on.  The  only  feasi-
 ble  step  for  them  should  be  to  have
 another  capital  which  could  be  situat-
 ed  with  foresight  in  the  centre  of  the
 State  which  Definitely  ig  not  Chandi-
 garh.

 I  very  well  remember,  when  we
 approached  Sardar  Patel,  when  I  was
 the  Speaker  of  the  Assembly,  we  put
 up  the  case  of  capital  to  him—there
 ‘was  so  much  agitation—  and  he  said,
 “Place  capital  in  such  qa  way  that  it
 should  be  at  equal  distance  for  the
 hill  area,  for  PEPSU  area,  for  Haryana
 area  and  for  Punjab  area.”  That  ls
 the  reagon  why  We  selected  this  cen-
 tral  position.  But  the  position  does
 not  hold  good  and  now  it  is  high
 time,  whatever  have  been  the  decisions
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 y  and  Io  am  =~very  proud
 to  say  that  the  people
 in  my  constituency  gave  a  good
 account  of  themselves  at  that  time.

 their  District  or  for  Punjab  but
 for  the  country.  They  fought
 as  citizens  of  India.  It  was
 the  duty  of  the  Government  of
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 But  to  our  great  sorrow  we  find  that
 there  is  no  question  of  re-building,
 there  is  no  question  of  concessiong  or
 liberal  compensations.  This  is  al-
 most  a  neglected  area.  About  Rs  35
 lakhs  have  been  sanctioned  only  for
 building  officers'  buildings  complex

 and  nothing  more.  I  do  not  think
 that  even  with  that  money,  they  will
 be  able  to  rehabilitate  those  areas
 which  belong  to  the  various  offices  of
 the  Government  of  India  and  Pun-
 jab.

 Coming  back  to  the  city  of  Amrit-
 Sar  and  the  surrounding  areas,  Fe-
 rozepur  and  even  Ludhiana.  the
 cities  which  were  the  pride  of  Pun-
 jab  are  now  deserted  places.  Ihe
 business-men  are  almost  migrating
 from  there;  they  are  shifting  their
 factories  either  to  Faridabad  or
 to  some  other  States  because  they
 cannot  face  the  fear  that  even  if
 they  build  up  from  their  hard  earned
 resources,  there  will  be  no  security
 for  the  future,  unless  the  Governm-
 ent  of  India  provide  rehabilitation
 facilities,  and  financial  help  and  bank-
 ing  facilities.  Thig  is  impossible  un-
 less  some  responsible  people  like
 the  high  departmental  officers  and
 the  Minister  of  Commerce  or  the
 Minister  of  Industry  go  there  and
 assesses  the  position.

 Mr.  Deputy-Speaker:  He  may  con-
 clude  now,

 Shri  G,  8.  Dhillon:  It  is  a  very  un-
 fortunate  area  that  has  been  neglect-
 ed  all  these  years.

 that  whatever  proposals  he  has  made
 in  the  Budget  are  for  the  welfure  of
 the  poor  ing  the  down-trodden.  He
 has  said  this  and  I  quote:

 “As  long  as  we  in  this  Honour-
 able  House  remain  responsive  to
 the  needs  and  aspirations  of  the
 poor  and  the  down-trodden,  there
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 will  always  be  neeg  for  the  Gov-
 ernment,  no  matter  what  its  per-
 suasion,  to  command  a  growing
 volume  of  resources  from  year  to
 year.”

 But  what  tas  he  done  for  this?  I
 ‘want  to  know  this.  Take  the  case  of
 taxation,  the  indirect  taxation.  In
 1951-52,  it  was  Rs.  322.4  crores;  in  ‘1965-
 €6  it  was  271.2  crores  and  in  1967-68
 it  is  Rs.  ‘1,888:71,  crores—that  is  the
 exceptation.  Genera'’ly  the  one  target
 that  the  Congress  Government  has
 fulfilled  hundred  per  cent  or  250  per
 cent  is  only  in  indirect  taxation,  Las
 year  itself  what  they  have  fulfilled  is
 only  indirect  taxation.  I  can  prove
 this  with  the  relevant  figures.  As  re-

 gards  Union  excise  duties,  the  ex-
 pectation  in  the  budget  was  an  yield
 of  Rs.  0l0  crores,  but  the  revised
 estimate  is  Rs.  1030  crores.  When
 you  come  to  direct  taxes,  you
 Can  easily  see  the  difference.  Ag  re-
 gards  corporation  tax,  the  expecta-
 tion  was  Rs.  372  crores,  while  the
 revised  estimatec  is  Rs.  345  crores,  In
 the  case  af  income-tax,  the  expecta-
 tion  was  Rs.  293  crores,  but  the  re-
 vised  estimate  is  Rs.  280  crures.  In
 the  case  of  wealth  tax,  the  expecta-
 tion  wa;  Re.  a  crores,  while  the  re-
 vised  estimate  is  Rs,  eB  crores.  This
 means  that  direct  taxation  has  come
 down  as  comparcd  with  what  was
 expected  last  year.  But  in  the  case  of
 indirect  taxation,  the  revised  esti-
 mates  have  exceedeq  the  expecta-
 tions.

 Now,  let  ug  see  what  has  been  pro-
 posed  in  the  present  budget.  In  the
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 Present  budget  also  we  find  that  in-
 direct  taxation  has  been  increased.
 The  expectation  in  regard  to  excle
 duties  is  Rs.  1160  crores,  which  is
 more  than  what  was  expected  last
 year,  Coming  to  corporation  tax,
 however,  we  find  that  whereas  they
 expected  only  Rs.  372  crores  last
 year,  this  year,  the  expectation  is
 only  Ra.  350  crores.  In  the  case  of
 income-tax,  the  expectation  last  year
 was  Rs.  293  crores,  but  during  this
 year  it  is  only  Rs.  290  crores.  In  the
 case  of  wealth  tax,  the  expectation
 was  Rs.  BI  crores  last  year  but  this
 year  it  is  only  Rs.  7.2  crores.

 So,  the  leniency  of  Government  to-
 wards  the  richer  sections  is  clearly
 shown  by  this.  When  you  impose  in-
 direct  taxation,  it  affects  the  common
 People  and  g0es  down  to  the  common
 people  and  by  imposing  indirect
 taxes,  Government  are  hitting  the
 common  pcople.  Yet,  the  hon.  Mi-
 nister  of  Finance  is  claiming  that
 Government  are  working  for  the  wel-
 fare  of  the  poor  and  down-trodden.
 I  ask  you  whether  this  kind  of  thing
 wi'l  help  the  poor  people  in  the  coun-
 try.

 This  kind  of  thing  has  been  going
 on  for  the  last  twenty  years,  and  we
 have  been  suffering  because  of  that
 in  our  country.  The  gulf  between  the
 living  standards  of  the  richer  people
 and  those  of  the  poor  is  widening  day
 after  day.  Twenty  years  have  elaps-
 ed  after  the  attainment  of  Indepen-
 dence,  and  yet  we  find  that  the  gulf
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 more  upon  the  Centre.  That  is  the
 consistent  policy  which  the  Centre  has
 been  following.  Even  after
 Fourth  General  Elections,  Govern-
 Ment  are  not  prepared  to  change  this
 Policy  of  theirs.  The  States  are  be-

 and  the  latter  have  to  return  that
 amount  together  with  interest.  In
 spite  of  the  talk  about  gramswaraj

 ‘that  the  Congress  Party  indulges  in,

 years.  This  is  how  Government  have
 been  carrying  on  at  the  Centre.  In
 some  cases,  they  have  to  revalue  the
 loans  and  reduce  them,  and  in  some
 cases,  they  have  to  write  off  the  loans.

 Coming  to  the  question  of  regional
 development,  if  we  examine  the  pat-
 tern  of  regional  development  in  our
 country,  we  can  see  very  clearly  that
 two  States  in  our  country  are  getting
 about  49.8  or  nearly  50  per  cent  of
 the  industrial  progress  of  the  coun-
 try.  All  the  backward  States  are
 being  neglected.  They  are  actually

 ‘Creating  the  people  in  these  back-
 “ward  areas,
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 I  can  quote  an  instance.  The  value
 of  machinery  added  in  Delhi  is  more
 than  that  for  the  whole  of  Orissa
 State.  If  you  take  Assam,  Orissa,
 Kerala,  Jammu  and  Kashmir  and  Raj.
 asthan  together,  the  total  increase  in
 the  machinery  is  7.2  per  cent.  ‘This
 is  less  than  that  for  Gujarat  State
 alone.  In  1959,  the  value  of  machi-
 nery  added  in  Kerala  was  2.8  per
 cent;  in  1963,  it  is  2.l  per  cent.  In
 the  case  of  Assam,  it  was  4.l  per  cent
 in  ‘1959,  but  in  ‘1963,  it  was  .3  per
 cent.  This  is  how  regional  develop-
 ment  has  been  looked  after  for  the
 last  twenty  ‘years.

 They  always  talk  about  national
 integration.  How  can  national  inte~
 gration  be  effecteq  if  we  are  going
 at  this  rate?  If  they  do  not  change
 this  policy,  which  is  nothing  but
 cheating  the  people,  how  can  we  hope
 for  anything  better  than  the  present
 state  of  affairs?

 Take  the  case  of  Kerala.  There  we
 can  cite  instance  after  instance.  Im-
 portant  projects  are  located  in  very
 few  areas.  Even  in  the  case  of  the
 Shipyard,  what  is  the  position?  It
 was  begun  in  the  Second  Plan.  Now
 in  this  House  one  Minister  was  cour-
 ageous  enough  to  come  and  say  that
 ‘something  will  be  done  before  the
 end  of  the  Fourth  Plan’.  Thi,  was
 his  reply.  I  admire  his  courage.

 There  is  another  instance.  There  is
 8  project  called  Hindustan  Insecti-
 cides.  I  will  tell  you  how  Govern-
 ment  have  been  cheating  the  people
 all  these  years.  They  have  acquired
 56  acres  for  that  project.  Now  the
 Ministry  of  Petroleum  and  Chemicals
 in  its  study  has  made  no  provision
 for  it  in  the  Fourth  Plan  or  the  Fifth
 Plan,  When  the  land  has  been  ac-
 quired,  people  will  naturally  think
 that  something  is  going  to  come  up.
 This  is  how  they  are  cheating  the
 people.

 Again  another  instance.  Kerala  has
 to  depend  very  much  on  rice  from
 other  States.  We  are  at  the  mercy  of
 the  Central  Government  in  this  res-
 pect,  There  is  a  scheme  called  Than-



 20  ye  that  project  to
 into  fruition.  If  the  project  is  com-

 national  in‘egration.
 never  heed  the  wishes  of  the  common
 people.  Regional  disparities  continue;
 the  States  are  not  independent  in
 these  matters.  No  change  in  policy
 is  visible,  This  is  the  history.

 What  is  the  remedy?  In  his  budget?
 Our  Finance  Minister  will  asks  us
 to  reduce  internal  consumption  of
 everything,  even  tea.  One  of  our
 ministers  was  courageous  enough  to
 say  that  if  we  raise  the  tax  of  tea,
 it  will  not  hit  the  common  man  of
 the  country.  I  do  not  know  what
 common  man  he  meant  by  that.  I
 know  the  people  in  my  own  village.
 Some  weeks  they  got  six  ounzes,  in
 some-weeks  three  ounzes,  and  in  some
 weeks  no  rise  at  all  What  will
 they  do  when  they  are  starving.
 So  many  of  them  in  the  morning,  even
 little  kids,  take  concentrated  tea.  No
 sugar  will  be  there,  no  milk  will  be
 there,  there  will  be  a  small  piece  of
 jaggery  in  their  hands.  They  will
 take  a  bite  of  the  jaggery  and  swal-
 low  a  mouthful  of  tea.  With  that  tea
 they  can  carry  on  for  four  or  five
 hours.  Now,  our  Finance  Minister  is
 coming  and  telling  us  to  reduce  the
 consumption  of  tea.  What  else  is
 there  to  consume?

 Shri  Umanath:  Water:
 Shrimati  Suseela  Gopalan:  ‘Till

 this  day  at  least  now  and  then  women
 were  going  to  the  kitchen.  Now,  when
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 ean  be  changed  in  our  try,  and
 people  know  it.  People  know  you
 cannot  change  it.  You  have  been.
 behaving  in  such  a  way  for  the  last
 20  years  that  they  are  sure  that
 nothing  can  be  changed  without
 changing  you.  They  are  prepared
 for  that,  It  has  begun  in  the  Siates,
 and  the  wave  of  current  is  coming.  I
 do  not  think  our  Finance  Minister
 will  be  given  the  trouble  to  pass
 many  more  budgets.  Our  Finance:
 Minister  is  coming  and  telling  us
 about  health  and  all  that.  I  think  the
 post  of  a  drill  master  will  be  more
 suitable  for  him  than  that  of  Finance
 Minister.

 Shri  N.  हू,  P,  Salve  (Betul):  Before
 I  come  to  the  budget,  I  should  like
 to  make  a  reference  to  certain  com-
 ments  made  by  Acharya  Kripalani
 regarding  the  official  machinery  in
 Madhya  Pradesh.  My  respectful  sub-
 mission  is  that  that  his  comments
 were  very  highly  unwarranted.  The
 fact  that  he  lost  the  election  in  Rai-
 pur  does  not  mean  that  the  election
 there  was  unfair,  The  very  fact  that
 he  has  won  from  the  very  same  State
 with  a  thumping  majority  is  a  tri-
 bute  to  the  fairnese  with  which
 elections  were  conducted  jin  this
 country.  The  fact  that  he  lost  at
 Raipur  does  not  mean  that  the  offi-
 cial  machinery  interfered  and  that
 the  elections  were  not  carried  out
 fairly.

 Coming  to  the  budget  proposals,  T
 submit  that  the  comments  offered  by
 hon.  Members  from  different  sections
 of  the  Chamber,  if  analysed,  will  be
 found  to  have  emanated  or  originated
 from  three  basic  objections  to  the
 budget  proposals,  The  first  basic
 objection  is  failure  og  the  Finance
 Ministry  to  economies  in  wasteful
 Government  expenditure,  adminis.
 trative  and  defence.  The  second  basic:
 objection  is  the  adverse  effects  on  the
 economy  a3  well  as  on  the  common
 man  consequent  upon  the  selections  of



 447  General  Budget—  JYAISTHA  22,  88  (SAKA)  ह"... अ  ‘Dis.  4418>

 Mr,  Masani  who  initiated  the  debate
 on  the  budget  suggested  an  alterna-
 tive  budget.  He  said  there  could  be
 economy  to  the  tune  of  Rs,  50  crores,

 20  crores  in  civil  expenditure,
 60  crores  in  defence  expenditure
 Rs.  80  crores  by  dropping  Bokaro
 the  Cement  Corporation.  Shri

 Dwivedy  and  Shri  Dandeker  and  all
 the  other  Members  who  commented
 on  the  budget  proposals  found  fault
 with  the  Finance  Minister  for  not
 having  made  a  provision  in  the  Budget
 w  bring  about  economy  in  Govern-
 ment  expenditure.  These  Members
 seem  to  have  suffered  from  temporary
 amnesia.  If  they  had  referred  to  para
 a,  the  first  sentence  says  “that  by  far
 the  best  way  of  mobilising  resources
 is  to  economies  on  Government  ex-
 penditure  without  sacrificing  effi-
 ciency.”  They  after  enumerating  cer-
 tain  measures  which  the  Finance
 Minister  proposes  to  adopt  bring
 about  economy  in  the  Government  ex-
 penditure  in  the  last  sentence,  he  says
 that  in  matters  like  this,  it  is  best
 to  take  credit  for  success  when  that
 success  is  already  achieved".  There-
 fore,  notwithstanding  as  to  what
 the  budget  estimates  are  the  question
 is  no  longer  whether  to  be  or  not  to
 be  engaged  in  a  crusade  for  econo-
 mies,  The  question  js  whether  the
 Finance  Minister  would  have  been
 justified  in  assuming  that  there  is
 going  to  be  economy  without  his  being
 fully  assureg  that  he  would  be  able
 to  bring  about  such  an  economy.
 Everyone  of  us  will  be  justified  in
 levelling  criticism  against  him  should
 be  fail  to  endeavour  his  best,  as  he
 should,  to  economise  on  both  fronts
 civil  and  defence  expenditure.  But  to
 Sisume  for  Budget  estimates  that
 there  is  going  to  be  economy  without
 there  being  an  abosolute  hundred  per
 cent  guarantee  that  such  an  economy
 ‘will  be  bought  about  would  amount  to
 deception  simpliciter—capital  ‘dd’  and
 capital ‘y’.  He  has  used  the  most

 Rs.
 Rs.
 and
 and

 judicious  and  conservative  way  of.
 making  a  budget.

 The  excise  levies  have  been  attack-
 ed  on  two  grounds,  It  is  said  that
 they  would  adversely  affect  the  eco-
 nomy  of  the  country.  secondly,  they
 say  that  they  have  an  adverse

 (Interrup-

 Mr.  Depnty-Speaker:  It  ७  his
 maiden  speech.

 Shri  N,  EK.  P.  Salve:  ..of  a  know-
 ledgeable  person.  The  excise  levies,
 Shri  Dandeker  said,  were  going  to.
 affect  the  cost  facter  adversely,
 volume  factor  adversely,  profitability
 adversely  and  the  various  other  fac-
 tors  adversely  and  that  it  was  going
 to  strengthen  inflationary  forces.
 Members  should  carefully  con-
 sider  in  this  connection  the  second
 part  of  the  budget  speech  where

 areas  of  immediate  concern  which  had
 been  ascertained  and  which  need  to
 be  fully  catered  to  by  the  budget.
 These  relate  to  certain  problems,
 namely,  relief  to  scarcity  areas,.
 arresting  the  rising  prices,  reviving
 industrial  activities  and  reversing
 the  adverse  trend  in  export  trade.
 For  this  purpose,  it  was  necessary
 that  not  only  the  available  resources
 had  of  necessity  to  be  diversified  bui
 additional  resources  were  also  to
 be  found.  He  has  to  provide  Rs  55
 crores  more  by  way  of  assistance  to
 State  plans  over  and  above  what  was-
 provided  im  the  interim  budget,
 38  crores  for  scarcity  areas,  70  crores
 for  financial  institutions  and  Rs.  76
 crores  for  contingencies.  In  the  inte
 rim  budget  rates  of  levies  of  magm
 ude  there  was  No  contingency  pro-

 vision  for  ‘escalation  in  expenditure
 etc.  If  the  critics  were  to  consider
 budget  from  this  angle.  What  wrong
 was  there  in  the  increased  quantum
 of  expenditure?  The  Government  ex-
 penditure  has  been  reduced  to  a  point’
 beyond  which  it  could  not  be  reduced.
 And  at  such  point  if  we  take  the  re-
 venues  on  the  basis  of  the  despite  its
 direct  and  indirect  taxes  at  the  1966-
 67  level,  there  wssashortfallof  Re.  63°
 crores.  There  are  some  known  ways
 of  meeting,  this  shortfall.  This  is  the
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 difference,  between  the  enhanced

 ‘expenditure  on  the  expenditure  side
 and  the  levies  on  the  revenue  side.
 It  was  possible  for  the  Finance  Min-
 ister  to  issue  treasury  bills,  and  print
 notes,  which  would  have  led  to  com-
 mencing  yet  another  round  of  general
 price  increase,  and  boost  to  inflation-
 ary  pressure.  I  am  sure  no  hon.  Mem-
 ber  here  would  like  to  be  saddled  with
 this  proposition.  If  he  had  done  ie.,
 had  he  printed  notes,  that  woulq  have
 unleashed  another  round  of  fresh  in-
 crease  in  prices.

 Secondly.  it  was  possible  to  increase
 the  excise  levy  on  a  larger  number
 of  commodities  than  he  has  hitherto.
 That  too  would  have  resulted  in  the
 same  adverse  effect  as  printing  of
 notes,  Thus,  it  was  necessary  to  adopt
 an  expedient  which  was  least  harm-
 ful  and  would  keep  the  adverse
 effect  on  our  economy  to  the  barest
 minimum.

 So  far  as  direct  taxes  are  concern-
 ed,  I  submit  that  there  is  no  scope
 for  augmentation  of  revenues.  There
 may  be  scope  for  increasing  indirect
 taxes,  but  there  is  absolutely  no
 scope  left  for  uugmenting  revenues
 by  way  of  direct  taxes  by  increasing
 rates.  Just  as,  in  case  of  a  horse,  on
 continuous  and  merciless  whipping,
 will  go  on  increasing  his  speed  only
 to  a  point  and  any  further  lashing
 only  means  a  recession  in  the  speed,
 we  have  already  whipped  our  tax-
 payers  by  high  rates  of  direct  taxes,
 far  beyong  the  point  of  no  return,

 Reference  was  also  Made  to  collec-
 tion  in  respect  of  direct  taxes.  I  had
 pointed  out  that  there  was  a_  total
 shortage  of  Rs.  44.42  crores  in  the
 collection  of  direct  taxes,  as  compar-
 ed  to  last  year’s  budget  estimates.
 The  result,  that  the  tax  revenues  fell,
 Was  due  to  high  rates  of  direct  taxes.
 And  therefore,  when  all  these  aspects
 are  considered,  the  Finance  Minister
 could  not  print  notes;  he  could  not
 increase  the  indirect  levies  on  a
 larger  number  of  commodities;  he
 could  not  increase  the  direct  taxes.
 So,  what  was  the  way  out  to  raise  Rs.
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 88  crores.  The  way  out  was  the  one
 that  he  has  followed;  to  find  Res.  67.86
 crores  which  conaists
 crores  to  meet  the  net  enhanced  ex-
 penditure  over  and  that
 vided  in  the  interim  budget,  Ra.
 crores  as  additional  provision

 enumerated  certain  tests,  on  the  basis
 of  which  he  said  he  was  going  to  in-
 crease  the  levy  of  indirect  taxes.
 These  tests  were,  restraint  on  domes-
 tic  consumption  to  augment  export,
 high  profits  and  other  items  where
 increase  in  prices  are  socially  unde-
 sirable.  Now,  applying  these  tests,  let
 us  sce  the  position.  There  hag  been  no
 criticism  against  these  tests.  Applying
 these  tests,  the  items  he  selected  were
 too  most  apt  and  proper  item,  One  of
 them  is  cigarettes,  which  would  addi-
 tionally  yield  Rs.  28.50  crores;  the
 next  one  is  motor  spirit,  refined  die-
 sel,  vapourising  oil  and  certain  other
 petroleum  products,  which  would  fur-
 ther  yield  Rs.  25.60  crores.  The
 third  item  is  rayon  synthetic  fibres  and
 yarn,  which  additionally  yield  Rs.  22
 crores.  Thus,  he  collected  a  revenue
 of  Rs.  ‘108:84,  crores.  After  giving  a
 share  to  the  States  amounting  to
 Rs.  22:98  crores,  he  would  have  been
 left  with  an  additional  revenue  for
 the  entire  year,  amounting  to  Ra
 80.86  crores,  For  the  rest  of  the
 financial  year,  he  would  be  left  with
 Rs.  67.86  crores.  Therefore,  I  submit
 that  the  allegation  that  the  burden  has
 fallen  on  the  common  man  is  not
 fully  correct  for  the  simple  reason
 that  the  levy  on  footwear  is  only  the
 duty  which  was  withdrawn  in  1985.
 It  was  levied  earlier  and  withdrawn
 in  1985,  It  has  been  reimposed.  Fur-
 ther,  there  ig  no  duty  on  hand-made
 shoes  or  shoes  made  in  small  power
 operated  establishments.  So  far  os
 coffee  and  tea  are  concerned,  there
 is  to  be  9  lester  increase  on  cheaper
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 wariety  of  coffee,  Robusta  or  Liberia,
 and  the  higher  increased  levy  is  only
 m  the  superior  variety  of  coffee,  such
 aa  Arabica.  In  regard  to  tea,  there  is
 a  higher  levy  only  on  superior
 variety  of  tea.  Therefore,  I  submit
 that  those  who  show  considerable
 @oncern  for  the  fate  of  the  common
 man  in  this  country,  fail  to  see  that
 tbe  levies  which  are  going  to  fall  on
 the  richer  man  are  far  more  than
 those  which  fall  on  the  common  man.
 Nt  was  thus  the  Artistry  of  Financial
 Wizard  in  giving  what  I  consider  to
 be  the  most  judicious  and  wisely
 devised  financial  programme  of  the
 Government  in  the  budget  for  1967-68
 within  the  principles  followed  by  the
 Finance  Minister.  But  [  have  my
 own  apprehension.  The  implementa-
 tion  of  the  programme  calls  for  top
 efficiency  and  strict  watch  on  any
 further  increase  in  wasteful  expendi-
 ture.  Therefore,  before  I  offer  my
 congratulations  to  the  Finance  Minis-
 ter  on  this  budget,  I  shall  wait  and
 watch  until  29th  February,  1968,
 which  is  a  jeap  year—I  understand  it
 is  his  birthday.  If  7  find  that  in  case
 of  failure  of  monsoon,  the  deficit  does
 not  exceed  Rs.  50  crores,  and  in  case
 there  is  no  failure  of  the  monsoon  if
 the  deficit  does  not  exceed  Hs.  50
 crores,  then  J  shall  congratulate  him
 and  offer  my  felicitations.

 So  far  as  direct  taxes  are  concern-
 ed,  I  submit  there  is  no  scope  for
 their  augmentation.  In  fact,  they
 need  to  be  reduced.  Have  a  good
 look  at  the  state  of  our  economy,  the
 Pace  of  our  savings  as  reflected  in
 the  investments  by  the  general  public
 and  determine  whether  there  is  any
 Beope  left  to  take  chances  in  our
 reckless  spree  of  raising  tax  rates
 still  higher.  The  wholesale  price
 index  has  risen  by  १6.8  per  cent  in
 1966-67.  New  capital  raised  is  Rs.  46
 crores,  out  of  which  less  than  Rs,  8
 ‘trores  only  is  by  the  general  public,  I
 submit  it  is  necessary  for  us  to

 ment  needed  is  massive  doses  of
 radiation  in  the  shape  of  a  bold,
 courageous,  incentive-oriented  fiscal
 Policy.

 Just  see  the  trends  of  fiscal  policies
 of  the  countries  which  have  achieved 8  marvel  of  economic  growth  and  un-
 matched  standard  of  living.  We
 need  without  any  delay  a  stable  long-
 term  fiscal  policy  which  will  create  a
 Climate  of  confidence  in  the  minds  of
 the  citizens,  so  that  any  honest  citizen
 who  helps  strengthen  the  economy  of
 the  country  by  adding  to  the  stream
 of  national  products  by  larger  and
 Jarger  qualitative  and  quantitative
 Production  of  goods  and  services  is
 assured  of  successive  reductions  in
 tax  rates,  provided  the  tax  cuts  in
 their  wake  bring  successively  higher
 tux  revenues  to  the  Government
 exchequer,

 In  ail  humility,  I  suggest  three
 changes  jn  direct  taxes.  J]  should  have
 made  this  suggestion  at  the  time  of
 the  discussion  on  the  Finance  Bill,
 but  since  they  have  their  ramifica-
 tions,  [  am  making  them  now.  I  sug-
 gest  three  changes  which  are  not  only
 imperative  as  expedient  fiscal  mea-
 sures,  but  have  to  be  adopted  for
 making  our  tax  laws  just  fair  and
 civilised,  Firstly  the  exemption  limit
 to  taxation  must  be  raised  from
 Rs.  4000  to  Rs.  6000.  Secondly,  the
 annuity  deposits  must  be  abolished.
 Thirdly,  at  a  cost  of  Rs.  36.5  crores,
 the  maximum  rate  of  taxation  on
 individuals  at  the  highest  must  be
 reduced  to  65  per  cent.  I  submit  that
 if  this  is  done,  our  tax  revenues  will
 be  augmented.  There  is  no  necessity

 to  provide  any  smount  for  counter-
 balancing  consequential  loss  to  the
 exchequer.  It  will  by  itself  be  adjust-
 ed.  But  if  it  cannot  be  so  done,  for  the
 sake  of  balancing  the  budget,  let
 liquor  be  taxed.  After  all,  I  am

 hare the  strong  anti-prohibition  op
 has  not  bludgeoned  the  Finance  Minis-
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 Sir,  I  would  like  to  congratulate  the
 Finance  Minister  on  a  very  clear  as-

 are  suffering  today,  two  aspects  have
 not  been  adequately  dealt  with.  This

 have  lost  heavily.  But  even  more,  in
 practleally  every  sphere  of  economic
 activity  the  unprecedented  folly  of
 devaluation  last  year  has  left  a  mark
 which  cannot  be  wiped  out  so  easily.

 I  would  have  congratulated  the
 Finance  Minister  most  sincerely  if  he
 had  taken  measures  to  eradicate  that
 evil,  I  will  mention  only  one  exam-
 ple  of  the  effect  of  devaluation,
 I  could  have  given  many.  I  do  not

 ang  I  would  have  been  happy  if  the
 Finance  Minister  in  his  speech  had
 dwelt  a  little  more—there  ig,  no  doubt,
 areference  toit  in  the  Economie
 Survey-—about  some  of  the  measures
 by  which  he  proposes  to  take  the  peo-
 ple  out  of  the  present  economic  diffi-
 culties  from  which  they  are  suffering.

 Another  field  where  the  Finance
 Minister  would  have  rendered  a  great
 Service  to  the  country  would  have
 been  if  he  had  gone  into  the  problems
 of  planning.  It  is  obvious  that  in  an
 economy  where  demands  are  many
 and  resources  are  inadequate  some
 Planning  is  essential.  But  the  question
 is,  what  kind  of  planning?  I  think
 I  have  to  say  with  regret  that  the  type
 of  planning  that  we  have  had  has
 been  based  more  on  theoretical  con-
 siderations,  more  on  slogans,  than  on
 the  actual  requirements  of  the  people,
 It  is  true,  we  have  said  that  we  shall
 plan  from  the  bottom  and  sometimes
 there  have  been  exercises,  there  have
 been  plans  prepared  from  States,
 from  districts  and  sometimes  even
 students  have  been  asked  to  have  dis-
 cussions  about  plans  in  school  and
 university  forums,  But  we  have  not
 built  our  plan  from  the  bottom,  we
 have  imposed  it  from  the  top.  I  will
 give  you  only  one  example.

 If  we  had  planned  from  the  bottom,
 if  the  minimum  plan  had  been  to
 provide  two  square  meals  for  every
 citizen  in  this  country,  at  least  four
 dhoties  or  four  sarees  for  every  adult
 individual,  one  or  two  pairs  of  shoes

 ~—I  think,  he  must  have  a  decent  roof
 over  his  minimum  educa-

 we  requore  in  terms  of  steel,  what  we
 require  in  terma  of  chemical  fertii-
 sers,  in  terms  of  cement  and  1  -
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 I  do  not  for  a  mement  deny  that
 planning  is  essential.  Especially  in
 an  economy  like  ours  where  scarce
 resources  have  to  be  distributeq  and
 directed  towards  the  advance  of  eco-
 nomic  life,  where  need  is  the  greatest
 ang:  where  profits  may  not  be  the
 greatest,  planning  is  necessary.  But
 this  should  have  been,  what  I  would
 call,  employment-oriented  planning.
 Our  planning  should  have  been  man-
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 sacrifices  can  be  made  because  every- one  feels  that  he  is  contributing,  he
 is  a  creative  partner  in  g  gigantic effort  to  recreate  national  life.  We
 have  not  been  able  to  create  that
 sense  of  participation,  and  that  sense
 of  participation  has  not  come  pri-
 marily  because,  I  think,  the  planning
 has  been  theoretical,  planning  has
 been  from  the  top,  planning  has  been
 according  to  slogans,  planning  has  not
 been  actually  for  involving  the  indi-
 vidual  in  the  upliftment  of  the  nation.
 Now,  if  this  sense  of  commitment
 were  there,  we  would  have  got  the
 results  or  consequences  immediately
 all  these  years.

 I  know  that  the  Finance  Minister
 has  made  a  very  eloquent  defence  of
 the  finances  for  defence  and  I  quite
 agree  with  his  ends.  I  am  sure  that
 there  is  not  a  single  member  of  this
 House  who  does  not  want  that  every
 penny  required  for  defence  should
 now  be  allotted  to  it.  On  that  point
 I  do  not  think  there  is  a  single  dis-
 sentient  opinion  in  this  House,  But
 Y  believe  that  there  are  people  in  this
 House  who  say,  and  I  am  sure  the
 Finance  Minister  will  agree  with  them
 here,  that  we  must  also  ensure  that
 every  penny  spent  on  defence  is  actu-
 ally  spent  profitably  and  usefully.  We
 do  not  want  money  spent  on  roads
 which  were  never  built,  which  exist-
 ed  only  on  maps;  we  do  not  want
 money  spent  on  old  and  obsolete  and
 what  was  sometimes  called  re-condi-
 tioned  but  what  actually  was  de-
 conditioned  instruments  which  we
 brought  from  abroad,  things  which
 were  almost  junk.  We  should  not
 spend  any  money  on  any  luxury  items
 in  defence.  We  are  sure  that  if  the
 money  had  been  properly  spent,  per-
 haps  the  same  amount  of  money  or
 even  a  smaller  amount  would  have
 given  a  far  greater  return  to  the
 nation,

 In  that  context,  I  would  alao  like  to
 place  before  the  House  and.

 nia
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 the  morale  of  8  happy,  contented  and
 proud  people.  It  is  not  money  alone
 which  can  ensure  the  defence  of  the
 tountry.  Take  the  example  of  Viet-
 nam,  Whatever  you  may  think  of
 what  is  happening  there,  one  thing  is
 certain.  Here  you  have  a  people  who
 have  not  investeq  very  heavily  on
 defence  but  who  through  their  sense
 of  dedication,  who  through  their  sense
 of  commitment,  who  through  their
 sense  of  participation  in  national  life,
 who  through  their  sense  of  national
 liberty  and  freedom,  who  through
 their  sense  of  service  and  sacrifice
 for  the  country  have  been  able  to
 resist  the  mightiest  military  machine
 that  the  world  has  ever  known:  and
 this  has  been  going  on  for  a  number
 of  years.  Defence.  therefore,  depends
 on  a  contented  people.  In  providing
 funds  for  defence  we  have  also  to  re-
 member  that  the  expenditure,  that  the
 burden  on  the  ordinary  man,  should
 not  reach  a  stage  where  perhaps
 money  is  spent  but  results  are  not
 obtained.  We  have  seen  in  our  own
 life  time  in  China  how  colossa]  ex-
 penditure  on  defence  does  not  always
 lead  to  adequate  defence  of  the  coun-
 try;  very  often  it  has  resulted  in
 unfortunate  and  unexpected  results.

 5.45  hrs.

 [Surr  G.  Ss.  DHrLion  in  the  Chair.
 Tt  hope  the  Finance  Minister  will

 keep  this  in  mind  and  see  that  what-
 ever  is  spent  on  defence  is  properly
 and  adequately  spent  and  that  in  the
 name  of  defence  a  hush-hush  policy  is
 not  followed.  Sometimes  it  has  hap-
 pened  in  this  House  and  elsewhere.
 It  js  a  fact  that  in  many  Parliaments
 of  the  world,  defence  is  discussed  in
 a  far  more  devastating  manner,  jin  far
 greater  detaij  and  Members  go  jnto
 questions  which  here  are  not  very
 often  discussed  on  the  ground  of  50
 ealled  national  security.  There  can-
 not  be  any  national  security  question
 when  Parliament  is  concerned.  There-
 fore,  I  would  plead  with  the  Finance
 Minister,  through  you,  that  he  should
 also  look  into  this  aspect  of  the
 question.
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 In  his  very  able  analssis—I  have
 said  earlier  that  it  is  a  very  able
 analysis  and  that  credit  should  be
 given  to  him—the  Finance  Minister
 has  stated  that  he  is  disturbed  by
 certain  areas  of  concern.  If  I  had
 the  time  I  would  have  liked  to  touch
 On  all  of  them  but  since  the  time  at
 my  disposal  is  very  limited,  I  shall
 touch  only  two  or  three  areas  of
 concern.  Very  rightly,  he  has  men-
 tioned  food  as  as  his  first  area  of
 concern.  On  that  question,  there  is
 no  doubt  in  this  country  that  we  are
 faced  with  rather  unfortunate  results.
 Three  plans  are  over  and  we  do  not
 know  where  the  Fourth  Pian  is.  We
 do  not  know  if  there  is  g  Fourth
 Plan.  I  believe  this  is  the  second
 year  of  the  Fourth  Plan,  and  yet  its
 shape,  its  objective,  its  magnitude,
 all  these  are  matters  of  speculation.
 There  has  been,  whether  we  like  it
 or  not,  a  de  facto  holiday  from  plan-
 ning.  These  two  years  nothing  has
 happened.  But  even  in  the  earlier
 Five  Year  Plans,  it  is  a  tragic  com-
 mentary  on  our  planning  and  on  our
 accomplishment  that  while  in  the
 First  plan  on  an  average  we  imported
 roughly  about  ॥  million  tons  of  grain
 every  year,  during  the  second  Plan
 we  imported  on  an  average  about  2
 million  to  2-j2  million  tons  every
 year,  in  the  Third  Plan  it  went  up  to  5
 million  tons  while  in  the  last  two
 years  it  has  been  of  the  order  of  10
 million  tons.

 I  know  that  it  will  be  said  that
 there  has  been  unprecedented  drought
 in  the  last  two  years  but  this,  I  do
 not  think,  is  an  adequate  excuse,  In
 a  vast  country  like  India  it  will  never
 be  that  all  the  areas  will  get  equal
 monsoon  every  time,  Then,  drought
 also,  to  some  extent,  can  be  fought
 by  man.

 When  I  was  in  the  United  States
 recently,  throughout  people  chailen-
 ged  us  and  said,  “It  is  true,  you  have
 had  drought  but  you  also  have  500
 million  people;  you  have  200  or  250
 million  adults  which  means  about  38
 million  adult  males;  could  not
 do  something  to  bring  underground
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 water  up  to  the  surface?  You  could
 bave  canals  and  other  irrigation
 schemes  by  which  water  could  be
 brought".  In  America  water  ig  brought
 to  California  from  600  miles.  It  will
 have  to  be  admitted  that  we  have  not
 paid  sufficient  attention  to  this  aspect.

 Very  often—I  do  not  refer  to  the
 present  Finance  Minister—Ministers
 have  come  forward  and  said,  “What
 are  we  to  do?  God  was  unkind.”  But
 God  is  kind  only  to  those  who  help
 themselves  and  we  have  not  helped
 ourselves.  Let  the  Finance  Minister
 set  a  target  before  this  country,  This
 year,  I  think,  we  are  perforce  compel-
 led  to  import  something  like  0  mil-
 jion  tonnes  of  foodgrains.  Le;  him
 announce  here  and  now  that  next
 year  it  shall  not  exceed  5  million
 tonnes,  the  year  after  2  million
 tonnes  and  in  the  third  year  we  will
 not  import  foodgrains  and  we  will  see
 to  it  that  we  produce  enough  food-
 grains  within  our  country.  After  all,
 what  is  the  shortage  today?  Accord-
 ing  to  some  estimates  itis  5  per
 cent.  Even  the  maximum  estimate  of
 the  shortage  is  not  more  than  I0  per
 cent.  With  proper  and  equitable  dis-
 tribution,  with  proper  handling,  70
 per  cent  shortage  is  not  such  a  thing
 that  it  cannot  be  handled  by  a  great
 nation  like  India.  If,  therefore,  he
 sets  this  target  that  whatever  happens,
 next  year  we  shall  not  permit  more
 than  5  million  tonnes  of  foodgrains
 4o0  be  imported,  the  next  year  2  million
 tonnes  and  in  the  third  year  there
 thall  be  no  imports  and  we  will  have
 to  make  do  with  what  we  have—You
 cannot  do  that  this  year  because  the
 people  have  not  been  given  sufficient
 warning  or  notice--if  the  Government
 work  to  a  plan  like  this,  I  am  confi-
 dent  that  within  three  years’  time  the
 food  deficit  in  the  country  can  be
 wiped  out.  The  moment  the  food
 deficit  is  wiped  out  it  will  have  a  num-
 ber  of  consequences.  internal  and
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 last  year.  Even  when  I  was  abroad  as
 a  student  and  when  India  wag  not  free,
 we  did  not  have  this  sense  of  humilia-
 tion.  We  were  then  a  subject  country
 and  were  fighting  for  freedom.  All
 the  countries  honoured  us  as  a  nation
 deprived  of  freedom  by  unfortunate
 circumstances  but  which  was  trying  its
 hardest  to  regain  its  freedom.  But
 for  I9  or  20  years  after  freedom  we
 have  been  going  with  a  beggar’s  bow]
 to  big  and  smal}  nations.  Thig  humi-
 liation  has  to  be  wiped  out.  There
 will  be  new  stances  of  foreign  and
 economic  policy  inside  and,  therefore,
 I  appeal  to  the  Finance  Minister,
 through  you,  that  he  should  give  a
 direction  to  ali  his  colleagues  that
 there  shall  be  no  import  of  foodgrains
 after  three  years  and  we  have  to  pro-
 duce  what  we  need  within  the  next
 two  years.

 On  this  point  I  would  like  to  add
 one  or  two  comnrents  more.  The
 measures  which  have  been  suggested
 for  the  reorientation  of  agriculture  are
 welcome  so  far  as  they  po.  They  are
 moving  in  the  right  direction  but  I  do
 not  think  they  go  far  enough.  One
 of  the  major  reasons  why  agriculture
 ig  not  more  productive  jn  this  country,

 I  think,  is  firstly,  that  many  of  the
 people  are  not  involved;  they  do  not
 have  a  sense  of  commitment.  Till  we
 have  land  reform  measures  and  till  we
 five  the  actual  peasant  a  sense  of
 participation  and  ownership  in  the
 land,  we  cannot  pet  that  kind  of  pro-
 ductivity  which  we  get  where  the
 peasant  is  the  owner  of  hig  land.

 We  have  talked  of  ceilings;  we  have
 not  generally  talked  of  floors  in  this
 country.  Both  ceilings  and  floors  are
 necessary.  But  in  respect  of  ceilings,
 I  would  like  to  remind  this  House
 that  in  a  country  like  Japan,  which
 has  perhaps  the  highest  productivity
 per  acre  in  the  world,  the  ceiling

 ig  only  70  acres  in  a  country  like
 Taiwan  or  Formosa  it  is  only  about
 7  acres  and  in  Denmark—I  have  myself
 visiteg  it  and  seen—the  vast  majority
 of  farms  are  three  acres  or  less,  And
 the  productivity  in  these  countries  is
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 is  the  largest  and  the  number  of  land-
 less  Jabourers  the  least.

 We  have  also  to  work  towards  a  state
 where  the  iargest  number  will  be
 cwner-farmerg  and  the  smallest  num-
 ber  landless  labourers.  That  will
 require  a  kind  of  a  peaceful  revolution
 throughout  the  countryside.  This  can
 be  done  only  if  we  find  alternative
 employment  for  the  millions  of  people
 who  will  be  taken  off  the  land,  The
 major  cause  of  the  distress  of  our
 agriculture  is  that  about  70  per  cent  of
 the  people  depend  on  land  and  the
 land  cannot  support  70  per  cent  of  the
 people.  The  most  prosperous  country
 in  the  world,  the  United  States,  has
 only  about  9  or  0  per  cent—perhaps,
 the  figure  is  evén  lower  today—-
 depending  on  lang  for  a  living.

 We  cannot  do  it  immediately;  I
 cannot  even  think  about  it.  If  we
 could  reduce  it  to  60  or  55  per  cent,
 there  will  be  an  immediate  upsurge
 of  economie  activity  in  this  country
 provided  we  find  employment  for  those
 who  are  taken  off  land.  For  _  this,
 what  is  needed  are  tens  of  thousands
 of  small  rural  industries  of  every
 type.  Japan,  Taiwan  and  Denmark
 have,  to  a  large  extent,  succeeded  in
 their  agricultural  policy,  because  they
 have  linked  up  their  agricultural
 policy,  their  agricultural  programme,
 with  small-scale  industries,  cottage
 industries,  dairy  farming  and  various
 other  types  of  industries.  For  this,
 it  will  he  necessary  for  the  Govern-
 ment,  I  think,  the  Centre  itself,  to
 initiate  measures  to  provide  funds,  to
 provide  credit,  so  that  there  will  be
 whole-time  jobs  for  those  who  are
 taken  off  from  the  land  entirely  and
 part-time  inbs  for  a  vast  number  of
 Pepole  who  have  5987९  time  during
 the  off-season  jin  agriculture,

 I  welcome  the  development  of  che-
 mical  fertilisers;  but  I  would  like  to
 aP  la  wordof  warning.  Chemical  fer-
 tili-ers  extremelv  yseful  but  like  many
 other  goog  things,  they  are  excellent
 if  they  are  our  servants  and  thev  do
 not  hecome  our  masters.  Chemical
 fertilisers,  without  water  and  without
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 ‘he  support  of  organic  manure,
 sometimes  do  more  harm  than  good.
 Here,  I  have  to  say  with  regret  the
 same  emphasis  has  not  been  given,
 in  spite  of  our  protests,  to  small-scale
 irrigation  and  to  the  developemnt  of
 organic  manures  of  various  types.
 I  understand,  in  West  Bengal,  in
 Calcutta,  they  are  now  trying  to
 develop  organic  manure  from  _  the
 sewage,  the  garbage  and  other  waste
 of  the  city.  I  understand  that  a  plant
 like  that  would  cost  only  Rs.  .20
 crores  with  Rs.  20  lakhs  of  foreign
 exchange  element  and  will  give  about
 50,000  to  60,000  tonnes  of  manure  per
 year  at  a  value  of  Rs.  70  lakhs  to  75
 lakhs.  This  sort  of  thing  should  be
 pursued  to  ensure  that  there  is  ade-
 quate  supply  of  organic  manure  0
 various  types.

 My  hon,  friend,  Shri  Yajnik,  the
 other  day  raised  a  question,  which  has
 both  economic  ang  social  implications,
 viz.,  the  use  of  night  soil  and  various
 kinds  of  wastage  that  go  completely
 waste.  Even  cow-dung,  largely,  goes
 waste  because  so  much  of  jt  is  burnt.
 Even  in  this  age  of  atomic  race,  so
 far  as  its  development  for  peaceful
 purposes  is  concerned,  we  compete
 with  so  many  advanced  countries  of
 the  world,  even  today—I  think,  I  «um
 not  wrong—20  per  cent  of  the  energy
 consumed  in  this  country  comes  from
 not  even  coal  and  other  traditional
 types  of  sources  but  from  cow-dung
 and  various  types  of  vegetable  waste.
 If  this  cannot  be  changed,  we  cannot
 change  the  village  economy.  I  hope
 Government  will  pay  adequate  atten-
 tion  to  this  aspect  so  that  we  can
 have  a  simultaneous  development  of
 agriculture  and  industry  in  the  county-
 side  and  transform  our  economy.

 I  now  come  to  the  second  area  of
 concern  mentioned  by  the  hon.  Finance
 Minister  and  that  is  inflation  and
 prices.  I  have  briefly,  referred  to  it
 when  I  mentioned  the  question  of
 devaluation.  Actually,  it  is  inflation
 and  rise  ॥  prices  which  is  one  of  the
 most  dangerous  diseases  which  haunt
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 nite  addition  to  National  Wealth,
 suggested  a  moment  ago,  in  the  feld

 men  are  involved  and  in  this  way  we
 have  both  products  and  also  employ-
 ment  for  a  very  large  number  of  men.
 I  would  call  him,  not  an  investor  hut
 2  speculator  who  wants  to  run  to

 gold and  Jand,  If  the  Finance  Minister  had
 put  a  tax  on  unearMed  increase  in  land
 values,  in  urban  areas,  ig  he  had  put
 a  tax  by  which  houses,  above  a  certain
 capacity,  costing  more  than  a  certain
 amount,  were  subjected  to  very  severe
 ‘curtailment,  I  think,  this  would  have
 given  him  additional  resources  and  it
 would  have  been  generally  welcomed

 I  do  not  find  sufficient  indication  in
 the  Finance  Minister's  budget  which
 will  lead  us  towards  a  socialistic
 society,  a  society  where  there  wil]  be
 eqaulity....

 Mr,  Chairman;  He  may  conclude
 now.

 Shr  Humayun  Kabir:  I  wil)  finish
 in  a  minute  of  two.

 I  would  also  suggest  that  forward
 marketing  should  be  stopped  in  all
 edible  products  and  not  only  in  fogd-
 grains.  This  also  is  a  source  of  spe-
 tulstion.  When  you  have  no  forward
 inarketing  in  foodgrains,  why  should
 there  be  forward  marketing  in  edible
 {faducts  and  various  other  things.

 I  would  also  suggest  for  his  consi-
 deration  de-monetisation,  This  looks
 tather  severe,  I  am  not  suggesting
 ronfiscation,  but  I  am  only  suggesting
 ‘emonetisation  so  that  all  the  black
 inoney  which  today  is  hidden  and
 which  is  acting  as  8  check  on  the
 growth  of  industries  and  economic
 activities  in  this  country  will  be  forced
 to  come  out  in  the  open.  If
 measure  is  taken  and  is  backed  up  by
 other  measures  by  which  any  payment
 above  a  specified  limit—whatever  may

 be  the  limit,  it  may  be  Rs.  250  or  500—
 would  be  only  through  cheques,  then
 you  will  immediately  induce  the  bank
 habit  in  the  country  and  you  will  also
 force  the  hidden  money  to  come  into
 the  open  so  that  there  will  be  ne
 occasion  in  future  for  this  kind  of
 hoarding  or  black-marketing.

 I  would  also  urge  very  strongly
 simplification  of  the  tax  structure
 Today  the  honest  tax-payer  is  the  most
 persecuted  man  in  this  country.  Every
 ene  who  has  a  salary  or  a  fixed  income
 knows  that  he  is  harassed  at  every
 point  whereas  these  who  have  various
 devious  wavs  of  income  very  often  do
 not  pay  taxes  at  all.  Ina  country  Whe
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 the  United  States,  in  cases  of  persons
 with  an  income  of  5,000  dollars  or  less,
 the  income-tax  officers  examine  only
 one  per  cent  of  the  assessees.  A
 therough  examination  is  undertaken  in
 respect  of  only  one  per  cent  of  the
 persons  where  as  in  our  country,  whe-
 ther  the  man's  income  is  Rs.  4,500  or
 Is.  6,000  or  Rs.  8,000,  the  income-tax
 afficers  go  through  every  single  case.
 This  is  the  category  of  tax-payers  who
 are  the  least  likely  to  defraud  because
 they  are  yery  often  salaried  persons.
 If  some  methods  were  introduced  by
 which  income-tax  officials  do  only
 sample  checking  at  lower  levels  of
 income—it  may  be  Rs.  6,000  or
 Rs,  8,000—these  very  officers  would  get
 ॥  fot  of  relief  so  that  they  could  pay
 far  greater  attention  to  those  cases
 which  deserve  attention  and  where
 actually  frauds  take  place.

 Similarly,  I  suggest  that  you  do
 something  about  sales-tax  also.  There
 wre  a  number  of  returns  and  they
 drive  an  honest  man  to  become  dis-
 honest.  A  small  shopkeeper  cannot
 give  an  honest  return  and,  therefore.
 very  oflen  he  has  to  cook  up  some
 figures.  If  some  device  could  be
 found—of  course,  with  the  agreement
 of  the  States—to  have  either  excise
 or  Central  sales  tax  8०  that  there  could
 be  taxation  at  one  point  as  is  the
 case  in  respect  of  cloth  and  several
 other  items,  you  will  perhaps  stand

 to  gain:  you  save  harassment,  release
 creative  energy  and  at  the  same  time
 get  &  much  larger  income  than  you  do
 today.

 who  suggests  that  without
 a  single  new  tax,  with  simplified  pro-
 cedure  and  more  rational  tax  struc-
 ture,  the  existing  taxes  can  yield  about
 Rs.  500  to  600  crores  more  per  year.
 I¢  that  could  be  done,  there  will  be
 no  occasion  for  imposing  new  taxes
 every  year  as  has  been  the  practice
 almost  every  year.  This,  I  think,  is
 a  matter  to  which  I  would  draw  the
 attention  of  the  hon.  Finance  Minister.

 I  have  already  mentioned  that  pne

 T  have  seen  a  report  by  an  expert
 imposing
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 profitable  source  of  revenue,  and  this
 could  also  have  been  more  in  confar-
 mity  with  the  social  philosophy  of  the
 Finance  Minister  himself.

 Before  I  conclude,  I  have  just  ome
 more  word  to  say.
 6  hes.

 श्र।  झोंकार  लाल  बेरवा  [किं  i):  रु भाषति
 मद्रोदय,  श्री  शिवनार/यण  जी  सो  र८  है  ।

 Shri  Humayun  Kabir:  If  my  speech
 has  a  soporific  effect  I  think  )  should
 take  a  patent,  and  I  ought  to  tell
 those  hon.  Members  who  cannot  sleep
 otherwise  that  they  should  come  and
 listen  to  speeches  of  mine  like  this,

 In  conclusion,  I  would  say  that
 what  we  really  want  in  this  country
 is  a  sense  of  involvement.  Millions  of
 people  must  be  involved  in  a  creative
 effort,  and  this  cun  be  done  if  we
 adopt  programmes  and  policies  which
 will  find  employment  for  everybody.
 Today,  there  is  educated  unemploy-
 ment.  I  personally  have  never  recog-
 nised  any  distinction  between  edu-
 cated  and  uneducated  unemployment.
 In  my  opinion,  unemployment  is  un-
 employment,  whether  educated  or  un-
 educated.  When  there  is  complete
 literacy  in  a  country,  all  unemploy-
 ment  will  be  educated  unemployment,
 But  toda  there  is  educated  unemploy-
 ‘ment  as  different  from  uneducated
 unemployinent.  If  we  take  up  a  pro-
 gramme  to  wipe  out  illiteracy  from
 this  country  within  the  next  five
 years,  there  shall  be  no  uneducated
 unemployment  left.  If  similarly  we
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 without  direct  involvement
 money  market.  {  think  the  Finance
 Minister  may  have  seen,—and  I  am
 sure  the  Planning  Minister  has  done—
 what  is  called  intermediate  techno-
 logy.  Studies  are  being  made  in
 Europe  where  you  develop  compara-
 tively  economically  less  developed
 countries  through  an  intermediate
 technology  where  high  capital  invest-
 ment  is  not  necessary.  In  this  country
 itself,  we  have  also  had  experiments
 by  which  thousands  of  people  have
 produced  additional  goods;  they  have
 produced  goods  in  addition  to  those
 in  the  market:  these  goods  do  not  have
 any  sale  in  the  market  perhaps,  but
 they  have  a  sale  within  a  limited
 circle,  and  in  this  way,  new  wealth  is
 created,

 I  was  told  that  in  Wales.  an  enor-
 mous  amount  of  national  wealth  was
 created  without  any  capital  invest-
 ment.  In  Wales,  they  had  taken  up  a
 programme  where  every  school-child
 was  required  to  plant  one  tree  and
 he  was  asked  to  tend  that  tree
 for  five  years.  In  this  way,  there
 was  competition  between  schoals
 and  there  was  competition  bet-
 ween  children  in  the  same  school.
 and  within  about  ten  years,  there
 were  several  million  trees  which

 would  direct his  attention  to  this  sphere  and  ect that  millions  of  people  are  invioved in  a  national  creative  effort,  we  can have  sound  budgets,  not  budgets  of
 despondency,  not  budgets  of  status
 quo,  not  budgets  which  always  tell  us to  restrict  our  consumption,  .but  we
 may  have  budgets  which  will  tell  the
 People  9  consume,  have  a  good  life;
 enjoy  new  goods  and  services  and  make
 this  country  a  beautiful  country,  2 slorious  country,  through  our  own efforts  and  through  our  own  labour.

 The  Minister  of  Planni  +  Petroleam
 and  Chemicals  and  Seu  Welfare (Shri  Asoka  Mebta):  We  on  these benches  are  grateful  to  the  many  hon,
 Members  who  have  shed  valuable
 light  un  the  various  Proposals  and
 policies  that  the  hon.  Deputy  Prime
 Minister  has  put  forward.  We  would
 have  welcomed  somewhat  precise  and
 pointed  comments  on  what  the Finance  Minister  has  had  {o  say  In his  speech  because  it  is  there  that  he has  spelt  out  the  whole  complex  of
 economic  policies  of  Government.  If more  attention  had  been  given  to  what
 the  Finance  Minister  had  said  in  the
 first  part  of  his  budget  speech,  it
 would  have  helped  us  to  modify  and to  imprave  th  patierns  on  the  rich
 and  varied  tapestry  that  the  Finance
 Minister  has  woven  for  this  House,

 Every  member  of  the  House  is  enti-
 tled  to  criticise;  he  is  not  only  entitled
 ta  but  has  to  be  vigilant  and  critical.
 But  vigilance  and  criticism  should  mot
 mean  that  one  only  sees  the  dark  side
 of  the  picture,  nor  does  being  critical
 mein  that  one  indulges  in  the  luxury
 of  contradictions.  About  any  country
 in  the  world,  about  any  economy,  one
 can  always  point  to  the  dark  side.

 I  am  sorry  Shri  Dange  is  not  here.
 I  would  have  invited  his  attentian  to
 an  article  which  appeared  in  The
 New  Statesman  of  2nd  June.  It  talks
 about  an  underground  millionaire  in
 the  Soviet  Union.
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 “When  Rule  was  finally  arrested,

 and  valuables  worth  157,000  roub-
 les  in  his  garden  and  over  1,500,000
 roubles  in  old  bank  notes  which  had
 Jost  their  value  during  the  last  de-
 -valuation.”

 being  done,  where  we  are  going,  and
 -within  the  resources  at  our  disposal,
 what  can  really  be  attempted.  I  say
 that  if  that  kind  of  effort  is  made,  it
 will  be  found  that  on  the  w'
 are  discharging  the  respensibilties

 May  I  point  out  that  this  country  is
 committed  to  an  ambitious  programme
 of  development?  Our  public  finance
 has  to  been  development-oriented.
 What  are  the  main  ingradients  in  a
 development-oriented  publie  finance?
 Firstly,  we  have  to  give  priority  to
 development.  Many  things  my  hon.
 friend,  Prof.  Kabir,  talked  about  have
 to  be  done,  can  be  done,  provided  one
 is  able  to  mobilise  a  great  deal  of  re-
 sources  for  these  kinds  of  development.
 Even  when  one  talks  of  doing  things

 “on  credit,  one  cannot  draw  upon  cie-
 dit  unless  there  is  an  equal  amount
 of  savings  in  the  economy.  The  abi-
 lity’  of  the  economy  to  move  forward
 js  ultzmately  conditioned  by  the  quan-
 tum  of  savings  that  it  is  willing  to
 mobilise.  Over  and  over  again,  the
 Finance  Minister  is  advised  about  ways
 and  means  of  developing  the  economy,
 but  when  he  comes  forward  with  his

 to  mobilise  savings,  there
 is  sharp  criticism  of  them.

 Secondly,  we  87७  committed  to  the
 expansion  of  the  public  sector.  With
 the  exception  of  2  small  segment  of
 the  House,  the  rest  of  this  House  is
 committed  to  a  rapid  expansion  of  the
 public  sector,  which  means  that  sav-
 “yngs  generated  in  the  households  have
 to  be  transferred  largely  to  the  public

 after  year,  a  par.icular  proportion  of new  savings  that  come  up  to  the  pub- lie  exchequer,  Otherwise,  let  us  not
 talk  about  development  orientation
 towards  increasing  expansion  of  the
 public  sector.

 Thirdly,  anyone  who  has  studied
 economic  development  and  social
 change  in  any  country  of  the  world
 will  realise,  and  will

 the  qualitative  improvement  of  inputs. That  was  what  my  hon.  friend,  Prof.
 Xabir  was  referring  to  when  he  talked
 about  ‘thinking  of  the  man’,  what  we
 invest  in  education,  in  health.  Aknost
 three-fourths  of  the  increase  In  pro-
 ductivity  that  has  taken  place  in  the
 western  world  is  now  trace  to  what
 one  might  call  improvement  in  the
 quatty  of  inputs.  This  requires  a
 tremendous  amount  of  transfer  of  re-
 sources  because  education  and  health,
 T  am  sure  even  under  the  dispensation
 of  the  Swatantra  Party,  will  be  over-

 woeimingly
 organiseq  by  the  Govern-

 men!

 In  any  developed  economy  today  40
 per  cent  of  the  national  income  is
 handled  by  the  Government.  Almost  20

 something  like  10  per  cent  is  used  for
 Government's  expenses.  In  our  country
 today  the  Finance  Minister  is  able  to
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 through.  That  rationale,  that  inescap-
 able  logic  of  development  we  cannot
 jibe  at.

 The  next  point  that  I  would  like  to
 point  out  it  is  that  if  we  are  to
 develop,  we  have  to  develop  a  much
 higher  rate  of  saving  and  investment
 in  our  country  than  we  are  doing.
 When  we  began  our  development  pro-
 gremmme,  we  were  saving  and  investing
 only  5  per  cent  of  our  national  in-
 come,  with  the  result  that  the  annual
 increase  in  our  national  income  was
 about  pne  or  4]  per  cent.  There
 was  an  almost  equal  increase  in  popu-
 lation,  and  the  economy  remained
 completely  stagnant.  Over  the  past  few
 years  We  have  been  able  to  step  up
 the  rate  of  saving  and  investment,
 the  rate  of  saving  and  investment
 made  out  of  our  own  savings,  to  10
 per  cent  of  our  national  income  per
 year.  It  is  necessary  if  the  dreams
 and  visions  that  we  have,  if  the  ob-
 jectives  that  we  have  cherished  are  to
 be  realised  by  1975-76  or  ‘1976-77,  that
 in  this  decade  we  step  up  our  rate  of
 saving  and  investment  from  i0  to  20
 per  cent  of  our  national  income,  From
 a  larger  nationa’  income,  from  an
 ever-increasing  national  income,  une
 less  we  are  willing  to  transfer  greeter
 and  greater  resources  to  the  public  ex-
 chequer,  the  whole  pattern  of  develop-
 ment  as  we  have  envisaged,  which  is
 for  the  purpose  of  developing  the
 human  resources  of  our  country  and
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 economy,  our  national  income  would increase  ‘by  about  Re.  900  crozes  Ber
 year;  with  a  5  per  cent  rate  of  growth in  the  economy  today,  the  increase  in our  national

 The  minimum  marginal  rate  of
 Saving  wil:  have  to  be  about  25  per cent,

 In  the  first  plan,  which  everybody
 praise  here,  I  am  sure  Prof.  Kabir
 will  bear  me  out  when  I  say,  the
 marginal  investment  envisaged  for  five Five  year  plans  was  50  per  cent.  But
 even  if  we  have  a  lower  marginal  rate
 of  saving,  it  is  obvious  that  anything between  Rs.  250  and  Rs.  300  crores
 has  to  be  channelled  in  the  direction  of
 saving  and  investment,  and  a  great
 part  of  it  has  to  be  done  by  the  Finance
 Minister.  If  we  want  to  carry  through our  programme  of  devclopment,  we
 have  got  to  887९९  that  up  to  Rs,  250
 to  Rs.  300  crores  of  additional  saving
 and  investment  have  to  be  made,  and
 anything  up  to  50  or  60  per  cent  of
 that,  or  perhaps  more,  will  have  to  be
 through  the  public  exchequer.  There-
 fore,  any  Finance  Minister  who  is
 committed  to  a  programme  of  deve-
 lopment  has  no  escape,  It  is  his
 sacred  obligation  to  come  to  the  House
 and  say  that  he  has  to  raise  Rs.  50
 to  Rs.  75  crores  year  after  year  for  a
 period  of  0  years.  That  is  inherent,
 as  I  said,  inescapable,  in  the  whole
 logic  of  development  tha:  we  have
 accepted.

 Thirdly,  it  has  been  argued  that  all
 this  should  be  done  by  higher  direct
 taxes.  I  be'ieve  that  the  base  of  the
 direct  taxes  should  be  lower.  As  a
 matter  of  fact,  the  Finance  Minister
 when  he  was  in  charge  of  this  parti-
 cular  portfolio  some  years  back  had
 lowered  the  base  of  direct  taxes,  Why?
 Because  mare  and  more  incomes  are
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 Mar  with  the  tax  structures  in  deve-
 joped  countries  know  what  a  large
 percentage  of  people  pay  direct  taxes.
 It  is  necessary  to  catch  as  large  a
 mumber  of  people  in  the  net  of  direct
 taxes  as  possible,

 Prof,  Kabir  talked  about  simpli-
 fication  of  tax  structure.  Aj)  that  is
 being  dene.  The  Finance  Minister
 will  be  able  to  show  you  next  year  the
 result  of  the  simp‘ification  of  the  tax
 Structure  and  the  natiosalisation  and
 streamlining  of  the  tax  structure  that
 he  is  engaged  in  just  now.  I]  have  no
 doubt  in  my  mind  that  the  Finance
 Minister  will  have  in  course  of  time
 to  come  forward  with  propysals  on
 these  lines.  On  the  one  side  we  try  to
 raise  the  incotnes  of  a  significant  sec-
 tion  af  our  people  and  earch  one  of
 them  his  tu  pay  something  by  way
 Of  direct  taxes.  You  may  return  them
 to  these  people  in  various  furms  of
 social  benefils  bui  it  is  necessary  Vhat
 the  tax  suructure  is  widely  spread  and
 that  the  net  is  widely  spread.

 Even  if  we  aceept  Dr.  Lohia's  sug-
 gestion,  we  cannot  finance  everything
 by  direct  taxes.  My  friend  Pr.  Lahia
 said  that  if  he  had  the  opportunity,
 he  would  restrict  the  consumable  ex-
 penditure  at  Rs.  i,500  a  munth,  thal  is,
 Rs.  ‘18,000  a  year  which  would  mean
 that  at  the  level  uf  income  of  Rs.  40,000
 and  above,  the  tax  will  have  to  be
 00  per  cent.  I  am  prepared  to  accept
 that  but  even  when  you  do  that  you
 Bet  only  Rs.  25  crores  more.  Even
 after  stepping  up  taxes  whereby  any
 person  earning  more  than  Rs.  40,000
 per  year  wil!  have  to  pay  00  per  cent
 tax  which  would  leave  him  with  no
 income  after  taxes  after  he  hus  paid
 all  his  life  insurance  premium,  etc.
 the  net  accretion  to  the  resources  of
 the  Finance  Minister  would  be  of  the
 order  of  Rs.  25  crores  or  thereabout.
 What  would  be  the  result  of  the  eva-
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 Shri  D.  Cc  Sharma:  There  is  no
 Toom  for  bright  young  men  in  this
 country,

 Shri  Asoim  Mehta:  A  great  deal
 has  been  said  against  excise  duties.  It
 is  true  that  excise  duties  which  yield-
 ९७  a  revenue  of  Rs.  675  crores  in
 4950-5i  wil  yield  14  crores  in  1967-
 68.  Half  of  this  revenue  comes  irom
 new  commodities,  We  must  realise
 the  changes  taking  place  in  the  struc-
 ture  of  our  economy,  Secondly.  there
 have  to  be  excise  duties  because  how
 do  vou  ge  at  dn  these  things?  If
 there  is  Rs.  250  or  Rs.  300  crores  rise
 m  national  income,  in  a  country  tike
 Indiu,  how  do  you  get  at  even  a  mar-
 ginal  rate  of  saving?  We  expect  agri-
 cultural  production  to  double  during the  current  plan  period.  [If  that
 happens,  you  wi')  not  be  able  to  mobi-
 lis  any  considerable  amount  of  savings from  the  agricultural  section,  One  of
 ihe  ways  whereby  you  can  mobilise
 savings  from  them  is  through  excise
 duties.  You  cannot  get  away  from
 the  excise  duties.  My  friend  Mr.
 Dange  says  that  every  excise  quty  is
 a  call  for  a  struggle,  for  a  general
 strike.  If  it  is  so,  all  that  I  can  say  is
 that  he  wi'l  have  to  work  for  a  con-

 will  be  there  and  will  come  on.  He
 can  be  a  super  Trotskyite  and  work
 for  a  permanent  general  strike.

 A  lot  has  been  said  against  foreign aid.  I  ean  sasure  every  hon.  Member
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 ef  national  honour  compared  to  the
 rest  of  us.  But  what  is  the  position?
 There  are  in  development,  two  traps
 in  which  an  economy  gets  caught:
 one  is  the  savings  trap.  Your  invest-
 ment  requirements  are  larger  than
 what  you  can  save  in  your  own  eco-
 nomy.  Therefore,  you  try  to  augment
 your  savings  by  borrowing  from  out-
 side.  And  the  other  is  the  foreign-
 exchange  trap.  Your  requirement  of
 foreign  exchange  in  the  period  of
 development  is  much  greater  than
 what  you  can  earn  by  yourself,  and
 therefore,  you  have  got  to  augment
 your  foreign  exchange  by  getting
 foreign-exchange  loans  from  outside.
 We  are  investing  today  323  per  cent
 af  our  national  income,  while  we  are
 saving  only  0  per  cent.  The  difference
 nf  3  per  cent  comes  from  the  loans
 that  we  are  raising.  The  difference
 between  our  imports  and  our  exports
 is  roughly  of  the  order  of  Fs.  800
 crores,  This  foreign  exchange  gap
 is  covered  by  the  loans  that  we  are
 raising.  ‘This  we  are  doing  because
 we  are  convinced  that  as  an  agri-
 eulturist  takes  credit  in  order  to  build
 up  his  economy,  as  an  industrialist
 takes  credit  in  order  to  bui'd  up  his
 industry,  as  a  businessman  takes  credit
 in  order  to  organise  his  business,  it  it
 to  this  country's  advantage  to  try  to
 get  credits.  We  wil)  pay  them  after  a
 period  of  time,  but  we  cannot  trans-
 form  our  economy  quickly  enough  un-
 less  we  are  willing  to  take  this  credit.
 The  minimum,  the  essential.  credits
 have  to  be  taken.  I  would  weleome
 the  most  careful  scrutiny  by  this
 House  of  the  credite  that  we  are
 seeking,  but  merely  to  meke  a  genera!
 attack  on  foreign  credit  is  no  good.
 There  is  no  aid  because  almost  97  to
 98  ner  cent  of  the  so-called  foreign
 aid  that  we  are  getting  as  credit  fs  a
 thing  which  we  have  revald,  which  we
 ate  repaving  and  we  shall  be  repaying
 in  the  years  to  come.

 Here  again.  therefore,  the  question
 is  would  we  like  to  cut  down  our  deve-
 lopment  ororamme,  Woulg  we  like.
 or  ate  we  orenared  to  step  up  our
 erenriz  here  and  now  so  that  we  wi'l

 be  able  to  meet  our  foreign-exchange
 requirements  fully?  How  do  we  hope
 to  overcome  the  savings  gap  and  the
 foreign-exchange  gap?  It  is  amazing
 that  when  the  Finance  Minister  comes
 forward  to  augment  the  savings  in
 the  economy,  he  is  shot  at:  at  the
 same  time,  he  is  being  told,  “push
 forward  your  investment  programme,
 but  do  nothing  to  augment  your  sav-
 ings  and  do  not  go  in  for  foreign
 credit.”  If  he  comes  forward  to  raise
 the  exports,  it  is  said.  “why  levy
 excise  duties?"  Because  he  said,  “I
 have  got  to  curtail  consumption,  in-
 ternally.  in  order  that  the  surpluses  are
 created  for  export.”  The  moment  he
 does  that,  he  is  being  shot  down.  And
 he  is  also  told.  “under  no  circum~-
 stances  can  you  have  foreign  credit.”
 This  is  what  |  am  unable  to  under-
 stand,  the  sheer  contradiction  in  which
 hon.  Members  are  indulging,  I  would
 submit,  if  not  today,  some  other  day.
 when  they  will  have  the  responsibility
 of  sitting  on  these  Benches,  these  very
 words  of  theirs  will  come  home  to

 roost,  and  this  very  contradiction  will

 ultimately  tic  a  knot  round  thelr
 necks.  (Interruption).

 The  Indian  economy  is  not  yet  fa'ly
 developed;  but  it  is  not  also  under-
 developed.  We  are  as  it  were  in  the
 mid-stage  of

 pias  bien country  is  at  the  mid-stage  ©!
 lopment.  there  are  many  difficulties
 and  problems,  that  are  peculiar  to

 that  stage  of  the  situation.  For  in-

 stance,  we  have  the  capacities  for
 fabricating  various  kinds  of  equip-
 ment,  but  there  are  people,  hon.  Mem-
 bers  of  the  House  themselves,  who
 sometimes  favour  imvorted  equip-
 ment  to  indigenous  equipment.  Mem-
 bers  from  a  particular  State—I  do  not
 want  to  mention  ‘hat  State—came  ta
 us  and  said  they  must  st  the  turbines
 and  the  power  p’ant  from  9  particular
 country,  becauce  the  credits  are  avall-’
 able:  the  credits  have  been  tied  up.
 Why?  Because  then  alone  they  will
 be  sure  af  that  power  heine  available
 at  a  narticular  time.  Tf  thev  denend
 upon  indigenous  eauinment  there  wil
 be  some  slipping  back.  Over  and
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 over  again,  we  find  this  kind  af  con-

 The  effort  on  the  part  of
 the  Government  is  that  we  move
 ahead  with  our  own  indigenous  equip-
 ment  everywhere,  but  certain  credits
 have  been  tied  up;  certain  agreements
 have  been  made  during  a  period  of
 years;  there  is  a  recession;  inevitab'y
 earlier  agreements  have  to  be  honour-
 ed.  We  find  we  are  not  able  to  take
 full  advantage  of  the  capacities  that
 we  have  built  up.  But  as  we  move
 forward,  increasingly  we  are  going  to
 be  dependent  upon  our  own  resources.
 In  the  next  three  years  in  transport,
 power  and  a  number  of  other  sectors.
 we  shall  be  completely  self-re'iant.

 One  has  to  remember  that  as  the
 economic  situation  changes  and  as
 development  proceeds,  economic  poli-
 cies  also  change.  In  the  Soviet  Union
 far-reaching  changes  have  been
 brought  about  recently  in  the  econo-
 mic  policy  and  even  in  the  economic
 philosophy  itse'f,  because  at  a  parti-
 cular  stage  of  development,  the  earlier
 policies  become  a  strait-jacket.  That
 is  what  this  Government  has  been
 trying  to  do.  Hon.  members  opposite
 remain  wedded  to  some  kind  of  shib-
 boleth  and  obsolete  ideas.  They  do
 not  realise  that  the  policies  have  to
 eonform  to  the  stage  of  development.

 I  was  quite  happy  to  hear  Mr.  Dange
 pleading  to  inject  some  kind  of  prag-
 matism  as  far  as  the  managers  in  the
 pub'ic  sector  undertakings  are  con-
 cerned,  But  I  am  surprised  that  the
 same  Mr.  Dange  is  blessing  today  65
 gheraos  in  Calcutta,  which  are  under-
 mining,  damaging  in  an  irrevocable
 manner,  the  morale  of  the  nranagers.
 You  can  do  what  you  like  to  the
 industrialists,  the  men  of  capital,  but
 in  Calcutta  it  is  the  supervisors  and
 the  mavegers  whose  authority.  whose
 goodwill,  is  being  undermined.  Cal-
 eutta  wi'l  soon  be  a  place  from
 कापिशासर--कपीलॉ फ्ल?  there  may  be  filght
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 matic  approach,  to  managers,  how  can
 he  at  the  same  time,  be  responsipie
 for  blessing  the  gheraos?

 Iam  sorry  Mr.  Surendranath
 Dwivedy  is  not  here.  He  talkeg  very
 eloquently  about  the  need  for  an
 integrated  incomes  and  prices  policy.
 Here  is  a  recent  report—Report  on  a
 Framework  for  Incomes;  and  Prices
 Policy.  I  would  like  ६9  state  that  the
 Government  ig  as  vigilant  in  this
 matter  as  hon,  members  opposite.  Mut
 may  |  invite  his  attention  to  the  con-
 clusions  that  this  report  has  come  to:
 With  your  permission,  Sir,  I  would
 like  to  read  three  or  four  sentences
 out  of  this;

 “Though  the  need  for  an  income»
 policy  has  been  under  discussion  in
 most  of  the  devcloped  countries  in
 the  last  few  years,  hardly  any
 operationa'  incomes  policy  has  been
 evolved  in  any  country  except  the
 Netherlands.

 The  general  context  for  an  in-
 comes  policy  in  India  is  different
 from  that  in  the  developed  coun-
 tries,

 The  policy  instruments  have  to  be
 different  and  more  complex  than  In
 the  developeq  countries.  Incomes
 policy  has  to  be  coordinated  much
 more  effectively  with  other  econo~
 mic  policies.”

 This  is  a  very  complex  problem.  It  is
 easy  for  Mr.  Dwivedy  to  say,  why
 don't  you  have  an  integrated  incomes
 and  prices  policy?  We  have  been
 carefully  examining  this  problem  and
 analysing  it.  We  know  it  will  take
 considerable  time  before  the  various



 is  at  a  stage  of  development
 we  were  earlier.  Some  of  the

 excitement  we  felt  in  our  first  plan
 and  a  par:  of  the  second  plan,  Pakis-
 tan  is  feeling  today.  When  she  comes
 to  our  stage  of  development,  Pakis-

 =
 will  experience  the  same  difficul-

 ties.
 Shri  Piloo  Mody:  it  will  if  you  go

 there.  (laugher).
 Shri  Asoka  Mehta:  That  is  not  at  all

 a  joke,  |  can  invite  the  attention  of  the
 hon.  members  to  a  very  valuable  study
 made  by  Prof.  Edward  Mason,  who
 is  a  Professor  of  Harward  University,
 who  has  been  Economic  Adviser  to
 Pakistan's  planning  authorities  for  a
 long  time.  In  this  recent  study,  he  has
 compared  the  economic  development
 in  India  and  Pakistan.  You  will  find
 that  the  conclusions  |  have  quoted
 here  are  bodily  lifted  from  that  re-
 port.  You  can  laugh  at  Asoka  Mehta.
 But  the  laugh  will  come  back  on  you
 when  you  find  that  this  is  what  the
 economic  expert  of  Pakistan  himself
 has  to  say.

 Shri  Pilop  Mody:  400  million  peo-
 p’e  are  laughing  at  you,  not  merely
 the  members  of  the  House.
 é30  brs.

 bs  =
 said

 by
 Plan  provision  for  the  year

 was  Rs.  2250  crores  whi'e  this

 wg
 it  ‘a  much  less.  Probably  it  is.

 last  year  as  against  Ra,  2250  cro-

 on

 there  was  a  deficit  financing  of  over
 Rs.  200  crores.  We  do  not  want  that
 to  happen.  this  year  the
 planned  provision  is  likely  to  be  in
 the  neighbourhood  of  Rs.  2]  00  crores
 less  than  last  year  as  far  as  outlays
 are  concerned,  but  more  then  last

 year  ag  far  as  real  resources  are  con-
 cerned.  The  whole  effort  is  to  move
 forward  on  the  basis  of  real  resources
 we  can  mobilise,

 He  talked  about  the  Finance  Minis-
 ver  sharpening  the  razor  Cy  cut  my
 throat.  May  I  point  out  that  the
 sharpening  is  being  done  by  some-
 what  inexperienced  gentlemen  on  the
 other  side,  inexperienced  in  the  use
 of  razor,  Sir,  Firstly,  as  the  Economic
 Survey  has  pointed  out,  Centre's  reve-
 nue  in  ‘1967-68  compared  to  normal
 expectations  are  down  by  Rs.  400
 crores.  Why?  Because  there  has
 been  20  per  cent  decline  for  two  years
 in  food  production,  in  jute,  in  mesta,
 in  tobacco  and  in  oilseeds.  In  various
 directions  our  economy  has  suffered
 a  severe  setback  and  the  result  is  re-
 flected  in  the  finances  of  the  Govern-
 ment  of  India.  Should  we  project
 Rs.  400  crores  in  the  remaining  four
 years  of  the  Plan?  The  Finance  Mi-
 nister  does  not  wart  me  to  do  so,  but
 Dr.  Lohia  wants  me  to  do  so.  Who  is
 sharpening  the  razor?

 What  has  the  Finance  Minister  said
 in  his  Eoonomic  Survey?  He  has
 said:

 “Industrial  output  levels  for  the
 later  years  of  the  Fourth  Plan  must
 be  planned  on  the  basis  of  the  high-
 er  levels  of  agricultural  production
 that  should  be  achiebed  by  then
 and  care  should  be  taken  to  avoid
 a  hiatus  in  growth  during  those
 years  as  a  result  of  undue  pessimism
 based  on  current  agricultural  per-
 formance.”

 It  is  this  undue  pessimism  to  which
 so  many  hon.  Members  have  ied
 themselves  to  become  victims.  If  we
 are  not  finalising  our  Plans  here  and
 now,  it  ls  because  we  want  to  be  sure
 that  while  we  do

 to  ween
 also  become  victims  of  pessimism.
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 That  kind  of  very  accurate  assessment
 will  be  possible  on'y  after  two  or
 ibree  months,  partly  because  we  want
 te  see  how  the  food  situation  develops
 and  how  the  agricultural  production
 develops,  and  partly  because  we  want
 to  see  what  fiscal  po'icies  the  seven-
 teen  Sta:e  Governments  in  India  are
 going  to  follow.

 The  economy  has  changed,  There
 ds  no  getting  away  from  the  fact  that
 our  structure  of  economy  has  changed.
 We  were  producing  machinery  worth
 Rs.  30  crores  in  1950-51,  today  we
 are  producing  Rs,  500  crores  to  Rs.
 600  crores  worth  of  machinery.  By  the
 vend  of  the  Fourth  Plan,  given  the
 ‘goodwill  and  co-operation  of  all  con-
 cerned,  we  will  be  in  a  position  to
 produce  Rs.  3500  crores  worth  of
 machinery.  All  talks  of  transforming
 the  economy  ultimately  depends  upon

 ‘our  ability  to  bring  in  new  tools  and
 new  techniques.

 A  lot  has  been  said  about  neglect  of
 irrigation.  May  I  point  out  that  ma-
 jor  and  medium  irrigation  has  added
 4  million  acres  in  the  last  sixteen
 years,  minor  irrigation  has  added
 ‘3.6  milion  acres  in  the  last  sixteen
 years,  in  Uttar  Pradesh  and  Bihar  in
 1986-67  more  wells  were  energised
 than  in  the  previous  fifteen  years  and
 there  is  today  a  new  tempo  in  all
 these  things.

 Shri  D.  C.  Sharma:  If  that  is  the
 case,  why  is  there  food  shortage  in

 the  country  (Mmterruption)?

 Shri  Asoka  Mehta:  I  would  like  to
 point  out,  Sir  that  next  year  when  we
 discuss  the  budget  we  will  find  that
 our  food  production  has  increased
 very  significantly  because  the  poten-
 tial  today  is  anything  between  95
 million  to  490  million  tons  and
 there  is  no  reason  why  that  potential
 cannot  be  realised.  But  I  would  like
 to  point  out  that  the  strategy  of  agri-
 cultural  deve’opment  that  the  whole
 House  has  endorsed  involves  that  80
 million  acres  of  land  will  produce  by
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 the  end  of  the  Fourth  Plan  72  million
 tons  of  foodgrains  while  220  million
 acres  of  land  will  produce  only  48
 milion  tons  of  foodgrains,  because
 these  80  million  acres  of  land  will
 have  all  the  combined  inputs  that
 Professor  Kabir  talked  about.  There-
 fore,  it  is  necessary  that  one  hag  to
 have  the  appropriate  fiscul  policy,  be-
 cause  otherwise  benefits  will  remain
 with  those  who  own  80  million  acres
 and  nothing  will  go  to  those  who  own
 220  million  acres.  This  transfer  of  in-
 come  has  to  take  place  and  it  can  take
 place  only  through  proper  fiscal  policy,
 which  cannot  exclude  constant  in-
 crease.  constant  widening  and  cons-
 tant  diversification  of  excise  duties.  I
 would,  therefore,  like  to  say  that  the
 Government  would  like  to  support  the
 budget  that  the  Finance  Minister  has
 put  forward,  because  he  has  brought
 them  forward  in  conformity  with  the
 overall  strategy  that  he  has  outlined
 in  Part  A  of  the  budget.  It  is  a  mat-
 ter  of  regret  that  the  policy  projected
 has  not  been  fu'ly  examined  so  that
 members  could  have  come  to  the  con-
 clusion  that  what  he  has  suggested  is
 in  conformity  with  the  needs  and  re-
 quirements  of  our  development.

 1  would  like  to  point  out  that  to-
 day  we  are  giving  Rs,  l8  crores  as
 food  subsidy.  I  hope  and  trust  that
 as  the  food  situation  improves  this
 subsidy  will  not  be  necessary
 these  resources  will  be  availab'e  for
 accelerating  our  further  development
 programmes.

 I  agree  that  there  is  need  for  vigil-
 ance  and  there  is  need  for  correction
 fn  every  direction.  I  recognise  that
 we  have  to  Improve  our  efficiency  and
 we  have  constantly  to  strive  for  eco~
 nomy.  All  this  advice  given  to  wus
 are  welcome.  They  are  necessary.
 But,  at  the  same  time,  may  I  point  out
 that  we  can  do  all  this  if  we  move
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 three  big  Five  Year
 India  has  not  attained  economic  inde-

 total  assets  come  to  Rs,  2605.95  crores.
 After  a'l,  this  monopoly  !s  not  unex-
 pected.  It  was  anticipated  even  by
 the  fathers  of  our  Constitution.  For
 example,  one  big  business  group  {s
 able  to  contro!  almost  all  the  indus-
 trial  products  of  this  country.

 I  would  ifke  to  quote  from  the  re-
 port  of  Shri  Hazarl—

 “Except  basic  stee]  and  power
 generation,  almost  every  kind  of
 industrial  product  capable  of  do-
 mestic  manufacture  ls  covered  in

 The  empire  of  the  Birlas  is  bigger
 than  Asoka’s  empire  and  even  Alaud-
 din  Khilji’s  empire,  Would  you  like
 to  know  the  boundaries  and  extent  of
 the  Birla  empire?

 UP  ang  Gujarat,  and  are  also  de~
 veloping  interest  in  Assam,  Madras,
 Kerala,  Punjab,  Orissa  and  Bihar.
 There  is  one  project  in  Kashmir
 (and  the  blank  on  the  Birla  map  in
 Mysore  has  been  filled  up  of  late  by
 the  acquisition  of  a  cement  company
 and  a  machine  too]  company).”

 When  I  speak  of  Birla  I  take  him
 as  a  representative  of  the  big  busi-
 Ness  groups.  Birla  for  me  inc’udes
 Tatas,  Dalmias,  Jains,  Singhanias  etc.
 This  is  how  the  Government  is  run-
 ing  this  country.

 After  all,  how  dia  this  happen?
 Why  were  these  people  alone  prefer-
 red  in  issuing  licences?  The  reason  is
 simple.  It  was  because  they  contri-
 buted  very  liberal'y  to  the  Congress
 election  fund.  I  am  not  talking  in
 the  air;  I  can  substantiate  my
 argument  from  the  report  of  the
 Monopolies  Inquiry  Commission.  On
 page  i85  it  has  been  categorically

 fund  of  the  Congress  Party,
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 that  industrialists  were  compel-
 led  to  make  those  contributions,
 but  that  they  got  no  return.”

 ‘What  a  shame  on  the  Congress  Party?
 “The  leader  of  the  delegation

 made  the  interesting  modification
 of  his  colleague's  statement  by
 saying  that  it  was  not  compul-
 sion,  but  persuasive  pressure
 that  was  responsible  for  much  of
 these  contributions.”

 This  is  how  the  Congress  Party
 was  issuing  licences  only  to  these  big
 business  groups  and  to  no  one  else.
 The  money  they  contributed  went  to
 the  Congress  fund  and  the  licence  was
 issued  to  the  parties,  This  is  how
 monopoly  in  this  country  has  been
 created.

 The  Finance  Minister  speaks  of
 price  stability.  He  admits,  rather
 he  confesses,  that  over  a  perind  of
 three  years  a  44  per  cent  rise  in  pri-
 ces  has  taken  place.  To  talk  of  price
 stability  in  India  is  to  talk  of  snakes
 in  Iceland.  The  Central  Government
 has  so  far  done  nothing  to  arrest  the
 prices  or  to  hold  the  e-line,  At
 the  same  time  they  are  not  also  wil-
 ling  to  help  those  who  are  taking

 example,  the  Government  of  Madras
 has  very  recently  tarted  giving  sub-
 sidised  rice  at  a  low  price  to  the  poor
 people  and  to  the  down-trodden  peo-
 ple.  They  are  givng  so  much  sub-
 sidy  to  the  rice  producers.  They
 expect  some  help  from  the  Central

 people  now-a-days  stand  for  decen-
 tralisation  of  power  and  not  for  con-
 centration.
 were  introduced  in  this  House  and
 in  the  other  House,  namely,  the
 Central  Industrial  Security  Force
 Bill  and  the  Unlawful  Activities  Pre-
 vention  Biull.  The  Industrial  Security
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 bringing  this  measure.  I  would  like
 to  state  before  this  House  that  fede-
 ralism  must  be  kept  up  in  this  coun-
 try  at  any  cost.

 The  Finance  Minister  often  speaks
 of  restraint  in  public  expenditure  and

 on  Government  expendi-
 ture.  I  welcome  his  proposal  ६0  re-
 duce  the  strength  of  ministries.  But
 at  the  same  time  I  would  like  to  ask
 one  question,  When  reducing  the
 strength  of  ministries,  why  cannot  he
 reduce  the  strength  of  ministers?  we
 have  got  ministers  without  portfolio;
 they  have  no  work.  I  am  told  that
 the  other  ministers  are  afraid  of  these
 ministers  because  they  might  steal
 away  some  portfolio  from  them.  These
 ministries  should  be  abolished  imme-
 diately.  They  have  no  work  and
 they  should  not  be  paid.  I  am  =  re-
 minded  of  the  Finance  Minister's
 statement  in  the  House  the  other  day.

 he  said  that  those  people  did  not
 ‘work  any  more  amd  they  should  nut
 be  paid.  The  same  rules  must  be
 applied  to  Ministers  also.

 The  other  day,  we  were  Invited  to
 the  Rashtrapati  Bhavan.  1
 that  palatial  building  for  the  first
 time  and  there  I  saw  place  guards

 When  we  speak  of  economising  ex-
 penditure,  the  Finance  Minister  has
 gone  to  economise  the  shape  and  the
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 vf  an  advertisement  at  the  time  of

 fn  circulation,  This  one  advertise-

 Again,  the  Finance  Minister  speaks
 of  lower-income  groups  in  his  Bud-
 get  speech.  He  says:

 “When  real  income  are  eroded
 by  increases  in  the  cost  of  living,
 some  compensation  to  the  lower

 the  interest  of  maintaining  social
 harmony  ang  g0od  industria]  and
 service  relations.”

 Let  us  Jook  at  the  taxes  he  has  im-
 posed.  He  has  raised  excise  duty  on
 coffze  and  tea  which,  definitely  goes

 4458

 “It  is  my  expectation  that  in  the
 case  of  aluminium,  rayon  and  syn-
 thetic  fibre,  it  should  be  possible
 for  producers  to  absorb  the  increase
 in  excise  duty  without  any  increa-
 se  in  the  prices  charged  to  con-
 aumers,”

 He  goes  on  to  say:
 “In  any  event,  producers  ot

 these  products  will  not  be  allowed
 to  increase  their  prices  without
 prior  conslationg  with  the  Gov-
 ernment,”

 I  would  like  to  ask  him  how  many
 people  have  come  to  you,  for  prior
 consultation  as  to  whether  to  raise
 the  price  or  not.  When  he  rises
 to  read  his  Budget  speech,  the  prices
 go  up  throughout  the  country.  No
 merchant  comes  here  for  conulta-
 tion  with  the  Finance  Minister  or
 with  the  Government  of  India.

 Now,  I  would  like  to  come  to  the
 sensitive  problem.  rather  one  of  the
 unsolved  problems  of  this  country,  the
 language  problem.  Leaving  apart
 the  ways  and  means  of  (finding  a
 solution  to  this  problem,  the  Ministers
 often  aggravate  the  problem  by  mak-
 ing  some  sort  of  statements.  Very
 recently,  a  Minister  of  State  has
 made  a  statement  which  has  evoked
 so  much  criticism  and  anger  through-
 out  the  country.  I  would  like  to
 read  the  editoria)  of  The  Hindu  of
 April]  21,  1967.  It  says:

 of  the  Government  of  India.
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 An  hea.  Member:  What  is  wrong  stand  for  my  own  mother-tongue.
 in  that?  When  you  are  in  favour  of  your

 mother-tongeu  to  be  the  national  lan-

 happens  to  the  other  languages?  What
 happens  to  Telugu,  Kannada,  Malaya-
 Jam  and  other  languages?  Are  they
 not  the  national  languages  of  this

 I  can  understand  the  love
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 English.  I  stand  for  all  the  languages;
 all  the  languages  should  be
 equal  opportunity  in  this  House,  The
 other  day,  when  Mrs.  Tarkeshwari
 Sinha  began  her  speech  in  English

 lation  in  all  other  languages  is  not
 made  in  this  House,  we  are  put  at  a
 very  disadvantageous  position.  When  I
 plead  for  English,  it  is  not  that  I  love

 nation.  We  want  that  English  should
 be  continued  until  all  the  nationel
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 translation  in  this  House  in  all  the
 other  languages  should  be  done  im-
 mediately.  I  would  like  to  remind  we
 House  of

 eee
 that  was  hela

 very  recently  at  Kodaikanal,  the  anti-
 Hindi  Conference  held  by  the  students
 of  Tamilnad,  This  must  an  eye-opener
 to  the  Central  Government.  They
 should  not  keep  quite  because  there
 ig  no  agitation  in  this  country.  I  know
 ibe  attitude  of  the  Centra]  Govern-
 ment.  Unless  and  until  people  agitate,
 they  will  not  come  with  a  legislation.
 This  has  been  the  attitude  from  the
 very  beginning,  from  1947.  Mr.  Nehru
 promised  30  many  years  back  it  has
 yet  to  come  in  this  House.  १  hope  that
 they  will  bring  the  Amendment  Bill
 in  this  session  and  I  am  going  to  wel-
 come  it,  But  my  opinion,  the  opinion
 of  my  Party  and  the  opinion  of  the
 non-Hindi  speaking  people  is  this:
 until  you  recognise  all  the  national
 languages  as  the  official  languages  of
 India,  English  should  be  continued  as
 fhe  sole  official  language  of  this  coun-
 try  because  it  confers  no  undue  ad-
 vantage  over  a  particular  section  of
 the  community  or  over  a  particular
 section  of  the  Indian  people;  otherwise,
 we  will  be  put  to  a  disadvantage  and
 we  will  be  having  a  lot  of  hardship.

 Shrimati  Sushila  Rohatgi  (Bilhaur):
 3  find  that  a  new  tendency  has  crept
 in  in  this  House  recently,  which  has
 been  a  source  of  inspiration  to  many
 of  our  speakers  here.  I  do  not  mean
 you,  Sir,  But  I  mean  the  hon,  Mem-
 bers  from  the  Opposition  side.  It  may
 be  a  question  of  the  Bir'aphobia;  it

 १465
 Some  hon.  Members:  A  wonderful

 tudget?
 Shrimati  Sushila  Rohatgi:  Yes,  I

 ३0०४  upon  this  budget  in  that  way.  I
 $m  sure  that  by  the  time  I  conclude
 tay  speech,  many  of  my  hon.  friends
 vill  be  convinced  of  that.  Let  them
 give  me  a  patient  hearing.

 I  would  like  to  say  that  every
 budget  mirrors  the  needs  and  require-
 tents  of  the  time.  Every  budget
 inirrors  the  background  of  the  econo-
 mic  condition  of  the  time.  What  is
 the  economic  condition  of  the  country
 today?  Let  us  not  forget  that  the
 prices  have  risen  by  nearly  46  per  cent
 cluring  the  last  three  years.  Let  us
 not  forget  that  the  country  is  fraught
 with  famine  of  gan  unprecedented  type.
 Let  us  not  forget  that  devaluation
 has  been  accepted  as  a  universal  fal-
 lure.  Let  us  not  forget  also  that  there
 have  been  two  great  wars  on  our
 frontiers,  which  have  depleted  our
 Tesources  to  a  great  extent  and  which
 have  forced  ys  to  increase  our  nations]
 expenditure  on  defence  from  Ra.  300
 crores  to  nearly  Rs.  950  crores  now.
 Let  us  also  not  forget  that  there  has
 been  population  explosion  in  the
 country,  and  the  population  has  been
 increasing  very  rapidly,  at  the  rate
 of  nearly  a  crore  of  population  every
 year.  Let  us  also  not  forget  that  what
 the  other  parties  could  have  done  in
 the  background  of  these  things  Is
 there  any  party  here  which  could
 have  brought  forward  a  better  budget
 today?  I  extend  this  challenge  to  all
 my  Opposition  friends  today.  If  they
 cannot  unite  even  on  a  sing’e  matter
 like  the  West  Asian  crisis,  when  they
 very  nearly  came  to  b'ows-—thank
 God,  there  was  a  little  partition  be-
 tween  the  two  sides  there—if  they
 could  get  into  such  a  fury  and  a  furore
 over  a  fire  which  was  escalated  far
 away  from  our  shores,  can  they  think
 coolly  and  calmly  and  unite  in  a
 matter  relating  to  a  fire  which  is
 burning  in  every  hearth  and  home  in
 India  today?  So,  I  wou'd  congratulate
 the  hon,  Finance  Minister  on  this
 budget.  I  am  sure  my  hon,  friend
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 {Shrimati  Sushila  Rohatgi)
 Shri  Piloo  Mody  would  also  agree
 with  me  that  this  was  the  best  budget
 that  could  have  been  brought  for-
 ward.

 डाल  Piloo  Mody:  I  do  not  agree.

 Shrimati  Sushila  Rohatgi:  I  realise
 that  we  have  socialistic  goals  and  we
 have  socia  istic  dreams,  and  those
 dreams  can  only  come  true  when  we
 take  some  drastic  steps,  and  apply
 some  drastic  cuts.

 The  hon.  Finance  Minister  has  called
 a  halt  to  deficit  financing  in  his  speech.
 I  take  this  to  be  g  very  strong  and  a
 very  bolg  step.  I  think  that  we  have
 reached  the  take-off  stage  of  the
 economy,  and  from  this,  it  would  be
 easy  to  heal  all  the  wounds  in  our
 economy;  it  wil  be  easier  for  us  to
 stabilise  our  economy  and  it  will  be
 easier  for  us,  once  we  have  diagnosed
 all  the  maladies  in  our  economic
 hody-politic,  to  sit  down  coolly  and
 calmly  and  give  our  budget  a  con-
 valescent  stage.  After  that  is  done,
 it  will  be  easier  for  us  to  take  off  and
 to  soar  in  the  winds  of  a'l  those
 dreams  of  socialistic  pattern  that  we
 have  had,  and  I  think  that  within  a
 couple  of  years  or  three  years  we
 would  be  in  a  position  to  raise  the
 standard  of  living  of  the  people.  I
 Would  certainly  like  to  congratulate
 the  Finance  Minister  on  this.

 But  I  have  no  doubt  that  this  budget
 is  conspicuous  in  certain  ways;

 of  our  Constitution.
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 after  the  elections,  we  find  that  nearly
 50  per  cent  of  the  States  are  governed
 by  non-Congress  governments,  So  far
 the  Central  and  State  Governments
 had  the  same  party  in  power,  Whatever
 ए  an  was  made  was  formulated  by  the
 Planning  Commission  and  funds  were
 allotted  by  the  Finance  Commission;
 the  plans  were  taken  up  and,  as  a
 matter  of  fact,  they  were  implement-
 ed  by  the  States.  But  today  in  the
 changed  context,  I  feel  that  this
 federal]  structure  makes  it
 for  us  to  see,  when  the  Constitution
 does  not  authorise,  does  not  make  it
 obligatory  on  the  States  to  carry  out
 the  plans  made  by  the  Centre,  whe-
 ther  it  would  be  incumbent  upon  the
 States  to  fo'low  the  plans  laid  down
 by  the  Planning  Commission.  I  would
 like  this  point  to  be  studied.  Today
 the  Central  Government  cannot  ask
 any  State  Government  to  levy  any
 tax;  it  cannot  force  any  State  to
 abolish  any  tax.  In  the  present  con-
 text,  with  many  of  the  States  Gov-
 ernments,  as  in  Bihar,  West  Bengal
 and  UP,  trying  to  gain  popularity  of
 the  public,  by  their  decision  not  to
 impose  any  further  taxation  on  the
 people,  by  their  decision  a'so  to  raise
 the  dearness  allowance—in  UP  I  know
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 Secondly,  I  would  like  to  point  out
 that  in  the  allocation  of  Central  pro-
 jects  also  in  States,  there  has  been  a
 little  discrimination.  In  the  first  two
 Plans,  UP  had  no  central  project  what-
 soever.  In  the  Third  Plan,  we  had
 four  project.  Apart  from  the  natural
 potentialities  and  natural  resources  in
 a  State,  this  must  be  linked  up  with
 another  consideration.  I  would  also
 suggest  that  the  backward  condition
 of  the  State  and  the  population  of
 the  State  should  also  be  taken  into  ac-
 count.  I  would  make  a  humble  re-
 quest  that  UP,  which  has  nearly  77
 per  cent  of  the  total  population  of
 the  country,  and  which  has  been  given
 only  6  per  cent  of  the  total  Central
 projects,  should,  in  consideration  of
 its  backward  economy  and  backward
 condition,  be  given  a  little  more  pre-
 ferential  treatment  in  order  that  all
 the  States  in  the  country  may  come  at
 par  in  the  matter  of  development,  so
 that  Stetes  like  Madras,  Bengal  and
 Bombay  are  not  allowed  to  forge  a-
 head  leaving  others  behind.  Therefore,
 I  would  suggest  that  all  these  factors
 should  be  taken  into  consideration.

 capita  income  at  present  in
 whereas  it  is ey  iy  ४  eo

 into  calculation  in  the  matter  of  allo-
 cation  of  projects.

 units  have  found  it  very  very  difficult
 to  compete  with  the  big  units  which
 have  collaboration  with  foreign  firms
 which  operate  in  India.  If  it  had  been
 linked  with  some  freeze  on  the  raw
 materials  it  might  have  been  easier  for
 them  to  compete  with  them,  but  this
 policy  of  only  fixing  a  ceiling  on  their
 price  is  a  step  towards  exterminating
 and  killing  the  indigenous  drug  indus-
 try.  I  would  also  like  to  point  out
 that  that  this  matter  should  be  taken
 into  consideration  because  it  has  been
 the  avowed  policy  of  the  Government,
 from  time  to  time  the  Government  has
 declared  so,  to  encourage  indigenous
 industry  and  give  it  all  sorts  of  incen-
 tives.  If  the  Government  wants  to
 carry  this  out,  it  must  see  that  these
 small  matters  are  mended  in  time.

 This  budget  is  trying  to  give  incen-
 tive  to  various  industries  in  the  form
 of  loans  and  concessions  and  in  50
 many  other  ways.  It  is  a  very  com-
 mendable  step,  but  I  often  find
 that  people  have  to  worry  about  the
 bis  which  are  pending  in  the  name
 of  the  Government,  both  at  the  Centre
 and  in  the  States.  I  do  not  understand
 this  incompatibility  of  the  Government
 extending  support  in  the  name  of
 loans  on  the  one  side,  while  it  depri-
 ves  these  firms  of  their  legitimate
 dues  from  Government  in  the  form  of
 dills.  These  Httle  things  should  be
 mended  in  time.

 The  most  important  problem  which
 faces  us  today  is  food  shortage.  I  am
 glad  that  Government  is  aware  of  it
 and  is  giving  it  top  priority,  but  I  am
 afraid  that  the  sense  of  urgency  fs
 still  missing.  I  would  like  this  food
 thortage  to  be  tackled  on  a  war  foot-
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 penditure.  |  am  told  the  administra-
 tive  expenditure  is  nearly  30  to  35
 per  cent,  It  is  for  him  to  state  the
 veracity  of  that.  Anyway,  we  have
 no  right  to  spend  so  much  on  our  ad-
 ministrative  expenditure  alone.  I  am
 sure  that  if  the  Government  makes  a
 cool,  collected  programme,  in  a  phased

 ministration  fu'ly,  it  can  make  a  start
 and  realise,  how  much  expenditure
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 U.P.  |  wotlld  request  the  Finance
 Minister  to  go  into  that.  Medium  irri-
 gation  and  agricultural  production
 should  ba  given  top  priority.

 wndustry  in  U.P,  as  in  other  parts
 also.  When  the  companies  in  U.K.
 faced  a  crisia  sometime  back,  they
 passed  a  Textile  Renovation  Act  and
 subsidised  the  mills  and  eventually
 they  stabilised.  Textile  industry  is
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 for  details  ebout  this  place  and  if
 possible  to  make  this  a  cultivable  land.
 About  a  lakh  of  acrea  or  two  lakhs
 of  acres  in  U.P.  alone  could  thus  be
 brought  to  cultivation.  In  the  pre-
 sent  crisis  every  acre  of  land  mat-
 tera.

 There  is  a  craze  to  industrialise
 the  cities.  Agriculture  and  industry
 must  go  together.  I  do  not  under-
 stand  why  industries  must  be  located
 in  lands  which  give  &  good  harvest.
 l  would  even  say  that  the  grow  more
 food  campaign  can  be  compatible
 with  greater  industrialisation  only  if
 good  lands  are  not  destroyed  for
 building  new  constructions  for  indus-
 tries,  With  these  words,  I  thank  you,
 Sir.

 Shri  Sequeira  (Goa,  Daman  and
 Diu):  Mr.  Speaker,  Sir,  on  page  725
 of  the  Defence  Services  Estimates
 for  1967-68,  it  says  that  one  of  the

 of  financial  property  is  that
 every  public  officer  should  exercise
 the  same  vigilance  in  respect  of
 expenditure  incurred  from  Govern-
 ment  revenues,  as  a  person  of  ordi-
 nary  prudence  would  exercise  in  res-
 pect  of  the  expenditure  of  his  own

 The  revenue  expenditure  ag  per-
 centage  of  net  national  output  has
 gone  up  from  4.42  per  cent  in  1955-56
 to  5.84  per  cent  in  1960-61  and  to
 9.03  per  cent  in  1964-65  and  in  abso-

 rms  it  has  increased  in  1967-68
 per  cent  over  1964-65.  When

 is  so  and  when  the  appropria-
 of  people’s  money  through  taxa-
 as  percentage  of  net  na:lonal  out-
 has  increased  from  4.42  per  cent

 56  to  5.l6  per  cent  in  1960-61
 १.8]  per  cent  in  1964-65;  in

 terms  in  1967-68,  this  year,
 cent  over  1964-85,  I  submit
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 when  it  is  to  tax  everybody,  to  sup-
 port  the  Government  and  perpetuate
 a  Parkinson's  paradise,  think  some-
 thing  should  be  done  about  it.

 Almost  everytime,  at  budget  time,
 everyone  agrees  that  something  must
 be  done,  but  everytime,  we  are  told
 because  of  the  difficult  economic
 situation,  we  must  be  careful,  and
 nothing  ig  done,  and  the  situation
 keeps  getting  worse  and  worse  every
 time.  1  submit  that  there  is  need  for
 a  change  in  approach  and  in  perfor-
 mance  right  now;  I  have  tried  to
 place  myself  in  the  unexcised  shoes
 of  the  hon.  Finance  Minister  and  to
 ask  myself  what  I  woulg  do  in  this
 situation,

 To  the  hon.  Minister,  I  offer  the
 conclusions  that  I  have  reached,  as
 my  humble  sugges-ions  for  consider-
 able  improvement,  I  belive  that  any
 over  staffed  organisation  is  in  efficient.
 I  believe  that  to  put  through  a  crash
 programme,  you  need  an  efficient
 organisation.  I  believe  that  when
 there  is  slight,  just  slight  understaff-
 ing,  everyone  tries  g  little  harder,
 works  a  little  more,  7  would,  there-
 fora,  insist  upon  a  ban  on  further
 recruitment  in  Government.  I  would
 suggest  an  age-limit  of  50  in  Govern-
 ment  service,  and  insist  on  the  enforce-
 ment  of  this  limit,  I  would  thus
 infuse  fresh  blood,  fresh  thinking  into
 all  cadres  of  the  Government;  unlike
 the  hon,  Minister  of  Planning  I  like
 bright  young  men.  I  believe  that  we
 must  cut  costs.  I  believe  that  difficult
 situations  call  for  a  change  from
 complacency  to  dynamism.

 I  would  start  with  revenue  expendi-
 ture:  I  would  cut  unilaterally,  mildly
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 [Shri  Sequeira]
 fund  subject  to  my  personal  sanction.
 I  would  judge  my  own  efficiency  by
 my  ability  to  carry  all  of  it  into  the
 next  budget.  I  would  be  left  with
 Rs,  43.52  crores  to  use  effectively.

 I  believe  in  the  social  control  of  all
 enterprises  through  the  people  and  not
 Government  which  is  a  bad  manager,
 through  exercise  of  consumer  prefer-
 ence  and  investment  by  the  people  in
 equities.  I  would  therefore  place  addi-
 tiona]  purchasing  power  in  the  hands
 of  the  people.  I  would  exempt  all
 earnings  up  to  Rs.  12,500  per  year  from
 income-tax,  That  would  come  to
 Rs.  80  crores;  I  would  exempt  all  ear-
 ings  from  Rs.  12,501  to  Rs.  30,000  a
 year  from  special  surcharge;  that
 comes  to  Rs,  3.75  crores,  I  would  give
 a  relief  of  5  per  cent  on  total  tax
 payable  on  all  earnings  between
 Rs.  12,501  and  Rs.  30,000;  that  comes
 to  Ra.  9  crores.  I  would  give  a  relief
 of  0  per  cent  on  all  earnings  between
 Rs.  30,000  and  Rs.  50,000  a  year;  that
 gives  Rs.  5.0  crores.  I  would  give  a
 relief  of  five  per  cent  on  all  earnings
 between  Rs.  50,00l  and  Rs.  l  lakh:  that
 gives  Rs.  3.0  crores.  Total  Rs.  50.05
 crores.  doing  this,  I  would  have
 Placed  Rs.  50.95  crores  of  additional
 purchasing  power  in  the  hands  of
 1,230,000  people  and  added  to  the  sav-
 ings  and  investment  by  the  people  in
 equity.  I  would  have  at  least  (941,264
 less  assessments  to  make.  I  would
 have  probably  5,832  spare

 they  demand  from  private  sector  in
 their  assessment.

 I  would  be  left  with  a  small  deficit
 of  Rs.  7.43  crores.  I  would  go  to  my
 capital  disbursements  and  apply  the
 same  standard  and  the  same  system.
 On  Rs.  933  crores,  I  would  cut  4  per
 cent,  ie,  Rs.  37.32  crores.  I  would
 retain  2  per  cent,  i.e.  Rs.  8.66  crores.
 I  would  add  this  to  the  reserve  fund

 other  2  per  cent  to  offset  the  deficit  of
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 Rs.  7.43  crores  and  I  would  be  left
 with  Rs,  .28  crores.

 I  would  now  turn  to  excise,  which
 is  the  main  burden  of  taxation  on  all
 people.  I  believe  that  any  tax  that
 adds  to  the  cost  of  necessities  of  com-
 mon  people  should  be  cast  aside,  in
 favour  of  taxes  on  luxuries  of  some  or
 even  all  people,  From  my  budget  pro-
 posals,  4  would  forget  about  additional
 excise  on  coffee  and  tea,  footwear  and,
 cotton  textiles.  I  would  set  aside  for
 the  present  the  proposals  ]  had  made
 on  motor  spirit,  petrol  and  lubricants
 and  cigarettes.  The  loss  of  revenue
 would  be  Rs.  73,05  crores.  I  would
 then  remove  completely  the  basic  ex-
 cise  duty  on  tea,  coffee,  vegetable
 oils  and  fats,  soaps,  cotton  fabrics,  cot-
 ton  yarn,  woollen  fabrics,  woollen
 yarn,  kerosense,  medicines  and  the
 additional  duty  on  textiles,  The  loss
 in  revenue  would  be  Rs.  216.12  crores.
 The  total  loss  in  revenue  would  be
 Rs,  289.2  crores,

 I  would  then  double  the  basic  excise
 duty  on  tobacco,  motor  spirit,  refri-
 gerators  and  air-conditioners  and  I
 would  charge  50  per  cent  more  on
 non-specified  petroleum  products.  I
 would  trople  basic  duty  on  motor  cars,
 not  including  trucks,  and  cosmetics
 and  cigars  and  cigarettes.

 An  hon.  Member:  What  about
 liquor?

 Shri  Sequeira:  That  is  a  state  ub-
 ject;  that  is  not  taxed  by  the  centre.

 The  gain  in  revenue  would  be  Re.
 280.96  crores.  With  these  proposals,  I
 would  have  not  only  arrested  but
 reversed  the  rise  in  prices  on  some
 very  essential  commodities.  I  would
 have  taken  Rs,  290  crores  from  a  few
 and  put  Rs.  289  crores  into  the  pocket
 of  many  millions.  I  would  still  be  left
 with  a  net  surplus  in  excise  of  Rs.  .79

 med  statistics  of  recent  vintage.  I
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 year  to  keep  the  fact  of  falling  prices
 constant  by  selected  reliefs  in,  direct
 taxation;  or,  I  might  use  them  to  offset

 a  rise  in  price  of  sugar  when  the

 Mr,  Speaker:  Allow  him  to  make  a
 budget.  Do  not  interrupt  him.  He  is
 getting  trained  in  the  preparation  of
 2  budget,

 Shri  s.  s.  Kothari  (Mandsaur):  He
 and  the  Planning  Minister  should  sit
 together.

 ‘Shiv  Sena’
 (HLA.H.  Dis.)  ons

 the  other  day  when  I  asked  for  infor-
 mation,  that  these  arrears  have  not
 been  classified  into  income  ranges  or
 types  of  assessees.  How  are  you  going
 to  collect  if  you  do  not  know  from
 where  to  collect.

 Shri  Umanath:  It  is  not  meant  for
 collection,

 Shei  Sequeira:  A  iarge  part  of  our
 expenditure  today  is  on  defence.  We
 are  building  massive  defence  establish-
 ment  which  is  an  expensive  proposi-
 tion.  Have  we  considered  whether
 we  should  build  a  smaller  establish-
 ment,  @  smaller  permanent  cadre
 where  the  officer  to  rank  ratio  is  much
 higher  than  now  with  a  large  and

 —
 part-time  para-military  back-

 On  irrigation,  why  did  it  take  so
 long  to  realise  that  surface  water
 dries  up  with  any  drought  and  sub-
 soil  water  never  dries?

 Mr.  Speaker:  The  hon.  Member
 has  to  conclude  in  another  two
 minutes,

 Shri  Sequeira:  Sir,  I  offer  these
 observations  to  the  hon.  Finance
 Minister  as  humble  suggestions  and
 1  request.  his  carefuk  consideration.

 I  would  like  to  give  him  one  point-
 ed  reminder.  The  generation  for
 whom  we  were  told  we  are  suffer-
 ing,  the  ones  who  would  benefit
 from  our  suffering,  are  already  here.
 They  were  born  in  free  India,  they
 are  growing  in  free  India,  They
 want  better  lives  for  themselves,
 not  for  their  children.  Time,  Sir,
 is  no  longer  on  our  side.

 ‘11.29  hrs.
 “SHIV  SENA*”

 Shrimatl  Sustela  Gopalan  (Ambala-
 puzha):  Mr.  Speaker,  Sir,  Shiv  Sena
 was  organised  during  the  last  general
 elections.  It  has  a  political  motive.
 Throughout  the  election  period  they
 were  terrorising  the  people  in  a  cer-
 tain  area.  It  was  published  in  the

 papers  that  even  the  Home  Minister
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 lives  of  people  there  were  at  gtake
 not  only  for  one  day.  but  for  months
 together,  The  same  thing  tollowed
 in  the  recent  by-elections  also,  Two
 boys  were  murdered;  one  was  a  Pun-
 jabi  boy  studying  in  a  college  and
 another  was  a  Malayalee.  Hundreds
 of  people  got  injured  and  the  whole
 of  Chembur  was  burnt.  Yet,  the
 Maharashtra  Government  did  not
 come  forward  to  safeguard  the  in-
 terests  of  the  people  who  were  stay-
 ing  there.  If  the  State  Government
 did  not  take  any  step,  our  Home
 Minister,  who  happens  to  be  a  promi-
 nent  pecsonality,  in  Maharashtra,
 could  have  gone  there,  intervened  in
 the  situation  and  saved  the  lives  and
 property  of  the  people  who  were  stay-
 ing  there.  But  nothing  was  done  and
 it  is  still  continuing  in  that  part  of
 the  country.  The  situation  is  so  ex-
 plosive  that  even  a  newspaper  like
 The  Indian  Expreas  was  forced  to
 write  an  editorial  entitled  ‘Political
 Thuggery’  which  says:

 “Whatever  the  reactions  might
 be  to  Mr.  Krishna  Menon’s  second
 successive  defeat  in  the  parlia-
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 made  itself  notorious  prior  to  and
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 if  nothing  else,  moves  seeming
 connivance  by  the  authorities  with
 the  ugly  activities  of  the  Shiv
 Sena  against  a  political  opponent
 who  also  happens  to  be  a  South
 Indian.

 Sooner  or  later  such  acquies-
 sence  in  lawlessness  must  boome-
 rang  on  those  who  weakly  allow
 this  type  of  narrow  chauvinism
 to  manifest  and  gssert  itself.  The
 ery  of  Muharashtra  for  the
 Marathas  may,  for  all  we  know,
 be  confined  exclusively  to  the
 Shiv  Sena.  If  so,  the  Govern-
 ment  of  Maharashtra  should  not
 only  unequivocally  denounce  such
 political  thuggery  but  should  take
 steps  to  see  that  its  fountainhead
 is  not  allowed  to  function.

 A  simi  ar  responsibility  devolves
 on  the  Union  Home  Minister,  both
 because  of  the  office  he  holds  at
 the  Centre  put  also  because  of
 his  predominant  influence  in  Maha-
 gashtra.  The  Shiv  Sena’s  regional
 Fascism  neeas  to  be  sternly  curb-
 ed.  Else  we  might  scon  have
 Manarasntra's  Shiv  Sena  emulat-
 ing  ruuers  s  8,
 Fuenrer’s  dream  or  Lebenstaum
 (living  space)  demanding  that
 India  should  be  merged  in  Maha-
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 there.  Yet,  he  openly  de-
 nounced  it  in  the  conference  saying
 that  he  has  a  right  to  uphold  the,

 telling  us  about  national  integration.
 To  preserve  that  national  integration
 he  wanted  that  law  to  be  passed.  But
 I  ask  you,  when  a  certain  section  of
 the  people  were  terrorised  and  mur-
 dered  and  when  life  was  impossible
 in  a  part  of  our  country,  why  did
 that  nationa)  integration  not  come  in?
 Where  did  our  Home  Minister  go  at
 that  time?

 So,  according  to  them  the  law  and
 order  problem  arises  only  when  there
 is  some  risk  for  them,  Eve-ything  is
 under  that,  whatever  they  do.  They
 are  not  bothered  about  what  is  hap-
 pening  in  the  country.  When  the
 preservation  of  the  interest  of  the
 working  class  is  there,  the  Central
 Government  will  come  in  the  open

 :  dra ः  ;  हि
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 ment,  dealt  with  that  problem.  i
 themselves  at  the  risk  of  their  lives
 to  the  spot,  talked  to  the  people,  walk-
 ed  with  the  people  and  tried  to  pre-
 serve  peace.  Why  did  not  our  minist-
 ers  do  that  when  this  thing  took  place?
 Because  they  knew  that  it  was  for
 their  political  ends,  But  ig  such  kind  of
 Shiv  Senas  are  going  to  dom’
 country,  I  think,  the  future  of  our
 country  will  be  sad.

 such  problems  in  such  a  callous  man-
 ner.  T  allege  that  the  Home  Minis-
 ter  himself  has  nursed  this  organisa-
 tion;  otherwise,  he  wou'd  have  come
 out  in  the  open  and  tolg  them  not  to
 do  this.  Their  own  party’s,  the  Con-
 gress  Party’s  ministry  is  ruling  there.

 I  know,  the  rea]  issue  behind  this
 is  that  there  is  unemployment  in
 Maharashtra.  Poor  people  are  there
 and  they  want  to  divert  their  atten-
 tion.  They  are  saying  that  these
 South  Indians,  Punjabis,  Bengalis
 who  ate  coming  here  are  responsible
 for  all  these  things.  They  want
 to  divert  their  attention;  ofher-
 wise,  they  will  fight  for  bonus  and
 for  thelr  rights,  80,  in  order  to  divert
 their  attention  they  are  creating  such
 oganisations.  If  they  carry  on  like
 this,  ग  think,  this  organisation  in  the
 near  future  will  be  the  liquidation
 committce  of  the  already  shattered
 Congress  empire  in  India.

 Mr.  Speaker:  There  are  a  number
 of  people  who  woulg  like  to  put
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 [Mr,  Speaker]
 finish  it  in  half  an  hour,  Therefore,
 I  will  call  them  in  the  order  in
 which  the  names  have  come  to  me.

 Shri  द  Krishnamoorthi  (Cudda-
 Jore):  The  Shiv  Sena  is  styled  as
 Shivaji  Sena.  I  am  really  sorry  that
 it  is  called  Shivaji  Sena.  It  will  be
 a  disgrace  to  the  great  patriot
 Shivaji.  This  Shiv  Sena  was  founded
 on  linguistic  chauvinism.

 An  hon,  Member:  Chavanism!

 say  ‘Chavanism’.....  (Interruption).
 The  followers  of  Mr.  Thackre,  who  is
 the  neo-crusader  of  Maharashtra,  who

 set  fire  to  hundreds  of  houses  and
 have  beaten  several  thousands  of
 people  during  the  last  elections.  I
 would  like  to  ask  the  Home  Minister
 what  the  Central  Government  has
 done  about  this  problem.  It  is  really
 a  delicate  problem  for  the  people  of
 the  non-Congress  States.  What  has
 the  Centra]  Government  done  about
 it?

 The  Constitution  proclaims,  under
 Article  19,  that  every  citizen  has  got
 a  right  to  move  freely  throughout  the
 territory  of  India  and  to  practise  any
 profession  of  his  choice,  But  here  is
 Shiv  Sena  which  has  got  thousands  of
 peop'e  who  are  violating  the  Consti-
 tution,

 Mr.  Speaker;  No  speech  please.

 Shri  ्,  Krishnameorthi:  This  is
 only  a  preface  to  my  question.

 I  am  really  ashamed  to  say  that,
 when  his  attention  was  drawn  to  this

 had  chosen  to

 are  really  ashamed  to  say  that.  I
 would  like  to  point  out  that  in  Madras
 State,  which  is  now  administered  by
 the  D.  M.  ्,  Government,  when  Hindi
 agitation  was  prevalent  throughout
 Madras  State—you  know,  Sir,  better
 that  there  is  a  north-Indian  commu-
 nity  in  Madras  City  in  a  place  known
 as  Sowcarpet—not  even  a  single  inci-
 dent  happened  sgainst  any  north-
 Indian  community.  We  have  got  Maha-
 rashtrians  in  Tanjore  also,  Mr.  Cha-
 van  cannot  cite  even  a  single  incident
 against  that  community.  But  the
 Finance  Minister  and  the  Deputy
 Prime  Minister  is  equating  D.ME.
 with  Shiv  Sena.  But  our  Home  Minis-
 ter,  instead  of  utilising  his  executive
 powers  against  this,  utilises  article  256
 to  suppress  gheraos—we  are  not  at  all
 against  it,  What  is  he  doing  about
 this?  It  is  his  own  State  of  Maharash-
 tra.  I  do  not  know  whether  he  is  be-

 lawful  Activities  (Prevention)
 Will  he  bring  forward  a  Bill  to  sup-

 me.  The  Minister  will  take  about  10
 minutes,  Only  question  should  be  put.
 Shri  Sreedharan.



 (HAH,  Dis.)

 जी  तूशती  wre  भाषब  (बारामती)  :
 झब्यक्ष  मदीवय,  प्रश्न  पूछने  के  बजाय  पाँच
 पांच  मिनट  भाष ण॒  करते  रहे  तो  हम  को  भी
 भाषण  करने  की  परवानगी  देनी  चाहिये  d
 (Interruptions)

 Maharashtra  or  West  Bengal,  I  cannot
 allow  him.

 An  hon.  Member:  Then,  only  one
 side  will  be  heard.

 Mr.  Speaker:  There  are  no  side
 here.  Whoever  has  given  notice  of  it
 will  be  allowed  to  put  a  question.

 Shri  Rg  D.  Bhandare:  I  want  to  ask
 a  Question.

 Mr,  Speaker:  I  have  asked  him  to
 sit  down.  ]  can  not  allow  him.  He
 has  not  given  any  notice.

 only  questions  to  be  asked  is  it  per-
 miasible  to  make  speeches?

 Mr.  Speaker:  He  may  please  si
 down.  I  have  calleg  Mr.  Sreedharan.

 into
 the  vitals  of  the  body  politic  of  this
 country,

 ruptions)

 Shri  A.  Sreedharan:  The  people
 of  South  India  are  living.  .  .  .

 Shri  Tulshidas  Jadhav:  J  am  stand-
 ing  on  8  point  of  order.

 Mr,  Speaker:  How  many  points
 of  order  will  he  raise?  He  may  please
 sit  down.  I  can  understand  hig  rising
 on  a  point  of  order  once,  but  not  80
 many  times.

 saying  that  the  majority  of  the  people
 of  Maharashtra  were  behind  It.

 Mr.  Speaker:  Order,  order.

 Shri  A.  Sreedharan:  I  would  like
 to  ask  the  Home  Minister  whether
 the  Goverrment  of  India  would  cons-
 titute  a  Committee  to  probe  into  the
 activities  of  Shiv  Sena,  whether  he
 will  refute  the  statement  w
 attributed  to  him,  in  which  he  is  re-
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 Mr,  Speaker:  He  may  ask  his

 An  hon.  Member:  I  would  like  to
 ask  a  question.

 Mr.  Speaker:  No,  no.  I  wish  he
 had  given  notice.

 Shri  x  Lakkappa:  J  am  asking
 a  straight  question.  Resolutions  have
 been  passed  by  almost  all  the  par-

 For  example,  in  my  own  State,
 Vice  President  of  the  Congress
 been  brutally  beaten  by  Shiv

 That  aspect  has  been  taken
 consideration ्

 स्क  ij
 ‘State.  ;  g
 jeopardy  to  our  Cons-

 integrity  of  the  whole
 India  has  been  threatened  by  this

 activities  of  Shiv  Sena.  We
 ould  like  to  know  whether  this

 ‘Government  is  gaing  to  investigate
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 428
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 Sena  and  set  it  right  and  what  is  the
 reaction  of  the  Home  Minister,  who
 is  expected  to,  and  Shiv  Sena  _  is
 blessed  by  him  .  (Interrup-
 tions)

 Mr.  Speaker:  Order,  order.  The
 notice  has  been  given  by  Mrs.  Suseela
 Gopalan  under  rule  55(2)  and  a  num-
 ber  of  others  like  Mr.  Lakkappa  have
 given  notice  under  rule  55(5).  I  wish
 the  Cogressmen  had  also  given  notice

 dazen  people  who  have  given  notice
 on  this  question,  If  I  do  not  give  an
 opportunity  to  the  persons  who  have
 given  notice,  then  I  will  be  unfair  to

 An  hon.  Member:  On  a  point  of

 Tt  is  not  a  question  of  Maharash-

 action  and  he  will  set  things  right.
 Now,  I  would  call  the  Home  Minister,

 Shri  E.  K.  Nayanar  (Palghat):  We
 have  also  given  names.

 Mr.  Speaker:  There  are  only  7  more
 minutes  left  now.  If  I  have  to  call  the

 their  names,  then  there  would  be  no
 time  for  the  Home  Minister  to
 Therefore,  I  would  now  ask  the
 Minister  to  reply.  Instead  of
 Members  trying  to  repeat  the
 arguments,  may  I  request  the
 Minister  now  to  give  his  reply?

 for  the  reply  of  the  Home  Minister.
 I  have  stil]  got  the  names  of  Shri
 Cc.  K.  Chakrapani,  Shri  BE.  K.
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 Shri  FP.  Gopalan  §  (Tellicherry):  Shri  Vasndevan  Nair  (Permade):
 May  I  just  ask  one  question?

 Mr.  Speaker:  There  are  five
 others  whom  I  have  to  call,  If  I
 eal]  the  hon.  Member,  I  have  to  call
 the  others  also,  But  there  is  no
 time.  So,  I  would  request  the  Home
 Minister  now  to  reply.

 The  Minister  of  Home  Affairs  (Shri
 ¥.  B.  Chavan):  JI  am  indeed  grateful
 to  Shrimati  Suseela  Gopalan  and
 others  who  have  given  me  this  oppor-
 tunity  to  explain  the  Governments
 point  of  view  in  this  matter.  Just
 as  everyone  of  us  in  the  present  con-
 ditions  of  India  has  (0  be  horn  in
 some  linguistic  group  or  in  some
 rerion  or  the  other,  T  have  had  the
 privilege  to  have  been  borg  in
 Maharashtra  and  of  belonging  to  the
 Marathi  Isnguage  froup,  But  I  do
 not  think  that  anybody  should  frown
 on  this  particular  fact

 Shri  Manobaran’  (Madras  North):
 We  are  proud  of  jhat.

 Shri  ¥.  B,  Chavan:
 hear  it.  We  are  all  born  in  certain
 linguistic  ornups.  As  somebody  is
 born  in  the  Tamil  group.  or  Telugu
 group,  TI  have  been  born  in  the
 Marathi  group,  and  I  am  trying  to
 serve  my  conuntry  in  my  humble
 way.

 I  am  glad  to

 Unfortunately,  the  conditions  jn  the
 country  today  are  full  of  regionalism
 and  linguism  and  seme  poison  is
 comig  out  of  it.  Shivsena  is  the
 Tesult  of  it.  I  quite  concede  that
 thing  especially.  But  I  must  say  one
 thing  before  I  make  a  statement;  T
 have  brought  something  written  and
 T  would  like  to  read  It  out.  But  be-
 fore  doing  that,  I  would  like  to  say
 that  the  allegations  made  acainst  me
 or  the  Government  of  Maharashtra
 are  very  unfair.  Again,  }  must  5897
 that  to  say  that  Shivsena  represents
 the  entire  people  of  Maharashtra  is

 We  have  nothing  against  the  people
 of  Maharashtra.

 Shri  PF.  Ramamurtj  (Madurai):  We
 have  not  said  that  it  represents  the
 People  of  Maharashtra  as  a  whole.

 An  hon,  Member:  So,  let  him  not
 twist  it,

 Shri  ४.  B.  Chavan:  TI  am  glad  that
 they  all  say  that.  For,  Maharashira
 has  a  tradition  of  nationalism,  and
 Maharashtra  has  produced  leaders  as
 humble  servants  of  the  nation.  The
 poison  of  retionalism  oc  linguism,
 just  as  it  is  making  its  appearance
 and  is  raising  its  ugly  head  elsewhere
 made  its  somewhat  uusly  appearance
 in  Moherarhira  alison,  Cer'ainly,  we
 ehall  have  to  condemn  it  and  make
 every  effort  to  remove  that  poison.

 I  would  like  to  assure  this  House
 that  the  Mosharashtra  Government
 are  quite  aware  of  this  thing.  The
 Chief  Minister  and  the  Revenue
 Minister  themselves  have  made
 stutements  about  it  and  they  have
 assured  me  that  they  wii!  take  all
 the  necessary  sction  against  all
 manifestations  ए  i!,  whatever  they
 are.

 Shri  Surendranath  Nwivedy  (Ken-
 drapara):  Did  the  Hume  Minister
 ever  attend  a  meeting  held  by  the
 Shivsera  and  adress  it?

 Shri  ¥.  8.  Chavan:  I  shall  give
 the  details  of  it  presenily.  T  told
 them  that  the  Shivacna  people
 shertid  be  ashamed  of  it.  I  shall  pre-
 sently  give  the  details  of  it.  Even
 before  all  this.  [  had  condemned  it.
 Rut,  unfortunately  what  I  say  in
 Maharashtra  about  =  these  matiers
 docs  not  make  national  news.  What
 is  said  against  me  in  Parliament  be-
 comes  national  news.  That  is  my
 misfortune  about  it.

 Mr,  Speaker:
 do  not  think  that  there
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 Shri  ¥.  B.  Chavan:  I  wish  that
 there  bad  been  no  misunderstanding
 but  I  must  confess  that  my  heart  is
 paining,  and  I  must  say  that  I  cannot
 express  the  pangs  of  agony  in  my
 heart  today  adequately,  But  even
 before  I  became  the  Home  Minister,
 in  October  or  November  last,  months
 before  that,  the  Shivsena  had  or-
 ganised  a  ‘meeting  at  Bombay,  I  had
 just  been  out  of  the  hospital  and  I
 Was  not  yet  keeping  well;  I  was  asked
 fo  unveil  a  statue  of  Shivaji  at
 Shivaji  Park  at  Bombay.  It  was  a
 huge  gathering  of  3-4  lakh  people.  |
 made  my  first  statement  there  con-
 demning  these  activities  and  appeal-
 ing  to  the  people  of  Maharashtra  not
 to  take  up  this  linguistic  attitude  in
 this  particular  matter.  I  am  on
 record  about  it.

 Even  recenily  when  I  was  in
 Bombay,  I  held  a  press  conference
 and  about  what  I  said  there  I  was
 misrepresented  in  some  papers  in
 the  south.

 Seme  hon.  Members:  Not  you.

 Shri  Y¥.  B,  Chavan:  There  are
 certainly  some  problems  for  Maha-
 rashtrians  in  Bombay—of  poor
 people.  I  am  one  of  those  who
 believe  that  whether  it  is  a  poor
 Tamil  or  a  poor  Telugu  or  a  poor
 EKannadiga  or  a  poor  Maratha,  their
 Problems  are  the  same.  The  agony
 and  the  pangs  of  unemployment  are
 the  same.  There  are  certainly  some
 economic  grievances.  At  the  same
 time,  I  would  say  that  however  justi-
 fied  the  economic  grievances  may  be,
 nobody  has  a  right  to  take  unlawful
 meens  in  his  hands  to  solve  even
 those  economic  grievances.  This  is
 my  approach  to  this  matter.

 I  would  like  to  put  on  record  a
 certain  statement  on  this  matter.

 Our  Constitution  accepts  only  one
 citizenship  and  all  citizens  have  the
 fundamental  right  to  reside  and
 settle  in  any  part  of  India

 asst

 (South Shri  Bal  Raj  Madhok
 Delhi):  Not  in  Kashmir.

 Shri  ¥Y.  B.  Chavan:....to  acquire,
 hold  and  dispose  of  property  any-
 where  and  to  practise  any  profession,
 or  te  carry  on  any  occupation,  trade
 or  business,  This  fundamental  right
 must  be  unreservedly  respected  both
 by  the  governments  in  the  country
 and  by  the  people.  It  is  in  the  inter-
 est  of  the  economic  developmnet  of
 the  country  and  of  national  integra-
 tion  that  any  citizen  of  India  should
 fee]  free  to  go  to  any  part  of  the
 country,  seek  employment  or  pursue
 any  business  or  occupation  of  his
 choice.  He  should  have  the  confi-
 dence  that  while  doing  so,  there  will
 be  no  discrimination  of  any  kind
 against  him  and  that  in  a  very  real
 sense  the  principle  of  equality  of
 opportunity  would  be  respected.

 In  the  matter  of  public  employ-
 ment,  equality  of  opportunity  has
 been  guaranteed  by  the  Constitution
 itself  and  this  is  a  guarantee  which
 we  have  been  endeavouring,  and  will
 continue  to  endeavour,  to  have  fully
 respected  by  all  the  public  authori-
 ties  in  the  country.  In  respect  of
 the  Central  Government’s  own
 corporate  public  enterprises,  we
 have  been  issuing  instructions  that
 there  should  be  no  discriminatian

 only  preference
 instructions  provide  is  that  at  the
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 principle  of  equality:  of  opportunity
 should  be  observed.

 People  will  have  grievances,  Some-
 times  they  are  justified  and  sometimes
 they  are  not.  Obviously,  where  there
 are  any  legitimate  grievances,  they
 should  be  redressed  to  the  extent
 possible.  But  one  thing  is  certain.
 Nobody  has  any  right  to  seek  redress
 of  his  grievances,  genuine  or  other-
 wise,  by  unlawful  means.  There  can
 be  no  justification  whatever  for  creat-
 ing  hatred  or  illwill,  for  one  section
 of  the  community  to  show  any  kind
 of  antagonism  to  another.  If  there
 is  anything  of  this  kind,  it  should  be
 strongly  condemned  and  where  legal
 aclion  is  possible,  such,  action  should
 be  iaken.

 Some  weeks  ago,  I  said  categorical~
 ly  at  8  press  conference  in  Bombay
 that  any  agitation  directed  against
 any  particular  linguistic  group  de-
 served  to  be  condemned.  I  also
 described  the  attitude  of  the  Shiv
 Sena  as  reactionary  and  harmul  and
 against  the  unity  of  the  country.  I
 take  this  opportunity  to  reaffirm
 those  observations.  In  answering  4
 question  on  2{th  May  last,  |  mention-
 ed  the  report  I  had  received  from
 the  Maharashtra  Government  and  the
 assurance  which  they  had  given  to
 the  people  and  to  us,  Shri  Naik,
 the  Chief  Minister  of  Maharashtra,
 and  Shri  Desai,  the  Revenue  Minis-
 ter,  have  also  openly  condemned  the
 Shiv  Sena  movement.  I  have  heard
 from  the  Maharashtra  Government
 again  recently  in  which  the  assur-
 ances  and  the  determination  to  take
 necessary  action  have  been  reaffirm-
 ed.  I  am  confident  that  the  Maha-
 rashtra  Government  will  stand  by
 their  assurances  and  take  whatever
 action  is  necessary  to  prevent  any
 manifestation  of  parochialism.

 Shri  ९.  Ramamurti:  Will  he  point
 out  a  single  action  taken?

 Shri  s  Kandappan  (Mettur):  Spell
 @ut  the  concrete  action  taken,  don"t
 be  vague.
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 Shri  xX  B.  Chavan:  Certain  arson
 cases  were  mentioned,  In  one  of  my
 visits,  I  myself  discussed  with  the
 Commissioner  of  Police.  He  assured
 me  that  all  the  legal  action  that  was
 necessary  had  been  taken  in  this
 particular  matter,  Certainly  people
 have  been  put  under  arrest.  So,
 action  has  to  be  related  to  certain
 incidents,

 Shri  Vasudevan  Nair:  There  was
 a  murder  case  in  a  by-election,  and
 nobody  was  apprehended.

 1s  brs.

 Shri  ¥.  8,  Chavan:  I  have  made
 enquiries  about  that,  and  I  am  also
 expecting  certain  information  about
 that,  but  it  cannot  be  said  that  in-
 vestigations  were  not  undertaken,

 Shri  P.  Ramamarthi:  When  actu-
 ally  houses  were  being  burnt,  what
 did  the  Maharashtra  Government  do?
 Did  it  send  the  police,  or  the  police
 just  stood  there?  That  is  the  im-~-
 portant  thing.  The  police  never  in-
 terfered  with  that,  things  were  going
 on  for  days  together,

 4490

 Shri  ¥,  B.  Chavan:  I  do  not  think
 it  is  true.

 Shri  ry  Ramamurthi:  Are  you  pre-
 pared  to  have  an  investigation?

 Shri  ¥.  B.  Chavan:  I  am  saying
 36  because  I  personally  discussed  this
 matter  with  the  Police  Commissioner.
 I  am  only  suggesting  that  in  a@  city
 like  Bombay  arson  cases  and  murders
 do  take  place.  (Interruptions).

 Some  hon,  Members  rose—

 Mr.  Speaker:  The  House  stands
 adjourned  till  U  A.M.  tomorrow.

 38.0l  hrs,

 The  Lok  Sabha  adjourned  till
 Eleven  of  the  Clock  on  Tuesday  June
 1,  i987/Jyaistha  28,  1889  (Saka).

 —


